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LOK SABHA DEBATES

LOK SABHA

Saturday, Yuly 9,1977/Asadha 18, 1899 (Saka)

The Lok Sabka met at Eleven of the Clock

[ Mr. DEPUTY-SPEAKER in the Chair ]

ELECTIONS TO COMMITTEES

(i) EsTIMATES COMMITTEE

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): I
begto mcve :

‘““That the members ¢f this House do
proceed to elect in the manner
required by sub-rule (1) of Rule
311 nf the Rules of Procedure and
Conductof Businessin Lok Sabha,
thirty members from am-ng them-
selves to serve as members of the
Committee on Estimates for the
term ending on the 3oh April,
1978."”

MRr. DEPUTY-SPEAKER : The
questicnis :

“That the members of this House do
proceed to elect in the manner
required by sub-rule (1) of Rule

11 rf the Rules of Procedure and
nduct of Business in Lok Sabha,
thrity members from among
themselves tV serve as members
of the Committee ~n Estimates for
the term ending ¢-n the 3oth April,
1978."

The motion was adopted.

(ii) PusLic AcCCOUNTs COMMITTEE
SHRIRAVINDRA VARMA : TIbeg

to move :

“That the members of this House do
proceed to elect in the manner re-
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quried by sub-rule (1) of Rule 309
of the Rules of Procedure and
Conduct «f Business in ILck
Sabha, fifteen members from
among themselves to  serveas
members of the Committee on
Public Accounts for the term end-
ingon the 3joth April, 1978.”

MR. DEPUTY-SPEAKER : The
questicnis;

“That the members of this House
do proceed to elect ip the manner
required by sub-rule (1) of Rule
309 of the Rules cf Pracedure and
Conduct of Business in Lok Sabha,
fifteen members from ameng
themselves to serve as members
of the Committee on Public Acc-
ounts for the term ending on the
3oth April, 1978.”

The motion was adopted.

SHRIRAVINDRA VARMA : Lbeg
to move :

““That this Hcuse do reccmmend to
Rajya Sabha that Rajya Sabha do
agree t0 nominate seven members
from Rajya Sabha to associate with
the Committee on Public Accounts
of the Hiuse for the term ending
on the joth April, 1978, and do
communicate to this House the
names ¢ f t he members s0 nomina-
ted by Rajya Sabha.”

MR. DEPUTY-SPEAKER : The
question is:

“That this Hcuse do recommend to
Rajya Sabha that Rajya Ssbha do
agree to nominate seven members
fr m Rajya Sabha to ass ciate
with the Committee ¢n Public
Accnunts nf the House fi r the term
ending « n the 3oth April, 1978, and
do ermmunicate to this Hi use the
names of the members sc nominated
by Rajya Sabha.”

The m‘onbn was adopted.
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Elecions to

(iii) CoMMITTEE ON PusLic UNDER-

TAKINGS

SHRI RAVINDRA VARMA : Tbeg
T0 move: :

““That the members of this House do

proceed to elect in the manner
required by sub-rule (1) of Rule
312B of the Rules f Procedure
and Conduct of Business in Lok
Sabha, fiftten members from
am ng themselves to serve as
.members of the Committee on
Public Undertakings f r the term
ending on the 3oth April, 1978.”

Mgr. DEPUTY-SPEAKER : The

«questi nis :

“*That the members of this House do

proceed to elect in the manner
required by sub-rule (1) «f Rule
312B of the Rules f Procedure
and Conduct of Business in Lok
Sabha, fifteen members from
am' ng themselves to serve as
members of the C mmittee on
Public Undertakings fo_r the term
ending on the 3oth April, 1978.”

The motion was adopted.

SHRIRAVINDRA VARMA : I beg

itom ve :

““That this House do recommend to

Rajya Sabha that Rajya Sabha do

agree to nominate seven members

from Rajya Sabha to associate

with the Committee n Public

Undertakings c-f the House for the

term ending on the 3oth April, 1978,
and do ¢ mmunicate to this

Housethe names fthe membersso

nominated by Rajya Sabha.”

. Mr.DEPUTY-SPEAKER : The ques-
gion is :

“That this House do recommend to

Rajya Sabha that Rajya Sabha do

agree t0 nominate seven members

frrm Rajya Sabhs to associate

with the Committee on  Public

Undertakings of the House for the

term ending nn the 30th April, 1978,
ard do communicate to this

House the names « f the members

80 nominated by Rajya Sabha.”

The motion was adopted.

i{!
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(iv) COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND SCHEDULED

TRIBES

SHRIRAVINDRA VARMA : Ibeg
10 move :

““That the members cf this House do

proceed t- elect in the manner re-
quired by sub-rule (1) of Rule
331B_«f the Rules of Procedure
and Conduct of Business in Lck
Sabha, twenty mrmbers frcm
am« ng themselves 10 serve as
members ¢ f the Committee on the
Welfare of Scheduled Castes and
Scheduled Tribes for the term
ending cn 3oth April, 1978.”

MgR. DEPUTY-SPEAKER : The
question is :

“That the members of this House

do proceed to elect in the manner
required by sub-rule 5:) of Rule
331B «f the Rules of Procedure
and Conduct cf Business in Lok
Sabha, twenty members from
am ng themsclves to serve as
members «f the Committee on the
Welfare of Scheduled Castes and
Scheduled Tribes for the term
ending ¢ n 30th April, 1978.”

T"!u motion was adopted.

SHRI RAVINDRA VARMA : Ibeg
to move :

*“That this House do recommend to

Rajya Sabha that Rajya Sabha do
agrec t0 nominate ten members
from Rajya Sabha to asseciate with
the Co.mmittec on the Welfare of
Scheduled Castes and Scheduled
Tribes - f the House for the term
ending o©n the 3oth April, 1978,
and do communicate to this House
the names of the members so nomi-
nated by Rajya Sabha.”

MR. DEPUTY-SPEAKER : The
question is :

**That this House do recommend to.

Rajya Sabha that Rajys Sabha do
agrce to nominate ten members
frrm Rajya Sabha to associate
with the C mmirtee on the Wel-
fare of Scheduled Castes and
Scheduled Tribes of the House for
the term ending on the 3oth April,
1978, and do communicate to this
House the names of the members
80 nominated by Rajya Sabha.”

The motion was adopted.

— -
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11.04 hrs.

itself.

sDEMANDS FOR GRANTS, 1977-78~
Comd.

MinisTRY oF INDUsTRY—contd.

Mg. DEPUTY-SPEAKER : Now we
shall proceed with the dicussion relating
to the Ministry of Industry, But before
Mr. Sushil Kumar Dhara starts his speech,
I whuld like to say that there isa
request from some Members that the time
for this debate should be extended. I
wonder what is the sense ¢ f the Housc on
this point.

SHRI N. SREEKANTAN NAIR
(Quilon) : It is a very important
atter,

AN HON. MEMBER: Home Ministry
is more impnrtant.

MRr. DEPUTY-SPEAKER: The

proposal is that there eould be twh ways

of meeting this demand. One is that we
endthe discussion at 5§ p.m. and the
Minister replies at 5 p.m. or the Minister
shnuld reply on Monday and we go on
with the discussion.

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHRIRAVINDRA VARMA ) : These
Demands should be dealt with today
If the d-bite spills over to
Monday.. .

MR. DEPUTY-SPEAKER : Not the
debate; only the Minister’s reply.

SHRI RAVINDRA VARMA : If my
on. colleague is to reply on Monday,
then it is obvious that the Demands for
Grants of the Labour Ministry will also
spill over to Tucsday. I would beg
of the House to deal with the Demands
of the Labour Ministry on Monday
itself because, on Tuesday, the Port and
Dock workers are scheduled to have dis-
<ussions with me.

MR. DEPUTY-SPEAKER : Then
we shall finish these Demands today
itself. The Minister can start his reply at
500 p.m.

Mr. Sushil Kumar Dhara will
<o ntinue his speech.

q i €\ 9 (aTeE ) -
ST WErew, F9 & AN A t R
afE  www &1 ®@EE w7 Y

T <gT 41, AfET AT H gAw o

Min, of Industry

q¥r | WS O9: ST &7 Aywr foer
g = fro & gwEm wWE

T HAT Werw X WIAET & Ak
¥ @ g g % v F @At e
¥ | @ ¥ ggwa g1 Afew
oy gt & o ;e & oS WIS
TV THE TN TST4T AT 9T ITRY
foqte fasly & Iu* IR & A1 9F 79
@ fear mar 1 IEE TWEE
f fear T@aT 1 g SAEE
TATHFW ST FEE A1 A FE AL Fg
o § S0 w6 A
T foard & sEifad e
wig | afeq §@ T gAr | &
wigm s g FofE &1 QU Fwaw
¥ g gaw fag a<we a2

4,

oIS gAR Tl F IART FT IFTH
¥ fg =W TR, S A (T
w1 Fgr & fag aF wieede aga
wed 31 A% AwErEE ¥ AQ
foqré ¥ ag ¥@T AT fF 80 TvEE
gAFT FAARAT I} I IEmafaat
¥ g A Tar W 20 TRET F AT
BrE ITw F T8 T | wASEEr
et ¥ BYE Q1 IAW F1 aFA F
far ag waws & f& I wfgs
¥ wfes aemar & 9@ s aE Ia
@1 o4 fear W | & AT St &
faem ¥ @gWd § | 99 @ WY
s wem fx Q@ gSENr d@w
¥ faq mia T § NEr 13 {TEHIT
2 wifgw S g il B v
3 Suwr SYF S%  I9ANT Ag gar |
vaF fau 1A ST KeE et sTafaT
ke #fw A @ awar § fww s,
10, 208X & o ¥ &Y, ff7, IXIFR
AR @ T § W B T FR

- #Mowved with the recommendation of the Vice-President acting as President.
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T qEr Tga aTd S A A
& o 9 ¥ A q§ wHAT § WK
e g T FERE # SEE
L ilé’fﬂ’l‘t:aﬁ.' T3 ¥ g age
T ®Y W oEE Ag g &)

[

¥ RN ¥ wAT T f

WIT A A aET & av e |

1 ¥ & fag wfw S QA gww
f & q&s @1« 71 oo A Tfgw |
wqify ITH AT IAT OF WA
¥ gax ATHAT aF THAT 9T & WK
6, 7, 8, WEIT Ti & IEE WA WA
1 xe fa QAT S oo gy o
wifgr fored o & ST ¥ IEET W
& S IEET w9AT, WA B gE@T
AN ®F OF g g & faw o

oIS gATL 20 & Weioal & 923
% fQ gser oW AR @1 @ET AR
AR YA FIET ¥ {awqT Far
MfRC | WE €A Frew & AT FET
FITT AT GG &' WG a0, Iq A
W THIR SATRT ¥ ST HIIHT FTH FT
e 2 A

= smw ¥ ghear =1 a7 20
e @ A% & ST a aw awr
Efegger Fde@w a8 &7 v
Al ¥ fagey 8 fv 7t ax
sefigam ¥R W1 TA@, A
WTEIR 9¢ TOT ESEE WY gAY =wrfeg )
20 A ¥ T TF TATT Th LA TEY
faarmr &, At & FAar e fF g
WY Fam § A g & foay
giegar o€ Y & a7 @F 91T a8
efgger FnodsE o T 83 )

AT FEAT ag g 5 oo ¥ faa
a® A Sk B2 FAT IOl ¥ «rT
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FH W E & TIE TMed T
§ O T wEE F §, AT TR
A Tgt o WA SR WX o
TEw g TR

#w &we ¥ ow @ g & Afear
foerr, gt ax fF wfent aadr &1
AT CF WIAATT §IEAT A0 ¥ WAT
& Tz st € fF T3 FO097 300
wfrelta & afedi & adw Ty &1
o fram & ot a5t A &,

SHRI KRISHNA CHANDRA HAL-
DER (Durgapurl: Mr. eputy.
Speaker, Sir, on hehalf eof the CP[(M\
I congratulate the hen, Minister and sup-
port the Industrial Policy statement
made by him.

Attherutset, Twould like tnsay that
the Ministry, in its repert, has given one-
sided picture about the situation prevail-
ing in our industry. In reality, we are
passing through the recessionary phase
of rur econcmy due to the wrong pelicy
nf the Congress Grvernment and. there-
fore, the wheels of the industry are likely
to mnve a bit slowly in the days to come..

Today, in mnst of the sectrrs of eco--
nemy, the market is shrinking because the
purchasing power has gone dewn consi-
derably due tn C.D.S., wage freeze and
seventy percent of the people are living
belrw the poverty line. The number ~f
persons unemplryed is swelling with the
result that the figure of registered unem--
ployed persons has gone upte mrree
than one crore, an all-time high figure.
With such a serious picture of our een-.
nomy, how can you expect the domestic
market to increase by introducing-
mechanisation, mcdernization, autrma-
tion by the job saving devices? The:
previnus Government has brought
down the employment potential of indus-.
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try with the result that job opportunities
are dwindling. All these factcrs com-
bined to reduce the internal consumption
of eummoditieu..\produo:d in India.

A phenomenon of so-called surplus
production is being observed in several
sectors of industry snd Government
-.does not admit in public that the economy
is facing an acute crisis which ir is
not easy to overcome. This phenomcenon
is not an accidental one. It is the
result of the policy pursued by the
previous Congress Government over
a period of years. The situation parti-
-«cularly in rural areas is disturbing
-‘with the fall in agricultural commodities
and the or peasant is particularly
ruined and compelled to resort to distress
sale of his produce at a very low rate

even uneconomic rate. This has
affected the domestic consumption.

We, therefore, see everything surplus
in the country though the per capita
consumption of these items is among
the lowest in the world. Even seven
million tonnes of steel is considered
to be surplus in India, while in China,
thirty million tonnes is considered
to be inadequate. About hundred million
tonnes of coalis considered to be surplus
in India, while even four hundred
‘million tonne: of coal is con.idered
to be insufficient in China.

Another problem which Govern-
ment should take into account seriously
is the question of unutilised capzcity.
Many of the industries are workil}g
at 30% to 40 % of their capacity. It
is estimated that the unutilised capacity
is respongible for the loss of
industrial production to the tune of
eight hundred crores of rupees per
year. The Government has failed to
see that the unutilised capacity is fully
utilised within the shortest possible
time.

Though the hon. Minister stated
the reasons for the sickness in the
industries and stated that he would
deal with it firmly, but the whole report
does not make a comprehensive survey
of the closed units throughout the
country rendering thousands of workers
jobless. Even though some closed mills
were taken over, they has taken only
a part of the employees who were on
dutry erlier. We know that thousands
of workers were retrenched and laid
off in different industries, especially,
in the automobiles, jute, textile and
the engineering industries. In West

ASADHA 18, 1898 (SAKA)
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Bengil, in the jute industry alone,
80,000 workers have been retrenched
and about s8,000 workers have been
laid off and in Howrah alone 400 small
engineering units have been closed
down and thousands of workers thrown
on the streets.

The Janata Government has anno-
unced that they are not going to take
over any more sick mills and declared
that one closed or sick mill will be
tagged on with a profit-earning mill
owned by the big houses. That will
only strengthen the power of the capi-
talists, The n=w Minister at least
in his statement has clearly stated that
his Ministry will not tolerate the action
of the cipitalist monopolists and that
his Ministey is not going to dilute the
definition of large houses; that is those
bugin=ss houses with a capital of Rs.
20 crores and above will be treated
as large houses. He has announced
it categorically.

In this connection, I want to say
that in the name of utilising the foreign
exchange reserves, the Government is
giving import licences to industrialists
to import machinery and other commeo-
dities from abroad while the indigenous
production suffers severely due to lack
of internal market. Here is an extract
from the Economic Times dated 10th
June, 1977 which says :

«In textile machinery industry
large underutilisation of capa-
city consequent on the sluggish
demand from domestic textile
industry and severe compe-
tition from d veloped countries.
The liberalisation of imports
of capital goods for units
having a good export record
has further dimmed. the hopes
of revival of domestic demand.”

Further I wish to say that foreign
technalogy and knowhow is purchased
from the western countries while the
same indigenous knowhow and expertise
do not get a proper place.

More stress should be given -for
better minagement and improvement
of the public sector undertakings so
that the public sector can be in a com-
minding pogition over the private
sector. There are some top officers in
the management of the different public
und=rt kings who are out to sabota
the undertaking. We have to identify
those officers and take proper steps.
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[Skrl Krishna Chandra Halder]

In this connection I want to mention
regarding one public undertaking, viz.,
MAMC of Durgapur. There the
mainagement is pursuing corrupt practices
misuse of power, illegal appointments
and purchases, etc. Inspite of audit
objection, malpractices are continuing.
Previously the Ministry stated sbout
the recruitment of 238 persons in
1972, The concerned administrotive
Ministry wuis-g-vls Parliament were
deliberately supplied with purported
information distorting the facr with all
intent and purpose to misguide the
Parliament. The then authority mis-
informsd the Parliament regarding the
appointment of those 238 workers in

1972.

A number of irregular cases subject
to audit objectionland critisism threzrening
to unearth the well planned malpractices
in a number of fields of the man:gement
were there. They took shelter under
Sanjay Gandhi and developed business
relations with Maruti and off lording
manufacture of Idlers and Rollers.
Previously the ancillary units around
Durgapur and Calcutra had been doing
the ‘job for more than five years most
effectively. Suddenly the decision was
taken to award the job to Maruti. It
cost more than two times than that
of the local industry. I would request
the Minister to enquire and to cons-
titute a Commission of Enquiry to go
into the entire malpractices of the MAMC.

The density of population in
Eaistern Region particularly in West
Bengal is the highest in the country.
Fon development of Eastern Region
and West Bengl and for the industrial
development, nav'gible capacity of Cal-
cutta Port should be improved and
for this 40.000 cusecs of water should
be allowed from Ganga through Farakka
during the lean months. T would request
the Industry Minister to take up the
matter with the concerned Ministry
for early solution of the problem in
the interest of the country.

For industrial development in West
Bengal, I urge upon the Government
to implement the proposal for ship
building yard in Haldia and to construct
Haldia Petro-Chemical Project as early

as possible.

To tackle uncmployment problem
effectively, small scale industries and
cottage industries should be given
proper protection and encouragement
by providing necgssary capital including

3
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supply of raw materials, marketing
facilities, etc. The Minister should dis-
cuss with the Finance Minister so
that the rate of interest for the small
scale industries can be reduced, and
small scale industries and ancillary
industries supply spare parts to the
big concerns. Arrangements should be
made so that the small scale industries.
get payment within 30 days from the
concerned industry to whom the spare
parts arc supplied. In this o nnection
I would draw your kind attention to
the problem of small scale industries.
in Durgapur. Durgapur small scale
industries are calglble of supplying,
spare parts to the D.S.P., A.S.P., M.A.
M.C., F.C.I. Durgapur project and
other industries. All the small scale
industries are starving for orders and
are about to close down. 1 would like
to request the hon. Minister to take
upthe matter with the respective manage-
ments so that the small scale industries
in Durgapur can survive. They may
grow and create more employment
opportunities for thousands of un-
employed. Cooperative sectors should
be given all facilities to set vp new
industries and develop their industries.
The assurance for the improvement
of village and cottage industries should
be implemented immediately so that
unemployment can be tackled and rural
cconomy can be improved. In West
Bengal about 809, of the handloom
industry is being closed down. [
would request the Minister to come
forward and save the handloom
industry so that the economy can
be improved. Under No. 161
Apprentices Act many apprentices
are recruited but no  guarantee
for their permanent job is there in DSP,
ASP, MAMC, FCI and so on. Similar
is the case of apprentices everywhere
in the country. 1 would therefore re—
quest the Minister to take initiative and
discuss this matter with other Ministries
in order to amend the Apprentices Act,
suitably so that they are absorbed against
regular vacancies. I would request him
to absorb 18 retrenched workers of
Bharat Ophthalmic Glass Ltd., Durga-
pur immediately.

In this connection I would con-
gratulate him that he ordered reinstate-.
ment of retrenched workers of the
Communication Ministry.  Silimilarly
here also I wouldrequest himto reinstate
the workers of Bharat Ophthalmic Glass.
Ltd. with full benefits as early as possible.

About backward areas he has men-
tioned that Bihar, Orissa, Assam and
North Eastern Region is a backward
area. He has assured the House that
he will do everything for development
of the areas, I am very glad about it.
But still I would say that in West
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Bengal, except for 3 districts all the other
districts are kward, especially part of
my constituency of Bankurz. Same
is the case with Purulia. Bankura and
Purulia, both the districts are backward
and drought prone area. These two
are especially backward districts and I
request him to take proper steps for the
development of these areas for industrial
development and for creation of more
job opportunities. Land reform is a
necessity and necessary steps should be
taken in this regard. Jute and textile
industry hould be nationalised. Foreign
capitalshould be taken over at the earliest
possible time.

Tro TY FEIE, (FLTER ):
IqTeqsy  \FgYTA, AT ¥ 93X F wIAr
it ArfgT Fear wrgar g v w§ faa
¥ waa< ¥ gard srafas qfy &
aR A o fagr a7t cgyar fagdgn
W1 Qw4 37 giqifrs AT #
gAR AT war @@ X Afg frarg
s ez fearg 1 sEY gH AT AT
qgT Tt gEe | IS fATgF AOH
afatzrF@ & faa faard sqar
g T@ Farm AT XAV E
Ig fomr &1 w9Ar wT FOIE
A F FE GAHT FT g7 A FL AT |
T W gH IAIE F gmaRwaE
wTged 2N § W dIA TG g
ar fregw wiasfaazw 1 Hgaam
1 72 qrAar & agT ¥ frar 3w Fr
“grex” A FT WG F TTEAT
fegaadiz &1 aQFr g7 § Tg AL
FAT &1 gW WX W AR’ JAR
F{, @T B A0H0, AT F f&Ar fAwee |
%7 g0 a8 a3 & f g w wfawfaw
3w &, fawgawmar Iw o F7 THA
§ aqifs g 101 F1 T FgaT ASST
qNAT §—-T TqF ava Al qeAoi
FT JE K ATGHT AT GIAAT T1EAT
g1 Ox war favgamia IO FE
wraT § w3t Hfaew wrAAA F AfT A
qrAT FA AT &, T WY FH @Y
g aR TN FAEATE THRAM A
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fawgama 2w sgromar & owaw
¥ IQId F wrar aga s A
qr @A &1 O¥ 2w ¥ fawgawe
2w wgr amar § wgr wgfhw famm,
Hgfas aeArsl g 1 FH g
grar & g @Al gfeal & o
frs Arfa 1 a7 & @1 Few v
fao™ dYa qra & T § AqATE TE § L
¥ zawr fogurga ¥ A SrAT AATEAT
st wfasfaa 2w wr fawfaa I &
=qiafed FA1 g ¥ 39+ fau a5 war
Tar & & @9 & & wE gfawa
ety IATEA W gC AT @A #r
TETT A FAT g1 T HrEdr
AAT TET ISYTIA L /TS @AT ATTAT
aY g7 faswrg & afq go 9v FT R
Ffer ot g5 sEegowa goT § faeel
X 96T FIAATAT FT SHA g
qaT w@dl g & g7 o= gfqua aw &
SATET § SRT GgI 9T § 1 W WY
arfge o1 fF g7 aq W@ ¥ & s
IqF AHIE  TgAT AfHAT g qiw
T & T I § 1 T are frae don
& 2w F1 favw gw w1 F@T Afge
97 IHIAAT AL FEFE L gwA
fratsr #t &=t fFar a1 ok s
T fawar 7 ata w4, qeeifeey
AT R IT TN G gHae e
dar sgraar 9T fF 1980 aw  aver
qradl daAEd FreET F oo #
ag 2w Tagafaq wowwaear ¥, &%
axdefen TR § watafe g smor
IHET FrAETANT fomw | dfiew
wedt ¥ & AY Fy war F b
“ukeTcl.lﬂi_glcountry will bein a position of
AT AW 2F WTh & Nfaw § A
& 1 ag v mar a1 fF gaTa wfrfaw
qw g A gRA ag ax feaT a1 f&
1980 I¥ gW AW & Ix ATE Aifme
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¥ AR TN AP EEIK B
foa st @@ 1 &F =1 M@
qr ag feqr w@r g, W FEA
A WA wiEwl ¥ @
qT1 I9& qarfasw 2w F1 afq 7w F@
¥ qT AN FIFT FY TATY & F THT 7G4
g & ; fravaa & @ gk wEw M
A TgA JA ¥ FoTAT ATRT W gAA
FET 97 fF 1980 % 2% ATS *1 Hrforw
F1 srgq JfeT ag gard Jgrw FA
FT Weaad Hg dT GFIX Fg IGH
TTA & TA(7 wT FCH geedr & fod,
It & fag s ag=r @ S=A
Foam A H W FTw
¥R #F oara A g G e
gAY e AfF T I H T Wi gES
TgEET FF I A KT FI(wT g7 AN
FY AT FTAT AMET | Tg HF §TCH 747
2 A% w7 WiwE 7 AOF qTHA AW
FEA Igar g 1§ AOFT AHE AW
T ¥ afas gug Fa1 A Mg g
Gl sgrerax FqE  dafwar
¥ B2 IA F AT H FEAT & 1w
F w3 F1F ATIH GTAY @A FT FIfwwW
FT 1@ E | TS uEtheE A &
fasdor oz eq@E A, FTHRIA AR
e dE faaeea, g7 AT F Aiws
# Argd grEA I FAT ARAT F |
AT cTA F FqTEY AT TN A
faaea & fan 20 T@dE fasw A
Tarer SR & foad 28 Xz 1 94T
HTAT 1969-74 TFIAA, IR
F fay 18.2 TqE, AT IIRIA
1 5 9L | 9iFEl T 1974-75
g3eiw ¥ far 22 @A
gk e sEEy AR fadw
geedty 1.1 T@T | 1975-76
25.1 q‘T&E‘!ﬁ-}’ﬂ'ﬂ’l’(ﬁT{Fﬂ ¥ fay
R fa sk e g & fan
1.1 9@ §1976-77 SEE "}
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feeen & fod 27. 8 ode W fassr
9T T ETRT 1. 2 TRAS |

THA F T T WIGHT QT G
st g e forw a<g &% wrar ¥ oR
I W fador SeRfIo A aTH A
fear } s@r ag & Swarafow 3
F 1 AT 91§ 1973 ¥ THe WTdo
THo ¥ g% & Foa¥ 1971 0% &
wefefeesy fad §, Su% gafaw fada
B I Fr w7 feafa grnf g, g &
FaraT =rgan g | 3au Coez¥ gfaew
T a1 FEr & | wa & ggrae A @
RATE , agT ¥ FW A & i g
qga UAiEE geefeae @ g, AL 5uE
AT @ q AT A AT T g
# BT {ER a=r fgemr wgroee
FT & & T TR TAAIAT AT AT Fgd
g I FAu-efez (sfigaw Tamvwe &1
T &1 a%E #Y grer o|Y 8, 1971
# aa ¥ #g W@ §, 999 O o=
|1 %% 3T grm | fraAr gfree -
e g Fexa A ¥ 19717 10,0271
THFT AAAT ZHT 31 T X HEI
®z #Y gfaga &1 1 9T ¥ 7,339
gfrea foeed g, awdds wman, 23
IR | Ty AT & AT S 54 Ry
gefgae 1fAea ava wi o ofan &
woeet g€ & fom zons & wman g
wsarer, fogs @t faq Tead
g 9% cTea d@Y WF | AIGUAE
2 1fvzw, Swmmae 1 gfae W
q@vt Age Ifte faer 1 e aiw
foret & & gv=f w99 F 17,18
g gfrew = foaeex g w7 v waeamer
# gw = gfaew & g gda
TAY UF I W 7w g & frouw
at frest v § o 3ot &7 aww
7 e faar gtk gEd aow T
THFTC T FAATIGT OTH TN FT
F oY dva¥ ofars § S qw W
w7 o fam &1 "
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AT qo o FwwTIWME
1971ﬁ!mma|m§ﬂ 28
@, FEYY, AG, WA 8 TS
ﬁv.ﬂrwﬁrﬁu’t@teﬁw
s3w ¥ foas,oF o gfae a@f @
€ & | DN LTI FY aTT A Fg QT
g T T A oAd ) A EEd q@n
waar g R a @ fx=ie &1 feaadw
gHT ®1X T ge faaedreeort et
qT@® ¥ T @I g Aew grar &
T A wgU ¥ IR FT FE
@ T R B gAw #1 wagd
g ¥ fwdrdn § qerar g faar )

wa ¥ ou FeE TIENE, WA
STRIT AR #fiw Tw SRS F
wiws 2\ § foF Iy T g <@ R
1961 ¥ 1973 FF | 1960 FHI
Tg X " AR SEE 100
$g Al 1961 ¥ @¥r FE© ITEW
&1 WreF9 9T 37 105.2 q 1973
¥ 132.7 T owgr | AT W
ST FT 1961 F 115.9F 1973
¥ 270.2 @AGT | THY qE IfAFT
T TTET AT 1961 W 111.6 &
1973 ¥ 296.2 @ mT | IMET
el dF TR AT AT AT W R
g Aewr WY Afadar S & fag
¥ @ T3 A qAr FA v fE o aur
FTT LTEIT FT ATE AT FA TEHR
¥emfearg | SHET wAWS qg AT
A Fga & 70 Frad FF R
A T ... ATEIA@ ATE
g ot @ f o o & et
FE@ F TEE@ g, T q779T A AT
wew@ & Ffara dew gER
F JE@ ¥ AgRT F@IE | AT
A ITET FTA F A TS FY
FETAT 29T IE GEA @ g A R
Gk FTT GRATF HEIAT I TAT
g, Foreer fa% wAIT Hat "R A
iwt frar g1 SEd AR W SR §

Min, of Industry. I8

I g

W gt wAwe  qfaw
agt oY WY 78 W« @r ¢ 5 swrar
¥ wrEr dfvew 2few gfrew A
STH, TEFT qfemH FAWT FETAT
& @ &1 WX gW a7 e
garil F1 frafr Foar Twy € o
Aaed 7g A fF quA dv o wE
da F garn & § Fgrav §, ¥ Avgww §
fr 7 frotfeae Saramoit #1 am
1 g W) ¥ @war TR &
AR AT TART GaT § &g<r w@rg
Y WIS aF fewifene e
#T @YY HT T4 37 3T F 7@ fwar
¥ ggar w9 st €Y & fe Afa
WA R A AT ¥ agw
SOET  fEE A ¥ Ag FEgAr Tgar
afFr gaRr frava wrawEsar 98
WS gt & o T gw Qe Ewrerra
o T ST IAN F1 FEAT FIL
% waf F Fan feRareiaT w2
X IH FETA AT AT ¥ AFT HL |
FX gw T faur & fifow &% & 7%
ST FT TIT FT AW FAR AT
"rar g |

¥ ag#gAr WA § frow axw
AUTATET ¥ {TE Tt T § Wy
A TTF 400 FUT Tqqr @ 7
agrrey ¥ feaw and sieiae T 7Y
TEARANAT R 1 Ffemr
FRTME 1 § TEW Wegq¥ FLAT g
e AT @ aF 0 A
T @ FF FCU X @ fRww
ﬁqﬁ'ﬂ'ﬁ =1fae ﬁ'si gq
TA®T  HT IIAT FT AT 4§ WEA
¥ o & F fagawor wF ¥
g, A-TR-HET 9 grafafe
TAAT TE EAT E | FEOZUA AT AT
& AT & W) f6T Fagau w16, a7

W QAR 1, TG AT =Ry
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g AT wgd @ ¢ f freef
AW 9T HANET T Jgq AWTT
W R TR I IE X Agd g\
feor M IR A EA W &1 39
e ¥ IR & fau oqEme A
261 FUT FT AT W@ & AR IaA
¥ o W) wnw RN F fag
82 FUT FT WAT T § WK MFe-
AT IGFN *Y 136 FAF T IEHTH
1 o IO ¥ e 56 FAw
N W W} | qg AWM REF  q

g

qrt g F IR T K T O
a2 5 w7 o fow amt § fao-fasta
¥ RE1 wF ag g fe ardt
aré o fafera A A eI
A A AT A gAML W fRar
®Y HET Al aAET ATAT § A IERT
qGT FT IR AGTHA AATAT ATAT
| FUT AL IfFT agar oF
qifefess  mAEE@Ez F TR gHT
2

¥ gerr @1 & fF 99 Sy war
g faod TR A  IF AR A
gafaaT FEAT A W T/ I FT
T @A AfRe fv WX gER wrE
FCUT Al IEFARK A I® &
arw FE AT oETw

& g WK Fgw WA g
qgelY ey droeT & qiEE TEAETT
gefigaw  arferdt {ogE 1956 ¥
qre fFar T[T %I 1956 A AT AT
I T WA, qGE wAS, & AT
qig wAS q& FATR, AfET T W
wafar @3 ¥ AT WY B IO &
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TUANENT T TF W ST Ag)
fear a1 oF @t 37 & wwToE
HTHAT  CTHREEE FT AW TgAT
21 gER 9% wfee dfafada faad
FAIRX A aga fawsa QAT g1 IT A
GuT W & foq aga & ooty €
WRETH THoHE o f ' Yo, TH o
qtﬁot{‘ﬁoﬂl'ﬂ'o,qa'oﬂrﬁoiﬁ'ﬂﬁo‘
TH o HIT & o HTE o EF o T o Y o HIfE
F i § e aoa ¥ w9
FHfeAwT A & | T IO B

Tear ¥ forw ¥ amwad v qar W
Fga @& g E | TW I wATAT I
¥ far  amfer  dfafade =@ &,

e F I A fawwad & WK
'}w‘gruqﬁaa;trﬂqw
agxmrr fF f5 aw =R
Tm & faq  fegem
dqr F@r s Y
T ATEAETAT & | AT IEE A
AR & G AAA AT AFAL IT
fe at e ®' @ wEEE 1
27 O e e fafww wEw
FT AT AT qTeFEq T §, AfFT
oI aF I & fae Faw 250 ATEHEE
1 fordww gar @1 g q|@ W=
% A7 wrfeq fF ot SEW wognd
¥ foq o Eolter S FEA T

Mg

W wr AR g IR e W g

¥ ¥ IANT & 9 & TG [T AL &
AT EHET TR T a&IH| KT IATEA
Wag S A A IIXTE A
fFr gw o1 Sumn & fag frat W
faq fadier feamd 9@ fawe T4
& o

o faas  Afg 97 FT TA@-
wfre  Ianii w1 freT gu T §
AT IET XN T A ¥ g
it o gt § f € T w7 ferw)
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Ja gAR WAEATE ¥ Earfaw
G| 99 T CF el e
, umemde ¥ 3fg  ghi, WK
TAfyw AT I, ar FA-
LR %I fewie agay, AR IW A
@dr &1 oy @giar  fRerr |

EE |

1923

TH-EFTC 1 a7 o, Afw
T ¥ Y GF WA TR-EFAC
¥ W IE@R

Big units should not become i lands
of plenty in the sea of poverty b'u must
serve inducirg effect for more  industries
and more employment.

g9 g@g ¥ &9 "WE T A,
M @ & W OuETIEe &
g ¥ grafgwar A oafew
qUSATST ¥ &« Hfaeer  Wifwas
AT E 1 TWH HAAS ar
& 5 TR agt ¥ W e W
AT I AT FAF FTE FIH FI)
T g =Ry |

A

AYA

/A FORAS & 847 qga a9
T ¥ go dYo F 55 Flww §,
W T WY W AEAET FI@ §
39 ¥ @ga § WHAT Wifo To THo
*® @mr & AT uw “diee aww
Azgs " wraw mm g o feafy
ag ¢ frow wre wo ude w1 g
frar smar @ Ak fee S9&T T
X Ffedrg@isr@n sS@rg . oF
FORWA ¥ 17 @rEt F 10 FAfor
IO E IH &1 ¥ T@ TR
TG 9T FHAT | T wOIww ¥
fas Sidwas S Y @ AT

wrfg T
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HETAS § 30 F SYTRT FTAR™=T & 11
37 &1 "“dfas cenfar” s ;fgo
F AN dAw F  wwA aw
T | AW gaeAr § 9+ A
ATA-STRAAE  WTISHAF W Aqrsff
qr I @, W FEAEEd &y
®EAT BAT , S FT HAIT AT E 4
TETCH TF ARAHT srqfas
Frfra a9 fasrsET Ifge
T AL A AT 2@ & HIT A4l
qrEf ¥ @Y IUNT &7 a<E qur aFaE.
ofara & a0 9@ w7 9 faag-
#Fr & 99 ¥ o7 AT T 9 gETA Y
A § @ at & geie war [ fF
g9 ATVY TH N &K WA FgTA F aza
g TF AT g |

SHRI BEDABRATA BARUA (Kalia-
bor) : Sir, I congratulate the Minister
on the expression of some new trends
in the minister’s thirking—I do not say
Government’s thinking. I consider it
a bold speech. In view of the pro-
nouncements that have been repeatedly
made by various spokesmen of his party
over the last three months. I consider
it as a sort of clarification from the
minister. I hope he will be able to stick it
and implement his policies.

Although as a good Janata minister
he has taken pains to bring in Sanjay
Gandhi and his press conference to show
that the Congress did not do the right
thing in industrial development, the .
actual position is all these years India’s
industrial base has been built up by the
Congress Party. India has got a most
prominent public sector, which has
been made viable during the last four
or five years, At the time of indepen-
dence we hardly had a few ramshackle
textile mills. Today we have a variety
of industries with which I do not think
even China can compete. It has been
stated that India’s industrial base is so
wide and its technological manpoweris
so biga pool that in spite of its poverty.
India is one of the eight industrialised
countries of the world. My party, to
which the wvast masses of India have
the honour to belong, which got just 10
per cent less votes than the Janata Party
even inthe Hindi areas, has broughi the
country to this position in the incustrial
field. 1 agree there have been certain
distortions. When economy developes,,
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distortions take place. Theduty of the
.government is to remove them and de-
velop the economy on healthy lines.
The economy has been developing
on healthy lines. There has been
a lot of talk by the minister and others
about ths small-scale sector, but
policy-making is stillinhibited. Clarity
ofthinking is not there. It is notrealised
what relation the small-scale sector will
bear to the large scale sector, multi-
nationals, import of technology and other
things. They have never been really
-considered intellectually by this go-
veramsnt. Our government did try,
t3> do c:rtain things. Otherwise there
would not have bzen growth of the small-
- scale sector. I appreciate the minister
sayingthatth:big houses do not have
even 59 perc:nt of the share capital of
‘the big companies. Tatas have hardly
3parc:ntofsharesin TELCO and other
* companies.

Birlas have hardly 15 per cent
-shir:sin Hindustan Motorsandin Pre-
misr Aut>mobiles the controlling House
hive hirdly 6-9 per cent of the shares.
"So, it is not true that they have a big
- share holding, but by manipulation they
are able to cantrol the companies. This
caatrol through professional managers
itself gives them the enorous powers. Itis
not true that they manage themselves.
They bscom=z managing directors tothe
extent necessary to find resources.
They pay the professionals well and
through them they run theindustries.

12 hrs,

I would like to know the position about
the know-how. We have imported
know-how. Today all countries need
c=rtain know-how.” Without the know-
how a country cannot become industria-
lised. We have the know-how now.
A long time ago when Nixon was
Vice-President, Kruschev met himatan
American exhibition where the Americans
were proudly showing how to squeeze
a lemon by a machine. Kruschev poin-
ted out to Nixon : “Why do yu do it ?
You can just pick it up and squeeze it".
We do not require tospenda few lakhs
of rupees to have a technology or to spend
Rs. 1000 to squecze a lemon. We
have enough manpower. Soweneeda
technology  which is suitable to us and
that has been made clear by so many

sople. But we ca" devise the know-how.
g"he whole pointis that Indian techno-
logy and the level of manpower is_such
that we can devisd the know-how. Some
how something happens in between. 1
do not have the time to go into ell the
detuils. 7]
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SHRI VASANT SHATHE (Akols)
Not the Coca Cola know-how ?

SHR1I BEDABRATA BARUA : 1
think even that know-how could be
there. Ihave heard that we could make
it on our own. The onlything is that
we are too conformist to do these
things, I have heard that there could
beso many colas that will be *.quivalent
to Coca Chla provided you are bold enough
to have your own coca cola. And the
heart of the whole thing is the question
of foreign collaboration. What happens
in foreign collaboration is that technology
or know-how is imported into the country.
A company enters into collaboration
with a foreign company and then their
know-how is taken as asecret know-how,
Thereisanazreement thatit willnot be
divulged. Then repeatedly another
company goes and gets the same know-
how. ey pay a lump sum of
Rs. so lakhs or Rs. 60 lakhs. For
even mot orengine bearingthelump sum
payment is Rs. 5o lakhs and then
aroyalty of 3 percentor s per cent. That
means, huge amounts are sent out to the
foreign countries in this manner and then
same thing is repeated. In motortyres,
for example Dunlop, Firestone and so
many other companies have collaboration
agreements and cverﬁ onc has a secret
agreement for know-how. So every com-
pany is having the same know-how. And
that is why, what I am saying is that the
previous Government had tried to stoq
this repeated import of technology.
think this is high time now. Ten years
ago it would not have been possible as
we were not that strong, but today we
are strong enough to put our foot down.
This Government have enough indus-
trial power to put our foot down and to
say that no repetitive technology
would be allowed.

Now there are trends in the country.
For example, in the officialdom there are
trends to say that now that they sell
technology, let the foreigners also have
equity shares. Otherwise it is said, they
would have no interest. The long
and short of it is this that once they have
the shareholding also, the foreign com-
panies come to get inside our barrier and
compete with our own industries and they
can gill the local industries. Instead of
giving us the tcchnologﬁ, the foreign
companies actually get that technolo
to kill our industries because what tech-
nology they send out is not what is not
available here. What they really send out
is the marketing technology. Marketing
technology is a rare technology in India.
Salesmanship is g0 good that it pene-
trates the Indian market like knifethrough
butter. I can give hundreds of ins-
tances. I know about these things, how
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these - foreign marketing ,technolo,
finished our industries. is . love for
foreign brand names has been a disaster.
1 found one small, tooth brush manu-
facturing company in Bombay.' 1 would
not like to name it. They wanted to close
down, Then somebody came and said :
““All right, you sell it to me and T will
sell it or double the rice, *
but name it in my name.” It is
sold. This is the defect in the break-neck
advertising that has been allowed in our
country. No other country allows so much
of advertising so freely. In the United
states, ORe cannot even say ‘nutritious
biscuits’. One has to prove that they
really contain nutrition, not just cell
them *nutritious biscuits.” So, the result
has been that any amount of advertising
works and no small-scale industry can
compete against it although the small-
scale industry in more cient, The
are all industries, big industries, whic
do the marketing. What about show-
making companies ? I would not like
to name any one of them. What about
shock absorbers ? What they do is that
they go to the market, purchase it for
Rs. 10/- and then sell it for Rs. 30/-.
It is the small scale sector which really
produces at a low price. It is not that the
large sector is cfficient, because capital
is costly. The rate of interest is 189%
how can a capital-intensive project be-
cause cheap ? It is not cheap, in fact.
It is the small scale industry which has
been producing things cheaply and selling
it. Even to-day the small scale industry
is producing television. But large scale
industries, because of their capacity for
giving servicing later on, take over these
televisions and sell at whatever price
they like. It is only the standards that
they lay down.

This foreign collaboration has
really to be checked. There is a procedure
in the government, and in the Foreign
Investment Board which consists of the
committee of Secretaries of the depart-
ments ; this committee approves foreign
collaboration. All the talk in Parliament
will have no neaning unless the thing is
really done and guidelines are laid down.

The Minister says that for brassiers
there was foreign collaboratior. In fact

there could be. Last year there was .

foreign collaboration for tomato sauce.
All these things happen because at the
Cabinet, or the policy-making level this
is not known, Any collaboration even in
terms of share-holding—which is less
than 40%—is finally decided by the For-
eigninvestment Board, which is acommit-
tee of the different economic depart-
ments; and also any technical collabora-
tion required is immediately cleared by
that board.
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So government has to have a seccnd
leck ¢n this point. Ncw that the
country has developed to such an extent
that we can say: “‘In view cf the fact
that the technical manpc wer is available
it can be more cheaply utilized here then
in the United States cr anywhere elses-
and we an get the kncw-how if we want
it."” We should say that there will be
no fereign collabe raticn unless the item
to be purchased for the production of
consumer grcds, or for the geed of the
people as a whole.

A wocrd about multi-nationals. The
Minister has nct menticned abc ut them.
I think he should have a secrrd Icck,
because,if ycu want really to help the
small scale sectcr, you cannct allcw
compititicn frem multi-natic rals  in
items which the small sectrr wruld
preduce. The multi-nationals have
given the marketing technelogy, in which
they are perfect. India really can
design many things. We have ctme to -
that stage. Vikram Sarabhai tcld me
once that when they started atcmic pre -
jects they went rcund the country te
find producers and whenever they wanted -
a machine rr somethirg cr scme tube,
they would go to BHEL cr Heavy Elec- -
tricals and tell them: ‘““Make this, This
is the design.” Thcse parties weuld
only ask whether they were g irg to get
ccnstant crders. If c rders we roccnstant, .
they would do it. They will design it.
The entire Atcmic Energy Establishment
in India has succreded in getting every
part cf the machinery and everythi
devised in the country, becarre they
wanted it s~. They must have it in the
country. If those things can be done, .
why can’t we make chccolates cr tocth-
paste in cur country? We are makirg
them; but the point is that because cf
the lack f marketing technr legy, we are
thought not to be able to make it.

I think government shculd have a
second lo  k at the DGTD. Grvernment
have mentioned a policy decisicn now
in the budget that even when an indi’
gencus machinery is available, capital
goods import will be allcwed. This is a
very disastrous and wre rg pclicy. Put
even when the government policy was
that a machinery, if it is available in
the country, capiral g cds relating to
it should nct be imported, even ther, .
the reacticn ¢f the DGTD was nct
positive, when the quesrion was put to
it. Unlike the Atcmic Energy Esta-
blishment, ¢ f ccurse the DGTD would
not say that the machinery cculd nct
be designed---thcy wr uld say that it was
nc t easily available—Nobcdy will procuce
a thing unless there was a market for
it—On that basis, the impc rt f capital:
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godds have been allowed. This is
wrong, because first of all, there must
be some technical bedy like the CSIR—
not exactly CSTR—there should be
very gocd technologically analified people
who would say, “No; this can
be designed in the country. This need
not be imported”, of crurse, after cnn-
sidering the c~st. T would like t
Minister to clarify whether the govern-
ment—not the Minister, but the gO-
vernment—steod by the Industrial Pelicy
Resolution, the c1d Resolution where the
public sector was given pre-eminence,
and by the licensing policy ~f 1972-
Tt is not a very advanced policy; but
still it is a w-rkable licensing policy,
where the big hruses were restrained—
and all that. Since the Industries Mi-
nistry 1~cks after all licesing, it has to
see what is to be the prlicy regarding
foreign collaberation, regarding multi-
naticnals and regarding licensing of big
“houses.

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES) :
Would you like to continue the earlier
policy? I am referring to the prlicy
which yru follrwed till the 20th March
3977. I am asking abrut the imple-
mentation ~f the 1956 Resnlution and
the licensing prlicy till 2oth March
1977. Would you like me to follow
that ?

SHRI BEDABRATA BARUA: The
Minister knows full well that it happens
‘in this country that what happens in
a big party is not something which one
cohuld wish f-r or one with which cne
could agree entirely. I have made
my positicn very clear. The hen, Mi-
nister kn~ws this. There is a trend in
my speech which would run counter to
snme ~f the things that were done by
the Government to which I had the
Pprivilege of belenging,

SHRI DINEN BHATTACHARYYA
«(Serampore): Whr created this situa-
tion ?

SHRI BEDABRATA BARUA :
“That was necessary at that stage. But
now the time has come when the policy
has to be given crientation towards small
scale industries. Some twenty vyears
ago Nehru could not have given this
crientaticn, because then the industrial
base had to be built up. That building
has been completed and the Congress
has dene the first part of the job. Now,
sn far as the second part of the job is

!
N
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concerned, my party would accept the
proposition that we must ncw remcve
the distortions regarding emplcyment
and veer round towards technrlogy
suitable for the small scale-industries.

In this budget no money is provided.
There is nothing except gond intentions
with him in his hand for the next
financial wvear. There are ccrtain
Government  pronouncements already,
but the budget has proVided ncthing
for them.

The private secter has been helped.
Investment allwance has been given,
which means the more yeu have capital-
intensive industries and replace labcvr
by capital, the more the allrwances.
On that basis it has been ccmputed at
Rs. 213 creres by the Ecomomic Times.
I do not know what is the amount,
but it will be substantial. Imprrts
have been allrwed frem multi-
naticnals, including wrist watches.
Then, all know-he w, whether it is labrur-
replacing or labour-intesive, will be
equally benefited by the know-hew
concessions that have been made in the
budget.

Then, by this merger prepesal God
alone knrws how many hundreds of
crrres culd be passed cn to the hands
of the industrialists, because yru have
gllowed set off of loss of the sick unit
against the prcfit of the taking cover
company. This is a big area. I can
only say: let Ged save the crurtry,
because this prepesal is going t~ hand
over in cne year huge amcunts of public
revenve by way ¢f o rperaticn 1axes
inte the hands cf the industrialists frr
the doubtful advantage f making
the sick unit back tc nrrmal. whese
sickness itself was caused by the big
houses cnly a few years agr. They
were made sick cnly by these houses,
New you are gring to give a big bakshis
to them.

I say that the Minister has with him
only go-d intentions. Whatever meney
has bcen given t~ bim has teen handed
over to  the big hcuses. Except the

‘od intenticns, he has ncthing in his

d at this stage. I hrpe he will be
able to reverse the trend. Fven ncw
it is not too late tr reverse the trerd end
to *see that m- ney is made available frr
all the grod things to which he has given
expressicn.

The small-scale industries have been
treated unfairly. Pcwerlcrms  Fave
been given incentives at the ccst of
handlcoms. Al these things weuld put
the small-scale industries into difficulties.



29 DG, 1077-78-

-

Then, what about the role of the
public sector? Before he came to this
Ministry, «nly two m nths ago, the
Guvernment made a pronouncement that
the 10 per cent price advantage that the
public sectcr had in selling to Govern-
ment will go. T do nct want the public
sectir to be an infant; it has to be a
very efficient sector.  But it was given
this advantage because it could nct pay
commission in selling. That is why
the price advantage was given. Other-
wise, no wdy would purchase from the
publicsector. The surgical instruments
produced by IDPL are n«t taken by the
doctors and government departments
because there is no commissicn. They
may give many excuses, but the real
point is that they do nit have a pro-
vision f r givig commission.

Theref re, I hope the hen, Minister
will 1 ok into all these aspects and bring
apout a change. I know his personal
thinking as also that «f Shri Chandra
Shekhar and Shri Dharia and I respect
it, but I want them to be effective in
Government, and [ hrpe they will be
able to have something in hand, nct just
good intenti ns.

Nt S AN AWE (IR ) :
ITW HAY X I FrEeY TE Aifq 0%
It w9 fa=we wwe fFw & gEer §
WO F7GT § AR T0v §o fa=e
ST9F  {TEAW A AT F GTHA T@AT
SEAT § 1 WY ATAAIY qew4Al ¥ @
f& za a8 @i & A ¥ aga e
) @wm a9 @ g da §
IFH IATAZTEFAE | amge
T g WY wawi # a1 g4 arq A
FET TET g AHTT Wit sfawfag
TR H IAT gaA wifgw | Afwe
qEdT § AT TARY FTARG F qfcord
FIA FT G0 ATAT § 987 9T IO 7
A FT wEd H @ @ feo o &
TifF wge AR SATRT ATET §
# graar g f& omaw WY T@ oAfa
® wagdt ¥ W FET M oAR
waqdr & fada =7 grm fF e
AT qF WET & g FTH IO qgy
FEATF g T AT o gEE A
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% frow g fear sran anfeg s
g fraw & fadt gwe @Y w0
feor & @ sifgg

B2 Tl ¥ AW @ ¥ A
wroEr g 7w & " A gum
1 @ & fag e @Ot e &
ar arEt w07 F € qw et
Afw g gl ¥ I ITE@l oFe
T aft g€ ® SEwr waw & famr
Srar g @7 ag gt faw o wdr &,
agt qrAr gfaut & faw awar §, F=av
wter qgt foe wwar @, wog o &€
gt ¥ agt woEt faw g &
it gfaurd agi gow &1 @l
et § fF gw aEl &7 YW wE@
& fow, et #r 7 7 e F fag,
A ¥ Fmar A ¥ v, wry =y w7
o< 3T & foq agi I o &
g gwriy A g wifgo . s
HAY X Y we wgr 9T fF gw agt @
wEi aft A g¥ ¥ 9 foed go
TaTH § | Ha A AE fR 3w F faev gr
oot ¥ ag Eolcag M wgr o
qF1 ¥ fF agr s gaw Tifev
araE  wigFrd @ Wy 3gt frewa
wr EAfea 3 AW < 3, W o
TG AET FTAT, FIE CHY SqaEqT TGN
wvar & agr 9T I @ s
¥ fadew § fe foaa faed go sams
AW HE Ayl 99 ¥ gy gAW gad
=g

foey WY aroTc ¥ "o @€ & aF
T & qT I A0 q1R A FAS AT
& faaraEry 1 ) 98 @ Fo
e am a5 g &, fow Y @
& ¥ AE @ E | FE TG ATEHT

-FdE, AT R §

o F o e @ A aE wear
e ol o e O
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[ ey AT AT

dor T g T @ gEm oA,
®E FTCET! A HIS KT WAl AEY 8§,
w92 ¢ afFw @ wq wfe
s X g @ ). pATEE asedt
Segw few § 6 & off wgar smEen
gfF ader 1 wiem #F a3 ?
edt fragag A awdr g TER
fru smem v g1 ge few @
99 W AW A H e G a@ AW
ez W@ fr i wfqea st gamwr s92
% foer wrfawi &1 fremryr) wafw
faw  wifest Wi femml & @9 ag
v aga "wius § wifs 03 a8
ufus Ta g R G, o7 #7 TR L
g faer avdt 1 gk wE 9,
Twfag 30 Wrwdr &1 qATEr far
TH A § AW TOw F7 TET FILT

g R w1 W &fgw AT
g3y, feaaT gATEr g w@r & TEw
@A qEM | =W :E AW &,

¥ F, e g, wawT g, qS
A ANFT qT gIT § WAL TET a0
@1 A A9 T & fawer TE a6 |
ol AT F 9 H qTIHT ATAF qET
g foer ST Agm @Y a1 WA
& ¥ s wg fF smar ardd
FTHIT a4 1% Fqfaw qgas g 7€)
oar AEf § 1 @t A e
FT WATE AT TIAT | wIfET ST
WEMTE #4127 TEE! QFAT AT
N7 g TFA § &Y wroF grAa gHIEd
o1 Sraer | gafeo fow a@ ¥ 9
TN g8 ey §, fraar 9% aATer
faar amar 8, fFaw wwge & @
§ T g qrasfiar ¥ fa=re fean
ST =Tfgw | T TAT 99 SiNuE
gs fir g el § Awgd) ®1 Win-
TR AT @ | A =qaeq § A

i
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“Iuw aw § WY “wrfiare gATET 9@

Wfey axToEATE savar w1 el
& AT AT TAT, KA FY F TG
ST T ST F Fgr wT fF wgAr Wi
FC H AvaC ALY g1 ATRRU L TW-
fere s gaTIATEY Aifa Y SR
¥ w0 s Arfge

gadt ata ag ¢ v gowr dfgwm
| QAT 1 HAT B WIT FAT
IJUWT ®T AT F I@ET g A7 A1 q€
T2 FTLETET A A AT § IT™HY /@
T FET 93T, AT BEY BIEY AL
T B¢ IUW § FAar wrfgw | 34
¥ At w1 19 faw war § M BiE
JUNRT 98 999 §FS § | ST S
faeii ® 17 gET 8 39 a4F § wiT
gEm 7E AT ®F%q | faw T®@
afgmarg @7%17 & §@ F93 qT Ffaw
TS vﬂﬁrwataa-ra'quqr-ﬁn
@Y a7 gwar afew B’ 812 |
o guam, qr @ dfew wmEr s
gAYt | Wl UAETET 3L @ SEFT WY
gewt wor g3 aifs i ) T
T qH |

¥ uoF II@gTw IJ[MTE | WET
sew ¥ wfegves 97 faw g+ o
faze St ®7 ai@ 50 %o e 9T fear
wraT & | 9= fF g™ a@ " ®o
qear)  fagmawr § fadry fearmm
gafem 50 50 wfa zo & faar mar «
OTq I S ATET KT AGITFT Y
mar 1+ ggy fager St i@ FEaw
@Y qear a1 WY gart o T A
qedt 9y | Ferd, gars aw famr w1 e
afsa o a7 § mr fF asdaww
F aT2 gIHTT T Fredr § oA g
T FITMIARNR L DA
FATHT guT faget W ag %l AW,
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TEFT TG qATAE | M A TG A
UF TAFEIT qAQT | A1 T 0|
#T AT 150 To BT &, NfEdT OF
A FOTH AT IGY AT § IR FIAT
7,500 %o & 1| fegar fagar ot
FAX § ? WX aFr =g 7hQE AR
gieorat #Y, oAy afr ggrd & sy
2, frg atg §  arfgaE T a9 @
& Afext wmr g T @ A
5877 ¥ uraigazar &1 fagan
oY ®Y oF 4F § 5 § AR AW AT &
BT IT TqET F7 5 7T F OF 9 |
FAT AT AE A AGHTAAT L FEA ?
T q1q B 2@T FAT Wrigq fF AWM A
FT-qT AEA I AT FT FF A
ﬂﬁ%l _m*@fq@'xqﬁ P’ﬁ'ﬁ.a
7 & FTXETY FT JT TITITCITAYT TgT
2, 39% fag aram qTAT 93T, WK
Iq aqTATq F qUAY THEST FLAT 93,
afFT ag adf gar, ag orr A A H
g fear mar 1 Ay &% A aF
qY @Ta g @ &, Sl & ferwa
RAR G A
& grar 1 TaT g F w0 Fr Fv
T®r 34 ¥ gfrw T S AT E Fw
agi  FT F40 @ &Y §, FwST @i N
T frar 31 e fagar ot &1 H1E
HIATT TEY AT | Tg WY Y TG AT
garafa @, zawr fasmar =fgg o
FAA, F1AT & AR ZqST THAT I
gt =rfzl, I Taw &, g &
ar fazar @

FEATHT qrq ST gy w7y faar
9T TR AR & Ferd g
afp arm # it TEed & o @ G,
IgHT WY AT WTige o SEH wEr
TTTT At AEY & @r &, fwAr & @19
Tod qAF Y FIWTT N AL ST @I )
T2 A SRR ¥ frdr wwre FT A9

6 wed o
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fafas Sqeme aga &1 =0
T fe $hfaad s IQe w5y
T &R, gfaar &R, Rw dw ¥ dur
ot 3R, faaet wYe o o 3 e
w7 g8 € faw fe gad o @@ &
I fawmr grar gEd ST oMA o
g fed w1 w1 gfaar foer o o
g O FERTHFH AR ATATRT
TET  FAdr &, AfEFA AW aw &y
et ¢ e wrae g Fre 93 & a@dr
gEe AR et framgar
qIT g3 93 Gdr g &Y &ér
TaF A F9 Qar A A 78 faw
@i A fawar g gw W 3o
gy ST AT 7 faear ) ¥ fadew
g f& & 3o sffrae §, fasi
TR & 8, IR i it &
a8 W v &F WX W dw) ¥
99 9X ®@T WY J|T Afgw 1 F
qasl S AW oft FamT Sngar g
iy aodtd &t Afe gy AT
¥ ax #3 fear man, Ia@ 9T 3E X
s fatat  ft fara gore weamrR,
ft AW r AT, W W
st A FAT waed), faemag<
FAXATIIATAG ) TAHT AR AT
T2t faaT AT SAFT w9 =T |y )
# wrgar § 5 SO e gaay s
Fd  #WX o wwm fear
g sTo dur &, @y &, oy ANl &
T TEE EFAT L

rf":-‘-ﬁi:

B2 IuEi ¥ IR ¥ 9% w
T =fg? 1 s fe? gu farew
SRV W TG F TR §, i ;W
famal & awg $E dar T@f ar,
FIE FTI@MT TGN 9T, IAST TIF =1
g =ifg? 1 & A9R wgAT ATEar
g e agt ¥ s wOw §, wrfrarer
g wiafgd o« gag Freedr &
at fa ot =famr it } sk o we
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off & Y aregor 1w
et §, I e Y g § e e

T 9T ATAT &, ®@T T H1E €@GT B
TAE 1 o Wrafe Al E fas
AT 9T FIIY AQN, FT¥ HT [ALGT
g, v A gw wEa g fw
FA-X-FH Tg  qWA WWE §, qq
RAQTT IATHT § AgH q7aT, WA
a9 A I AT afrady  Afwq
FZ TF N AT gHA § | AT G,
T g, FT9 & & fag wogR §AR
T @ fo gt a9 = Tfgq
FT w1 ag g 5 AW RwEw
Y 7Y, T W< ¥ orgi gt €Te I9-
Wy § I w8 @ A fgd
W aa & wAw a@fre o s A
# Ioeew § 1 €7, ater, 97 el
R g gegaw frwa @
Iy § 1

IO HAY, =i I wAEN,
TaT If7 F oK T ¥ I oFA
A = g1 @ ST @ oo ae
#r faareara @ § W 3w oW
JTAT J 9T FE | W qF G
IT H AN 4 1 gEHT W Y
aEr gam &1 fawra w7 F W@k
QIR * wfas qraq Ioeorey 53T &
et |1 wa W At I ogE-
sfaws &9 ¥ g9 wrfge, arfe 3w
F WOT FE AT F FHE@T AT
%\

SHRI JYOTIRMOY BOSU (Dia-
mond Harbur): I have written to you.
Just now I want to make a submission.
The way the debate on the Ministry of
Industry is ging on and in view of the
fact that the country survives n how its
agricultural programme and the industrial
prgramme are f rmulated, theref -re, this
Ministry has a special significance in
the ¢ ntext of the manifesto they have
slready undertaken to fulfil. Therefore,
I earnestly request you to ¢ nsider to
extend the time of this debate and let the
Minister reply on Monday. I since rely
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trust that nobody in this House will
object t that.

MR. DEPUTY-SPEAKER : As far
as I am concerned and as far as this
House is ¢ ncerned, I suppcse, we have
no objecti n to having the replyocn Mon-
day, but the problem was that the Mi-
nister f r Laour wanted to reply on

Monday itself to the Labour Muum'g" s
Demm}a;s, because h: has tc go for
negrtiations regarding the dr ck w« rkers.
If the H use agrees to sit late on Mon-
'i:?, I think, I have no objection. I

nk the Minister can reply on Monday.

SHRI JYOTIRMOY BOSU : Thank
you.

AT gl { (T9HEE) -
JUnE WERE, § IUW HEWA HY
AT #T G999 &1 § |

TAT ¥ TR FT AMfq ®T A

X ? ¥ (g qifadr &1 gwdT F@T

gfeardr &9 A gu-awiad  FIEAT
weTE W, a7 g AW & gEr A
fs g § wEw § g
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AT W FfY wary ¥w @
Tafe ot ¥ SOv-dd  Ffe-gegEr
g wifgw 1 gwrt W AT wrErdr
aga T §, FER M A wfw
FTHET § WYX Tga @R FIH N FIA
T

Fga wra & foer ¥} =W
TEHTC qgq A FIH Fo g 6T Y
AAIATIHE g | § §@EIC § HiT
Fem fF 9@ o A wWEA WY
frert ot Rwranfedt A ag wraAr
gz FT WL & o fF e
fegearr oF § ot gur ¥ W
@ FHAT AT TSI TEW-EEl
T e F NS w@rd F wEAT
W AT IAA FTTUA FGAT | FaAT

W F rsgwie £ wraar ar =fee
S& aF xg wraar  dar T
a9 d% IMW W EHTAHAT TEY
gl g WYX A OTW AWM WY
AaqT A€ a1 aEq € | TEw-aay
I AT F S Wy qg WEAT
Y =nfgw | sEw-dg TdEY F A
T =rfegn avft Ia=T FTEFAT )

7

g graw & & fadgw w@T
argar § f5 SO & wmwer W oEw
qfeadt 2w & A% 7 FL 1 AW
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e oY gfaar & FgT sk Ay
¥ un WY T wRa

garar fage w¥w aga & foowr
Ul S3w § F@ X W IEET-
w81 B Ffa-gqm aard | q@gi <
FAE  qTIAT QF 9T wWrigarar
faar & AR dqr W F gay aF
wrfcardr arfa & & @i 9 W@
gy forar 1 waeg Y1 T|W} W
Jarr-gg T E1oagt 9T W
Iz faor @w @wa § AW &
FE@EAT @ @67 § W Ffaws
FX@ET @A TFS g | WO TG
9T I JAN FT FTEEAT @A
oy 1 @gr WA A Y wmEE
g rar-fady s1 Freamn @ @
AT @Far g1 ag 9% qgT ¥ @i
qsid a¢ e §, fwarenfaew @9
¥ qar w=r & 5 agi 9T qEETEL
g, Frger WY & 1 gE fag § @
¥ ag sgm fF s Faar @I
wea wkfaal w1 Fm dfog, v
FW@HA @ T IT H AwA
grefagt 1 Arwfar dfeg

wifgarT & oww ¥ AE,
mifewre ¥ fggeay & @ F@
£ 1| Jur do FATET AT AgE A Fgr 4T

Tribals are the most trus'-worthy citizens
of India.
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arfy 1 fegefaat & qma wow

SHRI M. N. GOVINDAN NAIR
(Trivandrum): Mr. Deputy-Speaker,
Sir, I whole-heartedly welcome the
statement made by the hon. Minister
for Industries. It is a bold departure
from the industrial policy projected by
the budget Erogouls. It is like a slap
on the ¢ of those who wanted to
ut our economy in a reverse pgear,
f wish him well, I wish him success in
his endeavour to implement this policy.
He had categorically said that he was
going to strengthen the public sector
and raise it to commanding heights.
But, the picture given in this budget
is dismal. He said, he would be con-
trolling the monopolies ; he said, he
konew ways and means by which they
were looting the public. He claimed
that he would put an end to it. I am,
therefore, not elaborating on that; most
of the points that he made in his polic
statement, I accept, I support. If {
were 50 years younger, I would have
been over enthusiastic in my support;
now, after serving the Rajya Sabha
for eleven years and serving the Assem-
bly for more than twelve years. If I
cannot differentiate between desire and
demand, I think nobody will pardon.
Any policy statement unless supported
by the provision in the budget l:us no
meaning. That is why I said for all the
good intientions he has, I give my whole-
hearted support. When he brings the
supplementary demands to implement
the proposals he has put forward, I will
be very happy.

But, whatever be the good inten-
tions of the Industries Minister, behind
him, is the Finance Minister. He is
like Parasuram with an axe in his hand
and he has the budget figures. He is
ruthless. He is impersonal and be will
have no hesitation to cut down anything
that is not in the budget. Therefore,
I will request the Industries Minister
to bring in a supplementay demand.

Now, I read from the papers that
there is no work for the Lok Sabha
after the 14th. T do not kmow. If it
is tru 1 t him bring th' Supplcmentary
Demand®  during this session  itself
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SHRI YESHWANTRAO CHAVAN
(Satara): But the Supplementary De-
mand is also to be brought by the
Finance Minister.

SHRI M. N. GOVINDAN NAIR:
Let him bring it. I am confident that
our Industries Minister is strong enough,
morally strong, to influence the Finance
Minister and other Ministers who are
opposed to his policy.

SHRI MOHD. SHAFI QURESHI
(Anantnag): Let him become the Fi-
nance Minister then.

SHRI M. N. GOVINDAN NAIR :
It is not our business, It is his job,
he will do it. Let him find ways and
means to include his demands in the
Demands for supplementary Grants.

What I am stressing is that it
should be brought during this session
itself.

Now, look at these budget figures.
Our Finance Minister is a very clever
person. During the discussion he tried
to make out that all is well in the
public sector. But what is the plan
allocation? What is the allocation in
the Plan this year? Last year it was
54%. This year it is 49%. The orga-
nized sector is completely neglected.

You speak about supportto the small-
scale industries. My colleague here, Mr.
Venkataraman has very soberly put the
case of the small scale industries. I
do not want to elaborate on that. In
spite of your good wishes, from the
budget it is seen that even what little
has formerly given is taken away
now.

Now, too much is talked about the
emphasis that is given to village indus-
tries in the budget, Even if it is so,
whatever be your investment in that
sector, it will not produce you surplus
for further investment.

You have laid emphasis on village
industries. It may help to a cerrain ex-
tent to solve rural under-employment.
In the matter of economic growth it
cannot contribute much. But I dispute
this claim that they are helping the
village industries. I will take one exam-
ple here. Take the examrle of Bidi
industry. Millions of people are em-
ployed in this profession-individuals,
small firms, co-operatives and others.
You have imposed excise duty on it.
Do you not see the harassment that
will be caused to the geolgle who are
running this industry irst of all
there must be an office for your excise
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people to sit. Before bidi is sent for
sale tly:y shopld be convinced that
the excise duty is paid. It will be a very
big harassment,

In Kerala, a few years ago, one of
the big bidi industrialists had a revenge
on the workers. He locked up all his.
factories. The Government took up the
challenge. A co-operative was set up
employing all the workers employed
by the Ganesh Bidi. They now produce
Dinesh Bidi. One de a half crore
rupees have now to be paid every year
by this cooperative by way of excise
duty. There are 25,000 employces..
From moral and heaith point of view
smoking of bidi may not be good.
On every packet of cigarette it is written
‘It is injurious to your health® and it
may be a bad habit. I will not dispute
that, But the fact of the matter is
millions of workers to-day, in this coun-
try, are dependent upon this profes-
sion. You will be crippling this industry..
So, you arc not encouraging even such
a small scale industry as Bidi. By you,
I do not mean the present Minister of
Industry, but the Finance Minister
who by his taxes has not encouraged it.
So, I shall request the Minister of"
Industries to exert his influence and
see that these things are dropped.

13 hrs.

You are championing the cause of’
village industries and small scale indus-
tries. Have you gone into the problems
that they are facing? In our State in
order to take the industries to a rural
side, we had evolved a programme of
starting Bidi Industries Estate there..
I think over 3,000 units have alread
come, The idea is to have 10,000 suc
units. But the problems which the
new entrepreneurs are facing are the-
difficulty in getting loans and also the
high rate of interest they have to pay..
If a small entrepreneur has to pay in-
terest at the rate of 189, by the time
he sets up an industry he will become
bankrupt. We have been trying to per-
suade the bankers to be lenient and all
that. You know there are problems.
Here I would point out that you have
ﬁl“n up a big source which you could

ave mopped up for such purposes.
There are a larger number of scheduled
banks ripe for nationalisation. It is
rather unfortunate that this Govern-
ment decided not to go ahead with
nationalisation any more and it may be
just to spite the congress that they have
taken such a decision. It is wrong.
You can give loans to small entrepre-
neurs, small industrialist and handi-
crafts people and small traders in rurel'
areas at lower rates of interest through
nationalised banks. We found that half
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a per cent was set up for the poorer
sections out of the total advances, which,
I do not think is a big amount. If only
you had nationalised these scheduled
banks you could have had better mobi-
lisation capacity to help these people. I
want the hon. Minister to look into that
aspect of the matrer.

You talk so much about the wor-
kers. On the question of bonus I wish
to say something and I am sure you
will support me in that. I don’t want
to go into the details. Even before
independence in our State, during the
regime of the Diwanship of Sir C. P.
Ramaswamy Aiyar when people like me
and Mr. Sreekantan Nair were trade
union workers, the principle that bonus
as deferred wage was accepted and
it was made compulsory that 1.% should
be paid as ‘customary bonus’, whether
the industry makes loss or profit. Last
year alsowe pursuaded industrialists to
pay 4% customary bonus, What is
the policy of the present Government ?
Can we pay the customary bonus as
we have done last time?

During the emergency, the Govern-
ment decided at the tri-partite confer-
ence that 4% of the ecarnings should
be given as customary bonus. At that
time, since it was emergency, nobody
objected to that, as far as, State concerns
were concerned. But there are some

Central Government concerns like the

H.M.T., Fertilisers Corporation and
some others who refused that. All
Central sectors of industries refused to
pay it. We tried to persuade them and
tried to argue with them and we tried
to convince them also. But, they re-
fused to be convinced and they did
not pay it. Why I am pointing this
out to you, the Minister for Indus-
tries, is because you want industrial
peace for unhampered industrial pro-
duction.

I am afraid the industrial peace in
the whole country is going to be dis-
turbed—it may take place in Kerala in
August and one month later during
Diwali seasor in Tamil Nadu and during
puja period in West Bengal. So,
would request you to pay immediate
attention to this question and take some
final decision whereby the workers get
a reasonable bonus this year.

I know that I am taking the liberty
of continuing my speech because just
now the House has decided to extend the
time for discussion of this demand.

MR. DEPUTY-SPEAKER: You
must know that there are 28 names in
the Janata list and another cight from
the Congress and other parties.
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SHRI M. N. GOVINDAN NAIR:
I never knew that you were so clever
in arithmetic as to calculate the time
for each party in such a short time.
We had taken the decision to extend the
time just before I started speaking.

Anyway, I am again stressing two
or three points. One is the bonus ques-
tion. Another is exemption of Bids
from the excise duty—at least the co-
operatives from this excise duty. I know
that it is difficult for you to implement
the industrial policy. The objection will
not only be from your colleagues but
also the w] ole set-up may be against it.

Therefore, whatever support you can
expect from the Opposition Party for
converting your statement into a Govern-
ment policy, on behalf of my party, I
say that we will be behind you.

Dr. R. ROTHUAMA (Mizorim) :
Mr. Deputy Speaker, Sir, I rise 10 sup-
port the Demands for Grants under the
control of the Ministry of Industry.

I greatly appreciate and copgratulate
the new Janata Government for giving
special emphasis on small-scale indus-
tries with a view to ensure uniform
development of the rural areas.

h I extend full support t¢ the
hr n’ble Mirister «f Indusuiy in his.
efforts t« brirg about all x und devels p-
ment cf the backward areas yet, Sir,.
I weculd like to print cut fo r his speciall
notice the fact that sufficient attention
in the field of Industry has never been
paid to the develepment «f the hill
areas especially of the Nrrth Eastern
India inhabited mainly by the Mizcs,
Nagas, Khasi, Garc and perple of
Arunachal Pradesh. This is mcre sn
with Mizoram.

Mr.  Deputy-Speaker, Sir, since
I reprcsert Miziram let me tell
you, Sir, and the House abrut the
miscrable state of affairs in Mizoram
in the field « f eccnomic devel pment.
Amorg the North Eastern States, Sir,
Mizoram is cne cf the biggest State
in area whereas it is far lagging behind
in all fields ¢f economic development
at present.

Let me tell the House about develop-
ments that have taken place in various
departments during the last thirty years.
Regardirg water supply, Sir, pipe water
supply has been started in Aizawl, the
capital of Mizoram. Water supp% has
been prcvided (nly to high «fficials
prominent local leaders. Ordinary citi-
zens are still deprived of this basic:
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element of life. I myself used to pur-
chase water at the rate of Rs. 1.50
per_ Kercsene tin during the summer
pericd, that is, March to May.

In the matter cf electricity, Sir,
only six villages in Mizoram have been
electrified including Aizwal. Even
these s'-called clectrified villages are
mercly in name with a lighting period
of about § hours, that is, frem 6 .M.
to II P.M. After that the lights have
to be put off under the existing rules.

As regards transpcrt, Sir, this is at
present cne of the biggest pri-blems facing
the State, At present there are altc gether
8 total ¢f about ten State transpcrt
buses on daily service thrc ugh« ut Mizo-
ram. Passengers at Silchar intending to
B® to Aizwal have tc wait for days
together to ger a bus ticket.

Althcugh 1 should not mention about
‘Bducation when the Demands of the
Ministry of Industry are going on yet
this being my maiden speech I would
like to say a few words in this respect.
In Miz ram so far there is no univer-
sity campus. Nagaland is having one
university campus at Dimapur wunder
the Nrrth-Eastern Hills  University
whose headquarter is lecated at Shil-
long, Meghalaya. In view of the fact
that Mizoram is farthest away from
Shill~ng and that the literacy percentage
is hi t among the Ncrth-Eastern
States it is a matter of great urgency
to open an university campusin Mizo-
ram in order to enable the Mizo students
to pursuc post graduate level study in
their own home State, like other States.

In the field of industrial development,
Sir, the State is conspicuous by the
abscnce of any industry worth the
name and the only industry we are
having is a Central State farm located
at Lohkichera near the western border
with Tripura where food preducts are
extracted. I would like to pc int out that
Mizoram is quite rich in natural resour-
ces. Mizoram is more or less covered
throughout with thick forests of wood
and bamboo and trees of different varie-
ties, So, Sir, in view of immense forest
resources, all kinds of forest-based in-
dustries and factcries can be started
with ghod profit like Plywcod factories,
furniturc and timber industries, saw
mills, etc. Bambros of different varieties
are in great abundance thrcoughrut the
land sufficient to provide raw materials
for setting ugcr.f a number of Paper
Mills. But these bambos are bein
cut down for cultivation purp:ses.
.am sure the bamboos from Mizoram
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alone can meet to a great extent the
country’s requirements of paper and
paper prcducts.

_In Miz ram there ar¢ a number of
rivers with sufficient water which flow
bcth in nerth and south direcricns.
Many of these rivers have high warer
falls at some pcint al ng their courses.
These natural water falls can be well
utilised fi r scrting up of  kydro-clectric
powers. Mizcram is having a scrt of
Medl:rtcranem type cf climate with
suffident rain fall. Hence all kinds of
fruits, vegetables, ginger, pinc-apple,
cottcn, sesamum, orange, ccffee, tea,
tobacg, bananss, chillies, ctc. grow
well. I may menticn here that cur for-
mer Agriculture Minister, Shri Jagjivan
Ram, nocw cur Defence Minister, who
visited our State in 1975, knows well
about this. Particular mention may be
made of gingers which thrive well throu-
ghout the State. At present the State is
producing a large quantity of gingers
every Year which now find ready markets
in many of the big towns and cities
in the country. aversge yield of
one kg. of ginger is from 10 to 20 kg.
and the local sale rate is Rs. 80 to Rs.
100 per quintal. So, there is a grod
scope for starting an industry for the
purpose of marketing the fruits and
vegetable products, which are produced
in abundance in the State.

Sir, there are strong evidences of the
presence of mineral depesits in many
s of our Stare. Example to this may
cited about the high percentage oon-
tent of Natural Gas in the water of the
Kolodyne river located in the south,
All this mineral wealth remains un-
exploited since nothing has been ini-
tiated by the Central Government in
the fields of general survey and expleia-
tion,

Now, here comes a great communi-
cation ‘problem which has, in fact, iso=
lated Mizoram from the rest of the
country for meany centuries past and
creates even now a big bottleneck in the
way of exploitation and transp« rtation
of the vast natural resources available
in the State. In l?“ the onmn;lumé::um:
problem pcses the greatest hurdle a

t which hinders all kinds of eco-
nomic development in Mizersm. There
is no rail line and air-field in Mizoram,
the nearest railway station and airpcrt
is Silchar, abcut 20 km. away frcm
Aizawl, capital of Mizrram. In the
pust few years the B.R.T.F. pecple have
done tremendous werks in Mizoram in
constructing a number of well-weather
roads in many parts of the State. Most
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of the time during rainy seascmn, the
road o mmunication ccmes to a stand-
still due to land slides at a number
of points and cnly the high « fficials can
move by helicopter which is made avail-
able by the military authcrities. Now to
some extent one can reach the interior
villages withcut spending much mc ney.
The Miz pecple are really gratcful to
the BRTF people for cnstructing a
number ¢ f metalled rc ads linkirg many
interior villages with Aizawl.

In fact century lcng neglect of the
land by the Centre with respect to the
eccnemic development is the roct cause
of all present pclitical uphcavals in-
cluding the wundergrcund mu vement
in Miz¢ram.

Miz:. people are to some  extent
quite intelligent and educated and
literacy percentage is sect nd highest
in India next to Kerala. When these
students go outside, they see all the
differences in living standard and eco-
nomic develcpment with respect to other
States. That is why they feel strongly
that they have been neglected and un-
wanted by the Centre, Hence there comes
the desire to assert themselves in order
2o master their own destiny. To solve
all these problems, I weuld like to draw
che attenticn of the hen, Minister to the
fact that maximum attenticn should be
paid to the need of improving the com-
municaticn systems, in order to exploit
the vast natural resources which are
there in Mizoram,

But my observaticn during the last
few months of my associatic n with other
members of the Hcuse is this, Whenever
I come acrcss any member, I make it a
point to ask him to lccate Mizpram.
But T am sorry to say that none of the
people whom I met have ever been
able to locate Mizoram. They have
located Mizoram somewhere between
Jammu and Himachal Pradesh, some
jocated it between Bihar and Nepal.
This I am pointing out frem my own
experience.

I feel, to some extent, quite opti-
mistic about the new Governmcnt of
the Janata Party. But in some respects
1 feel quite hopeless and doubtful as
to whether all the policies and pro-

ammes which were spelt cut by the
gm. Minister will be really implemented
for the benefit of the ooor people. So
long as we do not know ecach cther, I
do nct think it is of much value and
impcrtance to spell out high-sc unding
policies and pregrammes particularly
when during the last thirty years noth-
ing has been done in Mizoram. I hope
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the hon. Minister will really pni- atten-
tion to the pri blems ¢{ this backward

-area, Unless resps rsible Represertatives

of the peuple particularly leaders of the
Naticn are willing to take the troubles
to be well familiar with every part of
the country I feel it is a long long
way to achieve cur cterished visicn of
Socialism—Equality between the rich
and the pcor. Or!y whon we under-
stand every part ¢f the Ccuntry and
pecple especially the weaker secticns
of the society, their cultures, their sccie-
ties, their living conditions, their plights.
their difficultics and prc blems, then only
we take the first step to become in a
true sence a representative of the great
country thet is India. This murusl
understarding and feeling of cwners,
communicaticn of thoughts and senti-
ments shculd come first amcngallef us,
the clected representatives of the
people. Then through us, it will auto-
matically spread amcng  pecple of
various castes and creeds throughecut
the country. Then we shall have the
feeling cf satisfacticn that every part
cf the land and the pecple therecf are
one and inseparable ncw and for ever.
If that comes, then we will have the
feeling like members of the same family
who care to know one encther. If the
members of a family do net know each
other and share their joys and griefs
with one ancther, that family will never
make any improvement. In the same
way, I feel thst we, the representatives
of the people, should try to know one
another by exchange cf visits by Mem-
bers to different areas, so that we may
know and understand the prcblems
and difficultics, par.cularly these faced
by the backward pecple. Until we are
gble to do this. I see no hope for the
future and our cherished gral of socia-
lism—equal distribution of the country’s
wealth amrng the haves and the have-
nots so movingly advanced and advo-
cated by the great Patricts befere us
will remain only a distant dream as it
has remained for the last 30 years, a
great illusion to the people and will
never become a reality in life,parti-
cularly for the weaker sections cf the
people.

In conclusion, Sir, a5 a humble
Member representing the  backward
areas, I would like to extend in a]l
earnestness and sincerity my humble
appeals to the hon. Ministers of the
Janata Government to pay special at-
tenticn to the backward area as enun-
ciated in their policies and pre gram-
mes for devel pment cf backward areas
not in werds but in deed, so that the
present Ge vernment of Janata might be
truly a Grvernment of the Janata, by
the Janata and for the Janata.
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st T e (dfTge ) @ AT
IO Y, WEAG IR FAr A
A wox grfews WO F AW wY wi-
fre fa F e A N fawrc v i
g & ITH AT F@IE |

sire, fnelt ot 3w #7 wiifirs Aifa
1 frafor afe s dnaarg ay
I IW FT AT A T FeATo v
21 39 qm Y wifas fawwer faear
g, o= A gl & v W
& awTT W &Y w19 fowar &, 2
¥ gfawr gqEmgl 1 ISR far
g sk @ § a@w g
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[Shri M.
in the chair].

wvx doafaat a1 Sunefeat #
faadr & awz G &, 9w w1 fadadr-
T QAT WA AW HY W
#ifs st an & fraffa a & of av
3w Wae & waArSmar g Serfe
fre™ 30 ¥l & fywet g ¥
Tea  wrafE Aifs fraior s &
fearar) & 3@ F a9 TN IIAT
2 f faest g & ot sanfirs Afa
fraicor & 47, 3@ ¥ X 30 & A=<
TF qTE TF WA AR @ aws
faarf@t #k IFA 7 aga
Faaa @St FL A 9T frest g
#r mafrs Afa F w10 wge I
wTaTT ge, AfeT gl § aTardr o,
w0 Wk oy WY I3 SEw
g8 aT S1¢ IAW-gE W@ T, 99
wgll A @ T W &7 A
ag freen & [@E A, aofler g«
¥ FHA X &Y FT HE qTEA TG 8,
3 g awE, faaw g, 3 miT S s}
e A AT WITH A § W wgd
¥ T VA F_qemw & N vt Y

”

Saryanarayan Rao
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gar Wt @ 0 & fe owgd ®
FETITY TTHIT B qoArEw TEY Y

qT AW F WY A w1 agr
g & fratoor frgr @ et w1
wgA ¥ T EY aATE A & ATY FY
T w1 Y T A @ owmEw
AR AW A T gEAT A oy
fs frex dw s dgdg @Ay,
UF a%g ¥, @R AW E, fred oy
T # IR g9 FT FEe IeArw O
forar o, gt w1 Fww fear T
WX AW FT ATA g7 T2 goiafaat &
grat # fawe mar S W AR,
qifqe, @gey feg 731 w1 T
s, agr faar @Y w9AT #wAT
JUW FET @ FE AA-TVE FHAT
SEg @ e gfre e
gt &1 SE% FwN aga-ar fewwd
oY €1 dg T F F¥HL Frear
T AfET IwY v wTHATET A
fradt st ag T @ s ds
mg|g€lﬁaﬂ'{mﬁ‘ﬁfm

FT ATAST F FH TG & T, IAWY
faorelt Af T 7§ | TE® AT T
ag g% o Ia*Y weiaw®t S &
R A% «TE) 95 q9IT @ AT |
Fgal ¥ SOUrT g8 @ TE &,
Fifr ITH! ATAAY Ag) faw | agar
®  FoaT A1 AG fAAT 0 wH AGg
¥ AFAC G FT qaF I3 AR
ITH WX W AATH G BT § waifw
F AMAT F A AT FA A AGAG § 1

qAFGAT, THAY ¥ TF oo
T | I @t e oW 2w §
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I T IART HUT G | F agr
AT WX F§ a7 9T A T F A7
IAF! AET & ATIG TAT ATAT 9T )
& ggi warad #Y &rdr feafa w1 d@d
W@ AR A gEA F g it w7 7
ar gam s wRw faar W T w9
gfaur ar frawr & w3 ag gwa faan
Igir  Famar fw gaTe gt @ sOm
fifs  ferar 1oa § e & TR
wizHY, FTFNHE WKHT AgT q%T Y
qEl T EFAT | IegiA Hgr fd FFAY
q grr # gz T & fag
HATE FI@T g Y IR JWATET A1QT
g AT A WRAX UF g a5 ¥
Ia%r gnA § f& T SO W
oA FHT FaAY, sadr Aua e,
TAAT FTEE ATE NISFA NI | TF
& wg d3 FT A feawd gw @
T &)

¥ mrarg e o ¥ frdza w=m,
2 gAwr ad«Et F fag @ A=A
w & dJoufa go=t & fasme s
gawr  fawe aomar §, w@wd fear @,
ST AT W F AT B QOA-0ET w7
I FET 918 § forasr sear qref
F FWHR F &N F TgT WG
& a1 wow oWy sgEAedr Y ghiY
ey fis s &1 g & Wil
W TE g1 Wwhr wgd & war ¥
ATAT AT F | FITEHT AT Fr Afy
W gy oY f o gw WA AW wr
FEAT WY § A T gH g,
AT wEel ®Y gorer G ge,
T AT AGT AGA ATV By QAA-AE FT
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vyarw g fFar s, aa 9 Saw)
BrR-er vum 69 O feq smad,
@ a% 2|GT § gugrer g W@,
aq a% W oY gEgrE AL & aFar |
zg faq & frdzs sem fr Ay st &
FqT Fgg afr forederd § ol S|
ey &Y fawa & fag, et &1
ward FIq & fag smowy wgd ¥ AWM.
T ATHE HFAT AMEU 1 FHH) IEIA--
FOr & fadeNlaseor A avw s«
Irfgr 1 WA ¥ 12 V12 7 FTLEN
F1 9t faemar sfgg @« & aaE.
¥ wrearAl &1 faodr o 3
are qfeer®s dae< ¥ wATQ FTC T
y1gdz &F2T H O HHTINT SO
g8 ot Tw aw ¥ guy wfgg 1.
AafFr I WM B 'R wW.
FreEy § 3 WAl X ogEA
Irfge | qgTATaY A ¥ S SnT
g FY TIFE WIT I ST AT R
FAFT AT a7 N ITC, g WY TR
geftafaat Y fasfal # w2 ad &
aeiar 9 9T g @Y &, W "IEHr
1 w19 Ao, I w7 wisa I,
qTH WRHT w1 & A o
FAMEMMANAI G AT AW F
fog §art &1 AN Qar frar A 2w
F7 ArfgF FFAT F IFH  FTOAT
FHTC FWT ®Y F Ao, ThIT Y
TOAT gL EWT 1 TH  qTEd wadT o
T S wgr 9T SAR! FEET A -
afcorg w7 wifgg 1w & Wy
frm FE IR | TOF HIEHT FY W
FTH O AN BT KT FL 1 ATEGH
SOTSHT FT FTHAHOT FI T Fyforer
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ag ST F1 7§ oY fF A w7 92
MmE IaqT €4 Fam F fqg, IER
AYrarAl ®, TAATN F1 I T IO
4T & FA( IET § A IF dan
T | FAfFs &= A wqd qdr QY
& fF us TQ7 qrzar &5 ¥ a1 a0
faare & 4 Jar TR A ¥ G Fwa
g8 3Ia% qrg 7arAq & faq w15 «ra-
Tz AL §, FAL AT IFFT FATAA
Y ¥ frg Fare @A &1 adew
wg a7 & fw gaw qar 98 faa
qrar & 1 qZ TACY X AT L &3
TS 1 T Frex W w1 &y
awery asT fasd arfe ag o o
ST @I FT A A AT FT A
TIT qrg QAT A K 7379 FT JH |
QT FY TERT G ARATE |

qgreAT Ty ¥ wgr ar & af
X IIAGT | WILT HT TAFAT FG(AT
HqgY g A T A 047 K Avqfeay
# TTF earw AT @, foaw F amw
FATY ATA &7 F1E 9T TGN & IANY
TTCH SQTH AT FWIT | EWVL W H
TS T & § fra & a1 ax g ame
as  smane fgara dvar war @ Afew
fez wr gasr feafa sai i o s
g8 R} qF FI@ oft gw ATt A w9
g ¥ ghora S &, srfeam
§ e & wwaw dw g
¥ g7 A #y Afafeat F wremdr &
faor afi s qrar @ 1 TR 9w
T T § AYCT X FAA FT K€ T
2 X% 9T e QA Ao AE F
dta ara aF AT wifgs Afa a@
@r & f oY sy |t g3 g § S
F qTH FA FRE@A g, AHA Wr §
MTIFH & T FHTC A ggforag &
ardY § forw & arw 3o T § g
FqT  WITOr &Y WG AT AT § |

i
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T T ¥ 7 F AT AN aq
oY 2w FY A ¥ 9T AT T@ar @
ST 2 R § IAW! TW @ ¥ THIX
fear g ag drw Aft &1 Qe Af
HTT FATC aTf TOT TIF F 07 A
aratfars gfee & 3xaq g &, wrfas
Iz ¥ g Mg § I qTE W@
sarA faar or &% 0 W@t W9
qR 2w F1 fam F qgh A9 I AW
FI qE AT &g 1 IO qIA
at fager gur @ afwa @ q&f @Y
feear 2, foa®Y qff Iax w3w *ar
TAT g Ay o fawIr g &)
THI ¥39 ¥ uF gTAT 9t o7 I§ A9
s & faardf qr 1 @ i sEEL
AT AFE T AT § 1 gEY @eq
¥ srroraas d oF gaeq = faryarg fag
TEAO A FTATC T 1 I G
IAT FRW & FNALL, HTTHG, ATHGL
A afar, 7 T faa) #1 99w
T w1 qeT Y &A% fua Sufeqa
fear ar 1 z@ faa #1 ggE FQ@
guw ag A fewcd | S aamar a7
f& sadl & M ¥ fawer qma W e
faat & s #Y gr W @™ & fow
T faea § Todr wEsT TdET €
AR Ig FH AZE oF A 99 o &
gagr & fog S g8 @A
% fae ow 29 "M@ FT BT AT
g1 | IEF WYY, WA dafa@r
YT iy foret 1 wderor fear w1l
o famifai #r4T | q@RY I
foar qr fF g @ fear s
T aga anp oft g1, AfEa gewr
T Mo @z ¥ qE T | wAY
Iq @« " # ardy fawrfo
arr fear war AT a7 ST FEATT
AT 1w @ IO WAW ¥ AR
forxr o foe? gu & S w1 e
& MR ¥ o A fae
weT §, Afew g@y agr F awl W
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w1 g w0 ot fae ¥ s0
wredt g d@frge wwg €
A AR A ¥ FgAr A g
gt AT qR 3w 7 famre w3 I
T qET IuT 93w ¥ W ) feS
ge fodr § ogr ox & @t @t 7 A
e &, 7 faar Y smaear &, 7
FAFTE@E §, 9% aR ¥ W A9
QA aw® & e 3 AT qgr o W
FARTCAN GIEA FT  SFeqT &4 |
g FTCETY ATQ WrEae d%2T ¥ @
T w19 X a1 qfewqs dweT § @« &%
FTH ¥ HAT ITHRIAY FTA I a7 T
ATHT gAT & | W gH g qTT §
gy v faeafat 1 ooy #ai
qr  foar &, =R g Aeew AWy
ooy S qe g fama o g q&
favarer & f& oo oo Hamwa & @
fifa fratoor w37 fF 30 a9 § FWY
T @Y A g gAY, gfifaat &
THET A7 aTE @A,  FAgHO A
fad=aswor Y T At A aT
IO FY BT FI B B IAWN A
qTTE AT AT |

T WAl F qra # FAT T AT
F@T O

SHRI C. N. VISVANATHAN (Tirup-
atrur) : Mr. Chiaran, Sir, on behalf
of ATADMK, firstofall I haveto con-
gratulate the hon. Minister for his indus-
trial licy. In his speech yesterday
he talked about the public sector and
said that he had to correct the mistakes
made by the previous Government,
that he will expand the public sector
the ancillary industries andso on.

I was going through the Report of
the Ministry for the year 1976-77. In
Chapter III, dealing with public sector
industries, I am sorrytosee that
the language issuc has come into the
scene in industies also. For instance,
itis mentioned at page 22 of the Report.

“The Public Sector Undertakings
are gradually switching over
to the use of Hindi and a
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steady progress was maintain-
ed by them in thjs regard
dusng the year under re-
port.”

So far as industrially backward aress
are concerned, for the last 30 vyears
there was no progress in the establish-
ment of industries. Now when new
industries are coming up, the language

pmblcm,mai nly the gwitch over to Hindi,
18 creating new problems, as can be seen
from the Annual Report.

AN HON MEMBER: In what
language is the Annual Report ? .

SHRIC.N. VISVANATHAN : Itl
printed in English. ’

. Ifthe publicsector industries are
going to switch over to Hindi, what
will be the position of South India,
especially Tamil Nedu ? What is the gua-
rantee that this Government will give
employment to the non-Hindi sperking
people in the public sector ? Hﬁ:v can
the workers g:t employment in those
units when they do not know Hindi ?
I am mentioning this in the conrext of
the statements of both the Prime Minis-
ter and the Industries Minister when
they came to Madras that there will be
no imposition of Hindi on non-Hindi
speaking people. :

No Public Sector industries were
set up in Tamil Nadu for the last 10
years when the Centre was under the
Congress rule. Thatis why during the
last ten years the ss has ceased
to be the ruling party in Tamil Nadu.
of Janata Government cotinues to ne-
glect Temil Naduand Pondicherry like
this as the Congress did for the last ten
years, it will definitely lose all seats and
deposits as it lost in the recent assemly
electilons. The time may also come
when the hon. Minister, Shri Rama-
chandran, will be asked to'resign frocm the
Cabinet as Shri Subramaniem did in
1977 for the sake of language problem.
So, I retuest the hon. Minister to see
that the language problem does not get
into industries also.

The hon. Minister said thet small-
scale indutries can develcp only when
they have marketing fecilitier. Electri-
city is also needed, but in Trmil Nedu
there is a power cut of 40 to 50 per cent
during the months of May, June and

uly. We are getting electricity from

rala and Kernataks on payment. So,
for developing small-scale industries
in Tamil Nedu, there must be more
encours ent given to power produc-
tion and they muse also be moreliberal
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in 1llowing impart of g=asrators by
-small scale industries.

In t373-74 ta: p-adaztion of wmall-
scils ivlitcies  wis worth Ri. 39
«rares, j.e. 1§ par ceat of th: total,
wiile in 1974-75 it was Rs. 543-71
crares, i.e., 16°6 psr caat. The in-
cr21seis only on® per ceat. So, the pro-
gr2is mad: iz very small compired to
larg: scale indistries, So, this Go-
vrram:y: mutddyiomethingimmiiately
for th: smll-scale industries. The
-maaufacture of some items must be re-
servad for smill-scale industries and
.excise duty on them may bs reduced
or d>a: away with. Only then they can
.expit 11l dso comp:ste with large-
-scale industries.

During the psriod April to October,
1975, the numb:rof applications for
starting n:¥ small-scale industris was
-39, with a value of Ri. 258-93 lakhs,
while d 1-ing the p:riod April--October,
1975, thirs were oaly 143 ap?lications
for a vilua of Ra. 143-68 lakhs. Go-
vernm>:nt has to find out why there
his b::a a fill. Thsz hon. imigter
m1y say thu darcing th: p=riod April-—

:3Ysc, I375' thire wis em:2rgeocy
and that is why there was no encourage-
msat. Now that the em:rgancy is
ovar, he should do som-=thing toimprove
th:n by giving th:m loag-term loans.
H= shhald als? appoint a committee
or a comm’ssion so find out ways of
‘imoroving ini he=lping them. If they
-solve this problem, then dcfinitely the
vital g7al of the Janata Party of solving
the uumployment problem can be

achleved.

Ths Khadi and Village Industries
Commission requested the Government
+to allot Rs. 50-10 crores, but Govern-
me=nt has agreed to allot only Rs. 22-2
crores to thim. Cottag: and village
‘imdustries should be d:ve!ored in all
placss, particulary in the ruraland back-
ward areas where even communications
-are not available. The Government
has reserved b::-k=eping for the cottage
industry. Likewise, they can reserve
such other small things for this industry
80 that their interest do not clash with the
‘large scale industry and they can function

independently.

I would like to draw the attention of
the hon. Minister to a survey which was
conducted in my constituency Tiruvana-
malai Taluk, for locating iron-ore.
From that survey, it was established
that there were reserves of iron-ore in
Kanjan Malai. But the Government
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has not taken any step to exploit the
iron-ore reserves. The Salem Steel
Plant is coming up in Tamil Nadu and

iron-ore from above area can
be despatched to this plant. I uest
the present Government to do something
to dig out iron-ore from that area. This
will not only push up the cconomy of
the State but it will ajso help in solving
the un:mployment problem in that
areca.

About leather industrpories, my const-
tuency has got a major portion of thse
leather industries. FromarN. A. Dit-
trict, we are exporting nearryl Rs. 22
to 23 crores worth of leather cver year.
But it is really very much _d;48ppointing
thit the Government of In gia has not
opened any leather Corporogotion in ous
area. Rather, they have openeq a Leather
Corporation in Kanpur. Fine Leather
fetches more foreign e a8
compared (0  semi-finished  leather
This type of leather is produced in
our area. As the leather producers are
poor, they cannot produce fine leather in
ala quantity. So, I would request
the ernment to assist this in dustry
to enable them to produce more finelea-
ther and thus earn more foreign cx-
change.

_Mr. M:non from Kerala spoke about
bidi industry.In my constituency and
in Vellore, a large number of cottage
industries are there which make bidis.
But the plight of the bidi workersis
such that they are finding it very difficult
to mike both ends meet. They do
not have any other source of income ex-
cept bidi-miking. But after the levy
of tax on bidis by the Union Government
in the present Budget, many of the small
and cottage indutrics either have been
closed or are being closed rendering
hundreds and thou;:nds of workers job-
less. I would, therefore, urge upon
the Minister eith'r to reduce this tax
or it can be levied on cigaerttes which
are produced by the large-scale industry.
I hope, the Minister will do something
in this regard.

Regarding film industry, our Chief
Minister is from that industry and we
are proud of thatindustry. Thisindustry
is playing a major role in Tamil Nadu.
Mlliions are working in this industry
either directly or indirectly. Film
is the only sonirce of entertainment for
the poorer sections of society. 1 would,
therefore, request the Minister to with-
drl\nf this 10% levy on the cost of pro-
duction of films in order tosave this
inudstry. .

SHRIMATI V. JEYALAKSHMI
(Sivakasi) : Mr. Chairman,  Sir
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while initiating the debate on the demands

for grants ~f the Ministrv - f Industry,
the h~n, Minister said thet f r the last
30 Years the Congress Grvernment has
done nrthing in the industrial sector.
Perhaps, he gpoke with prlitical motives.
But it is a Ectt‘hltt C ngress Go-
wernment has laid a Sstreng industrial
base and has at the same time, given a
stabilised industrial growth at the rate
of 10 per cent.

While coming to heavy industry, I
do nct want to touch all the industries
but I want to speak about the agr--based
industry, that is, the tract'r industry
and the power-tiller industry. In the
Report itse If, it has been stated on p. 313

“The Tractor Industry has been given
due priority in the natir nal po-
licy on the industrialisation of
Agriculture. It is  hecartening
that the ducticn r f tractor
which was about 880 Nrs. during
1961-62 increased t~ 33,252 Nos.
during 1975-76. During the year
1976-77, an all-time recrrd pro-
ductirn of about 37,000 tractors
is expected. This industry is
trday geared up to meet the anti-
cipated demand during the next

5 yurs.”

“The Reprrt of the Minirtry « f Industry
says like that. But astudy rep< rt con-
ducted by the All-India Engineering
Industries, including bctk t'.« private
secter and the public sect: r rays that
while the tctal capacity ¢f the tractor
manufacturing industries is 60,000
tractors per annum, in the last six vears,
thev have produced only 32,000 to
35,000 tractorS a Year. Why this idle
capacity is there 7 I want tc kn w from
the hon. Minister whether the farmer is
not willing to take the technol: gy to his
farm or whether his purhchasing power
is not adeqhuate to purcla'e a tractor.
While the hon. Minister is giving so
many subsidies and incentives to all
other industrial sectcrs, why dres he
not give srme incentive ti- the tractor
industry and the power-tiller industry
also because the wer-tillers  are
mainlv purchased bv the small and mar-
ginal farmers. He can abc li: h the excise
duty on power-tillers completly and, at
the same time, reduce the excise duty
on tract:rs So that this industry also
grows and the modern technclogy is
taken to the doors « f the farmers . In
his own wirds, the total revolution
in agriculture would be fulfilled and the
agriculturists will get a fair chance to
participate in the national ecr nc my and
contribute 50 per cent tc the national
exchequer as their contributic n.  Under
the circumstances, I would rcquest the
hon. Minister to see that th¢ power-
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tillers are tctally exempted from excise
duty and the excise duty on tractors is
reduced.

Coming t~ the small-scale units, I
come from a dmuiht-lpu'nm area in the
southern prrt of Temil Nadu end I take
this opportunity to highlight the problems
of some indurtries in my constituency.
As you ere rware, the southern prrt of
Tamil N-du is chronicelly drcvght-
prone. Agriculture is only a scetonal
occupation. If the monsoons sre kind
enough, we crn cultivate a smell portion
of lend. There is a saying thet ne-
cessity is the mother of invertion. In
early 1920s itself, we had to find some
labour-oriented industries to feed the
hungry mssses. The match industry is
providing bresd to thoussnds of wor-
kers in the drougth-prone area which I
represent. I hive rpoken so mrny
times about the problems of the match
industry in this august House but the
problems heve not been duly considered.
The cottrge match industry installed
in the remote area Is a highly labour-
intensive industry with a capital of only
about Rs. 7000.

It should be borne in mind that there
is no other industry in India which can
give employment opportunitics to such
a large number of people throughout
the year.

14 hrs.

Sir, it is a sed affair that side by side
factories like Wim-cos, a Multi National
Comp:rny completely processed by
machines is encourrged, while ¢ll the
forei cCmpr Nies lif: cltex. Frimeb
Shell have been nationalised. Why the
Wimcos alome should be allowed to
exploit the poor, dowr -trodden lrbourers,
With its own row-moterial production
factories like Potassium Chloride Frctory
in Bombry snd Splints and Veneers
factories in Kerala, Asstm #nd And: man
Islands and with Government conces-
sions the company flourishes d-y;by day.
The Wimcos buy -oft wood for m: tches
at a concessionel rate i.e. Rs. § per cubic
feet, whereas the small urits have to pay
Rs. 20 n the c~pen market. Why this
concessic n 10 a foreign moncpoly house ?
Wi-atis t'e contributionef t' e Wimcos
to the stati- n ? W' ether they ha ¢ given
you _any technical know-how or more
employment t the idle hands ?

Like the Wimcos, there are some
monopolies in t' e hand made sector also.
They are paying excise duty at the rate
of Rs. 4.30 per gross wit-cut _any
ceiling for t'eir production. They
have been categorised as B class units.
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With well established factories, with
their own transport, with their popular
trade labels, the Wimcos and the B class
units are dominating the morket, wheress
the D class units cannot compete with
them in the market. They have no other
g0 except to close the factoricz. 1300 D
class unity without proper market facilities
and by irregular supply of ruw-materizls
remain closed, while the. B, clars units
are increasing in numbers.

The Finance Minister had given excise
duty relief to the units in the co-operative
and Khadi and Village Industries Commis-
sion. But what about the fate of the
other D class units which are not in the
co-operative fold ?

Co-operative societies are also not func-
tioning well. There are nine Cooperl-
tive Industrial Services Societies in n:jy
constituency. Except three societies, all
aresick units. The co-operative societies
are the origin of all mal-practices and mal-
administration. The Secretaries appoin-
ted by the State Government for each
society are considered as the custodians of
the society. They are drawing huge
salaries from the society funds,whether it is
sick or healthy and enjoying enormous
commission from the suppliers of raw
materials and from the merchants who
come to purchase the materials.

Another raw-materialis the paraffin
wax. This Parry & Co. is thesole supplier
of this wax. Due tosome scarcity
I do not know whether it is a real or man
made, the price of a 160 kg. barrel is
Rs. 400. But it has been sold at Rs. 900
in the open market. Irequest the Minis-
ter to ask the DGTD to enquire about
this and arrange for imports if it is neces-
sary. [ would like to suggest one more
thing to the Minister. At present, in the
Madras Refinery, Manali, they are using
the slack-wax which is the by-product of

crude oil, as the fuel in the factory. With

the technica know-how it may be turned
into match wax. I request the Minister
arrange for a study team so that they go
into it and find out the facts. Otherwise,
this demand for match industrywill notbe
mbi:md unless you import paraffin wax from
a

Reduction on excise duty alone cannot
do ary help to these D class units. The
Minister for Industry should look into the
matter and srrange for a clean adminis-
tration in the co-operative sector and
marketing facilities and a ceiling for the
production of B class units and a ban on
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the indigenous market to the Wimcos.

The small units have proved that they

can meet not only the country’s safery
match requirements but also the exports.
The present Government has kindled the
hope that cottage industries would find a
better place in the nation’s economy..
Here I want to quote what Mr, Charan

Singh has said while in augurating a sym-
posium  on Gandhian Economics.
and National Planning organised by the-
North India Economic Asse-iation :

“Mr. Charan Singh noted that big.
factories to day turned out a range
of goods which the small sector
and the cottage industry were well.
equipped to make.

“‘Capacities having been built at huge
cost, he would not propose they
should be demolished now. Ra-
ther than sell their products in the
home market, they should compete-
abroad. If they could not they
mgg!z.l as well close down, he
said.

Ifitis so, why should Wimco be allowed
to flourish like this? Why should they
occupy the indigenous market? Since
they are  well established here,
they can export their products to foreign
markets and sell them there.

Another industry is the fountain pen
nib manufacturing industry, Mostofth e
persons do not know the origin of these
nibs, 70 per cent of the country’s re-
quirements are met by cottage and small
scale units. By Mr. Morarji Desai’s Gold
Control Order, this House is well aware of
the plight and how the goldsmiths were
thrown out of their jobs without proper
alter native employment opportunities.
But in my constituency, they had taken
it as a challenge; some of the goldsmiths
and some middle-income-group people
formed themselves into an association
and started nib-manufacturing on cottage
industry basis, with a capital of Rs. 10,000
secured from the Government as loan.
But that industry is also facing the pro-
blems of marketing. Merchants from all
over north come there and purchase at &
lower rate and make money by smuggling
theminto Pakistan and Bangladesh.
The State Government also has imposed
the single-point taxation at the rate of 8.
per cent. wilb is not a complete, finished
Rroduct sitis only apart, Therefore, the:

inister should advise the State Govern-
ment to remove the single-point taxation
and arrange for a multi-point taxation, so-
that the burden would be lessened to the:
cottage industries.
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Another raw material for nib-
manufacturing units is stainless steel
strips. The release orders for raw
material for 1974 have been issued
only this year, in 1977. I do not know
how they are managing to run this
industry. They are purchasing stainless
steel strips from the black market
and are producing nibs. I would
request the hon. Minister 1o look into
this and ask the DGTD and MMTC
people to arrange for immediate rclease
of the raw materials without any delay.

. I cannot understand why handloom
industry is not with the Ministry of
Industry. I am not able to understand
the rationality of this allocation. While
the khadi industry comes under the
Ministry of Industry, the cotton-yarn
based Handloom industry goes to the
Commerce Ministry. The coir Ircustry
also comes under your Ministry of
Industry. Why schould handloom in-
dustry go to the Ministry of Commerce ?
The éommercc Ministry is purely
an export and import-oriented Ministry.
As long as the handloom industry is
under Commerce Ministry, nothing will
be done for the welfare of the handloom
industry; not only that, it will be totally
neglected. For the last 30 years,
the Congress Government had done
80 many things for the handlovm incustry
to protect the handloom wcavers from
starvation. I want to say that the
handloom industry and the ccttage
industry in our country arc providing
employment in the rural areas to the
largest number of persons nuxt to
agriculture. Over 100 lakhs of weavers
are directly employed on 40 lakhs of
handloom and as many as 300 lakhs
are dependent for their livelihood on
them. Though this is a labour-
intensive rural-based cottage industry,
unfortunately the status of the handloom
industry has now been given to'the
powerloom sector and surprisingly
enough, that too by the Janata Govern-
ment which has promised to help the
rural handloom industry. The handloom
weavers were expecting that
the Janata Government is going to
give them greater relief but now they
have come to understand that the Janata
Government is only for the capitalists
and not for the Eoor people. Your
own party leader Shri Ashoka Mehta
had submitted a report on handlooms
and the Sivaraman Committee had also
submitted one. We have come to know
that now a separate Commissioner of
Handlooms has been appointed—and
this is the only consideration that has
been given to the recommendatior-
made in the two Reports, -
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The Ashok Mehta Committee, the
Sivaraman Committee and the Working
Group Sub-Committee of the Commerce
Ministry had recommended a permanent
deterrent on the unauthorised growth
of powerlooms, but unfortunately,
the present budget has allowed mini-
mills to come up in the form of the
decentralised sector, where as lakhs
and lakhs of people are engaged in
the handloom industry. Why should
the Government discriminate against
the handloom industry like this ? I
would request the Minister of Industries
to consider giving immediate relief
to the handloom weavers. The Siva-
raman Committee’s recommendations
should be implemented. Unless and
until those recommendations are
implemented, nothing will be done
for the handloom industry. I suggest
that you should reserve certain varieties
for the handloom weavers only.

Finally, my colleages here have
already spoken about the Bidi industry.
Bur it is not only the Bidi industry but
also the hand-tools, like the screw
driver manufacturing industries are
also facing a serious crisis. So I would
request the Minister to aholish the
excise duty in respect of these industries.
So that the small enterprencurs may
also surviv .

I would ike to add that the two-
wheelers and three wheelers ar« the main
mode of transport for the middle-income
group. I would request the Minister
to consider reduction in excise duty
in their case also. Therefore, I sppose
this Demand for Grant; and with this
I conclude my speech.

SHRI AINTHU SAHOO (Bolangit):
Mr. Chairman, Sir, let me thank the
Hon. Minister for presenting the Demands
with an increased target as against
the previous years. But in the very
beginning, I would like tosay that in
1975-76 the target for heavy industries
was 751 crores and the achievement
was 725 crores. It is 26 crores more
than the target. In 1976-77 the target
was 852 crores and the achievement
was 828 crores, falling short by e8
crores. Now they have come up
with a target of 1020 crorcs while
the original target was 944 erores for
1977-78. 1 am surpiijged that when
there has beem pinus production so
far, they hav,. come up with an enhanced
127acr to be fulfilled. 1 appreciate

" e <vr orores in January they
= . from uvi, .. ) - 3
have gone up to 828 crores In uvidi-
thus adding nearly 100 crores per month,
but I still feel that they will not be
able to arrive at the target laid down
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and the Government will thereby be
put into difficulties.

Now, as regards the economic-crises
of the country, they are at the cross-roads
and the Hon. Minister has stated that the
economic condition isa bad one.
Whatever be the case, our economy is not
satisfactory and it is admitted by all
sections of the House. We  have to
re-design the whole thing in a different
way. The so-called Mahalnobis Hodel
pla.nm'% will not longer do for our caun-
try. e were told during the first three
Plans that the country would become
self-reliant in all spheres, but eeen in the
Fifth Plan, we are running short of many
things and we are not self-reliant in
many fields. We have to say a good-
bye to the old thinking and recast the
whole thing and make our economy
industrial-based. I have seen in the
Economic Report of South-East Asia
that the per capita income of those coun-
tries which have got agricultural-based
economy is always the lowest., In the
last thirty years, the per capita income of
India has been Rs. eight hundred and
odd; whereas in the case of Philiphines
and Nigeria it is more than Rs. fifteen
hundred. We cannot think of Japan;
their per capita income is Rs. 27,000
and in the case of West Germany, it is
Rs. 41,000 . We cannot speak of other
countries like Canada, whose per capita
income is more than Rs. 38,000. But
where are we ? We are at Rs. 800 and
odd. ‘Thirty years of Congress misrule
has leac| us to this state of bad economy.
The hon. Minister has rightly said that
our economy is in a bad shape. For that,
it is ess 'ntial that we review the planning
and bas : our economy on industry instead
of agriculture; our economy should be
industrial-based  instead of driving
more people to agriculture and land.

According to the 1961 census figures,
more than 82 per cent of our people
were living in Villages and engaged in
cultivating the land and the 1971 census
figures showed that it has been reduced
to 8o per cent. There is a slow shift
and if the shift continues at this rate,
it will take centuries for us to arrive at the
right place with higher standard of living
and have to emphasize on industry and
reduce the pressure on the land. For
that the Industry Department has to
play a great part and rcdcsi%:'l the
whole thing so that people from the land
are absorbed more in the industries.

We know, the unemployment
problem in our country has been very
dcute. According to the figures given
in the Economic Survey, the pumber of
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unemployed persons on the live register
of the job seckers in the previous year,
that is, 1975-76 was 9-33 million “and
in 1976-77 , it has gone up to 9-77
million had by the end of the year,
it may go upto more than 10 million.
As the hon, Minister said,if youinclude
the others also, the number would
come to 4omillion. There a rea number
of unemployed persons in the country
and the cconomyisin a bad state and the
per capita income is very low. We
have, therefore, to do something imme-
diately so that the pressurc on the land
is legsened and shifted to the industry.
It is hightime that we should proceed in
this direction in the right ernest and
solve the problem .

Now, I would come to an important
matter, namely, the workers® participa-
tion in the management and the industrial
peace. Thereis an article about West
Germanyin the Juneissue of Eocnomic
Trend which indicates that they have
associated the workers in all facets of
industry, which we do not have. We
have to associate the workers in al]
stages of the industry even in economic,
social and industrial decisions and
establish 2 democratic control of the
industry. We will be eble to get the
cooperation and help of the workers
and that would bring and ensure indus-
trial peace. Alternatively, we can
adopt the American method, where-
by there would be an sgreement between
the industry and the workers, and the
workers would not go on strike for five
years or so. Then. thereis the Japanese
method. The workers go on strike in
their off hours to show their protest and
present their _grievences for collective
bargaining. I wasin Tokyo some time
back and T saw workers demonstreting
during night. When I asked them,
why they were demonstratirg during
night, they said : If we decmonstrate
during the day, the nation will lore and
the industry will suffer in production.
If at oll the workers go on strike, they
mustdoit during their off-timeso that
the man-hours are not lost andindustrial
production does not suffer. By main-
taining industrial peace-and workers* ™
participation in the mansgement, the
production will Eo up and the country
will be takenin the right direction.

In this matter of Industrial
Development 1 want to draw  your
attention to my own State of Orissa.
My state is the most backward in the
matter of industries and its share in
industrial production of the Country is
only 2-5 % ?inspite ofits vast industrial
potential. The gross per capita. out
putinthe Statein industryisonly Rs. 69
against the all-India average of Rs.
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179, Maharashtra—451, West Bengal
Rs. 339 and Gujarat—Rs. 310. %T‘I
view of this and the large potential for
industrial growth, the buckward areas
should be taken into account sothat
they may not bé lagging behind in the
all India progress. The best indicator
for efficiencyinindustrial development is
“the value added” and here in my
State the valuc added by the manufac-
ture per capitais also very low being 18,
whereas 1n Maharashtre—112, est
Bengal —94, etc. In view of this I
request the Government to pay greater
heed to the areas where people are indus-
trially backward. Not only that, in the
matter of employment situation, with
regard to factory workers. average
daily employment in Orissa is only
3:9 per 1000 population whereas the
all-India average is 9. I, therefore,
request the hon Minister to pay more
attention and allot more funds for
industrially backwarq areas like ours.

A word about the public sector.
Inthe Fifth Planthere was more sound
and slogons like ’Garib Harao® then
actual progrrmmes. We spent 34 ?
inthe private sector andé69, in the
public sector. Sir, we need not be
afraid of the private sector. The
public sector is already established in
the country and that is why I would say
that the Government should see to it
that the public sector functions well
and rises to the occasion. For that, the
man-gement of the publicsector under-
taking should be given a free hand.
They must be given full responsibility.
and at the same time made accountable
also. They must earn more profits
and then only thev can be successful
and help the nation in the growth
of economy.

With these few words, I thank you
again, »nd request that the Government
should r1ke immediate care of the indus-
trially backward areas like Orissa.

SHRI J. RAMESHWARA RAO
(Mahboobn-gar) : I would like
to compliment the hon Minister for
Industry for the wery clear and lucid
manner in which he has presented
to us Government’s industrial policy.

Some of us did become a little appre-
hensive reading reports about statements
by various Members in the ruling Party
and the various Ministers rbout what
direction industrial policy would take
with the Janata Party Government Iin
office. Thestatement made by the hon
Minister for Industry does re-assure
us to a great extent on this score.
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. The normal conventionin this House
if you do not mind my repeating—is
that when a policy statement is
;nade by t Minister, an
importent  policy statement like the
industrial poli statement, it is the
convention 1n this House thst copies
of the statement are circulated to the
Members of the Housea day in advance,
Otherwise it become very difficult to take
into con-ideration whatthe hon Minister
says in the discussions that follow. I
quite appreciate thatthe hon Minister
has taken charge of the Dcpartment only
two days earlier and he might not have
had the time to look into this aspect
and give us an advance copy of whst he
was going to say. But I do hope that
in future i.e. next time when he makes
an important pronouncement he would
extend to us the very kind considers-
tion of letting us have an advence copy
of important policy statements.

I for one do not undertstand the
arfgumcnt th t goes on about some kind
of a conffict between industry and
agriculture, between heavy industry
and light industry, between heavy
industriay and cottage industry, smail
scale industry, rural sector and urban
sector etc. I do not wunderstand this
conflict because to my mind, the age
in which we live, industria'‘cation
is the fulecrum of growth. It is the one
factor on which the entire progress of
the country depends. What kind
of industrialisation, what level of
Technology, and what quality of life
and society we have in mind, can be
discussed separately and at the appro-
priate  time. One can appreciate
the difference in imphasis, difference
in budget allocation and financial
allocation from year to year, from plan
period to plan period, but there is no
essential conflict between these various
gectors or as between industry and
agriculture. Unless all these sectors and
agriculture are devetailed, there cannot
be growth. To give you an example
if you want agriculture to grow anci
develop, you want fertilizers, you want

esticides, you  want mechanised
implements. If you want to produce
fertilizers, you have to get fertilizer
factories. If you want to produce
pesticides, you want a_factory which
would produce esticides. If you
want mechanised farm equipment or
electric motors for pump sets or
diesel engines for your pumping pur-
poses, you have to have an industry for
this and if you want these industries
you must have steel and machine tools,
Copper and aluminium. How can
one sector grow without another sector
growing in_a planned co-ordinated
manner. So, where is the conflict »
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As I said, Ido not have a copy of the
"hon. Minister’s statement. He said
something to the effect that he is taking
over from thirty years of destruction,
I do not understand where the destruc-
tion comes from. He referred to
Vietnam. Vietnam was a war torn
country. But in India, wunder the
leadership of Pandit Jawaharlal Nehru
we had embarked ona  planed pro-

amme of industrial growth. Thirty
%’:cnrs of industrial  development in
this country had distinctly and definitely
provided us with a basc and an infra-
structure from which we can leap into
tremendous industrial growth. I do
not think the hon. Minister can deny
this fact or any individual in India or
abroad can deny the fact—that the
development of industry that has
taken palce in India - over the last
thirty vears has made this country
one of the first ten industrial nations of
the world, Itispossible thztthe benefits
ofindustrial development have not been
distributed or dispersed evenly either
throughout the country or amongall
members of the population or defferent
sectors of the population. That is
possible. But to say that there has
bl?enr no industrial growthis a traversity
O act.

In this context, there is one important
factor which I would like to mention.
There is 2 tendency for industry to
concentrate in metropolitan areas-
megalopnlis, if I may call them. Thev
draw all industrial development and
growth to themselves. I have said
this more than once in this hon. House.
This has got to be stopped not only
from the point of view of industrial
growth or industrial development but
also from the point of view of even
develyp 1 :nt, even distribution, balanced
growth and healthy human living
conditions. There is so much talk
about riuril development. By  rural
development we do not mean only
agricultural development Agriculture
and industry are inter dependent. I
hope I am right and I hope that the
hon, Minister and his colleagues will
agree with me that rural development
means apart from agricultural growth.
taking iniustrial development to rural
areas. Unless you have dispersal
of industries throughout the country
you can’t have balanced growth. I
have often emphasised that we could
makeita condition when giving licences
thar industries to be started in taluka
or district headquarters or towns
having a population of 5,000 or 10,000.
Why should industries to only located
in big megalopolis like Bombay, Madras
Delhi  or,Calcutta ?

{
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My hon. Friend Mr. Venkataraman
was the Minister for Industries at
Madras. I would request the hon.
Minister who does visit Madras to
travel round Tamil Nadu and see how
develupment in Tamil Nadu has been
more balanced than in other parts of
India. It is to the credit of Mr.
Venkataraman who did emphasise the
dispersal of industry. ou don't
have only one industrial centre but you
have over 20 industrial cefi.resin Tamil
Nadu. Take Bombay for = instance.
If industries are concentrated, what
a lot of problems they create? There
is the problem of conservancy, the
problem of watcr supply, milk supply,
providing necessities of life and so on
f:r the huge and growing population
there.

When I say dispersal of industries,
I donot meanthe building up of satellite
towns. Satellite towns have a tendency
of growing inwards towards the metro-
politan area, enlarging the metropolitan
area. There are 500 districts and 5000
talukas in the country. Let each
Taluka and District headquarter become
an industrial centre. What you have to
do is to provide the infra-structure of
power, of education, of medical health
and so on. That is all. Large number
of industries can be located there.
Urbanisation can be allowed to take place
at Taluka and District centres. There
could be exceptions .

Due to availability of raw materials
you have to set up ifidustries nerarby.
Certain  industries have necessaril
to be shore-based because of import an
export requirements. These are ex-
ceptions. But balanced development
of a country can be had only through
dispersal of industries throughout the
country.

Inthe Finance Actthereis a reference
to concessions being given to industries
located 8 k.m. away from the metro-
politan area. 8 k.m. 1s § miles. Takethe
municipal area of Bombay, for instance,
8. k.m. means that you onl’y expand the
area. Itis notthat you setup industry
in the rural areas. Let us be clear
about it. I don’t think we want any
future cityin India which hasa pohulation
of inore than a million people. a city
of 250,000 to 500,000 would in indeal
but in no case should it exceed a million
people. Other wise all the required
conervancy and other essential services
will break down and we are not equipped
for this kind of metropolis development.
We do not want cities like adras,
Bonibay, Delhi, Calcutta, Hyderabad

ore and Kanpur to grow any
further.
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Your's is the one Ministry which is
directly  linked with several other
Ministries like Labour, Education,—
especially tcchnical education,—with
the Ministries of Agriculture, Power and
planing and 8o on, You can’t have
agricultural and industrial development
without power. What the hon Minister
has to see immediately is towards
building up adequate power generation
capacity in the country. We have coal
reserves Wwith us in India to last us
for 400 or sco or 600 years and if only
we had putup thermal plants at pitheads
and gencrated power and connected
them with an All India Grid, we would
have done the right thing for requisite,
normal and rapid growth whether of
agriculture or of industry.

I see no contradiction between the
two.

Mr. Chairman, I do not want to go
into other details especially because
my other colleagues like Shri Venkatara-
man and Shri Unnikrishnan and others
have dwelt on the various aspects of
industrial growth and industrial develop-
ment. I do not wish to repeat what
they have said.

While I have talked of dispersal of
new industry today, I shall have
occasion to speak of dispersal of already
established industry on another accasion.
I do hope that the hon-Minister will
give the Ministry a proper direction
and proper enthusiasm for industrial
development and growth in a balancec
manner.

st =@ 3T SAR FAT (W)
gwmafa Agea, § 99 J47 FdT wgRA
&1 qurs a1 § 5 g frew drw arei
¥ o g w=r wyenfrs Afs =< oAqw
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F g AW A FAT AT E | HA IR A9
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wfa® ¥ F7T IOET FAT qgA
AT § Afew §¥ed F qH aga wigw
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SHRI VINODBHAI B. SHETH
Eras?::)'l}g:lrl) I wol.l.lf\:!hl?lﬁo mnirm
Mr. Gcorse Fernandes, who has taken
over this Industry portfolio. It is
both a change and challenge for him
because we are on the threashold of
the industrial revolution in the country
now and for Mr. Fernandes I think
itis a toughtask. He has always fought

ainst mdustry for the cause of labour.
gow it is time for him to work for the
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industry, labour and also even for the
poor consumers of the country who are
'being exploited so that there can be
-some change in th: distribution system
in this country and consumers can get
.goods at a reasonable rate.

In this country, thereis an industrial
rrevalution on the vertical side, parti-
~cularly in the metropolitan cities.

Forthe firsttimein the Janata Manifesto
they made it clear giving some impetus
-to the rural industries and I do agree,
as one of my friends from the Opposition
benches said that rural development
does not mean agricultural develop-
ment only, but industrial development
in the rural sector also. There are
some concessions given in the Finance
Bill for this purpose and I should
congratulate the small-scale industry
that is developed in the country for
giving an additional contribution of
17°19 per cent compared to last year.
Out of the total production of Rs.
%,742 crores in 1975-76, the value of the
exports is to the extent of Rs. 637°45
crores, i.e. 1I°10 per cent of the total
production. We talk so much about the
small-scale industry, but I do say that the
Government, and particularly the Central
Government, has not very much
looked after the small-scale industry
because there was no representation
of this section in the Parliament. I
also find during the three months of
my experience in Parliament that there
is no representation of industry in
Parliament. There is a big lobby for
agriculture, but ultimately as the
industry depends wupon agriculture,
both agriculture and industry should
simultaneously flourish. And I think
a time will come when agriculture
and also industry become the base for
the growth of the nation.

Here I have to say that yesterday
Mr. Unnikrishnan took Mr. Charan
Singhto task for saying that the products
o{“:ge small-scale industry must find
a place for distribution in this country
and not for exports. But this is not
wue. I consulted Mr. Charan Singh
yesterday. What he said is that small-
scale industry should get protection
in the country and it should also get
marke* for the export. Wnless and

_unti] you develop the rural and cottage
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industry. this country cannot have an
industrial revolution which was envisaged
by Mahatma Gandhi. There is no
competition between the big and small
industries. There is no difference
in thinking between the Industry,
Commerce, Finance and Home
Ministries if we look from a proper angle
and for the first time in the Manifesto
of the Janata Party we have come to the
conclusion that the neglece:d sector of this
country, particularly rural and cottage
industries, will get some attention.
I would like to speak about some points
relating to  Gujarat, because I think I
am the only speaker to speak on Industry
from Gujarat. People say that Gujarat
is a highly industriahzed state in the
country. But let me clarify it. Gujarat
18 not as rich as you people think.
Gujarat has become very poor nowadays.
It has been hit by cyclone, flood and
scarcity. When we took over the
reins of government in Gujarat on the
18th June 1975, I know it, as the
Minister for Taxation—we had a debt
of Rs. 127 crores. We are still in
debt. And people say that Guijaratis
are very rich. Gujaratis may be
very rich. But Gurarat is not rich.
We are thought to be rich because we
are a bit g=nerous.

I do not wunderstand why Central
Government has been strict towards
Guijarat. They have taken over the
sick mills. I do mot want to dwell on
it very much. There are two sick
mills, viz., Subhalakshmi and Priyalak-
shmi. There is a constant demand
from labour for their take-over by
government. Even after government
deciding that they will not take over
such mills, two mills in Andhra have
been taken over. Why this discrimina-
tion  against Gujarat ? The mills
in Gujarat have not been taken over.
I would request the hon. Minister to
look into the matter and take over
these two sick mills, in order to help
the labour, to whose cause he is very
much wedded.

A machine tool factory was to come
up at Bhavnagar. The sooner it comes
the better. There can be a port-
based industry of oement in Gujarat,
because there are deposits of the raw
material réquired, in Zaffrabad. The
port-based industries, particularly the
cement industry in Zaffrabad should
get the Minister’s attention for
immediate implementaton. It will be
ood when the Narmada project and the

hogho—Dahej Ferry service project
come up. Now about the Kutch
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area. There is nobody from Kutch
to speak here today. Mineral deposits
arc available there. But government
has not taken any interest in having
an alumina factory. Let wus not talk
about aluminium factory. It is a
power-based and capital-based industry.
Iwould not like totalk onit. Govern-
ment should think of starting an
alumina industry in Kutch.

Silver-ware is a cottzge industry
in Kutch; and it should get some help
from the Central Government also.
The world has recognized that there
.are fine articles of silver coming
from Kutch.

I do not know why mini-steel plant
do not find favour with some of the
Ministers. I am told of Mr. Patnaik
expressing : “ Iam no defender of the
mini-steel plants.” But mini-steel
plants came to the help of the country
at a time when steel was required. Of
course, many licences were given by the
erstwhile Congress Ministry for reasons
best known to them but now this
industry is dying. It is an electricity
and power-based industry. This is
the proper time for the government
to look tothe mini-steel plants, because
tl:xely are dying for want of government

clp.

The art silk industry in Suret is
one of the finest in the world. The
diamond industry in Surat, Navasari
and Bhavnagar is _ developing with
indigenous ill. Government should
try to regularize it and see that the
labourer also gets a share for the work
he is doing for this industry.

There are some factors coming up
as a result of industrial growth in
metropolitan cities. i.e. pollution of air
and water. I think government will
look into this matter and take a decision
not to start any industry in the metro-
politan cities in the surrounding belt.

The only industry thatis flourishing
in this country, is, of course, the industry
of population. We should curb it
We should ask for the growth of every
other industry except this.

The soft drink industry has been
discussed here, particularly Coca Cola.
Shri Madhu Limaye also threw some
light on this matter. I have read in
the newspapers that there is no repatria-
tion of capital from this country. Itis
a good thing that the government has
decided. But why so much of soft
corner for this particular drink in this
country ? Itis because of its purchase
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of Maruti shares, I suppose. It has
come to stay for some time, I hope.

In my particular c-nstituency of Jam-
nagar , there are many small-scale indus-
tries, particularly dealing with brass parts
and embroidery, which is now facing scme
difficulties. Government has to lock into
the problems of this industry, It is supply-
ing components to many big and heavy
industries in this country and there are so
many workers employed in this industry.
Government should come to the aid tof
these poor people.

One skilled mistri there has invented
a motor car, which is better than the Maruti
car. Now a licence has been given to him
in Jamnagar for the manufacture of a
motor car. I hops with the encouragement
of the present hon. Minister, he will
go ahead with this project also.

The main difficulty faced by mnst of the
small scale industries is the payment of
excise duty, There should be some change
in the method of levying this duty. I will
refer to it at the time of the Finance
Bill. Now even a soda bottle crsting 10
paise has to pay an excise duty. I think
we should look into this matter.

Induatrial labour is the mest impertant
component in industry. I am sure Shri
George Fernandes, who has got the
background as a labour leader, will look
into this. According to the Marxian
theory, industry is ncthing but the sweat
and labrur of a human being. So, the
labour should get a share «of the profit
in athl:ler same way as the management gets
a c.

I think this is the preper time when I
sh~uld warn the industrialists that they
have to change their attitude. They have
become very much self-centred in the
country. They have to 1’ ck nct rnly to
their own family but to the family rf the
nation also. These industrialists have got
access to all the files of the Government,
Shri Fernandes should know that they
are keeping parallel files. Even if Govern-
ment lose a file, they can get copies from
the industrialists, Sometimes they are
informed ' f grvernment decisions even
ahead of the Minister. Even though we
should curb these develcpments, at the
samc time, we should allrw the industry
to flourish in this country because, unlcss
the industries come up, the GNP will
never go up Particularly nc w we sh uld
tell our indusnialists that all « ur new
industries should be employment-c-riented
and that the consumer goods industry
should satisfy the social needs of the
¢ untry.
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[Shri Vinodbhai B. Seth]

I find from the Report, particularly the
perf rmance budget, that the Depart-
ment f Explrsives have estimated the
examination of life bombs at 1,160 and
bombs exploded at 700. Now that Shri
Fernandez and the Jansta Party are in
power, this item should be deleted from
both the Report and the performance
budget.

The Planning Commissicn has selected
246 districts as backward districts in this
country and it has selected 101 districts
for subsidy. A subsidy of 15 per cent and
some ther taxation relief has been given
to them. As my friend from Mizrram and
some friends from the backward districts
have very rightly pointed cut, scme of
the States and districts which are
backward have not been 1 oked after
well by the Centrgl Government.
There is regi>nal imbalance in the de-
velopment of industries als>. Our indus-
trialists should also look intc the matter.

Industrial estates have been aided and
assisted by the Central and State Govern-
ments There are many industrial  states
where there are many sick industries. We
shou d revive them before starting new in-
dustries. I would request the Minister to
app.int a team to 1 ok into the industrial
estates. There are scme industries which
are w rking, while some are closed and
some are sick. Bef. re starting new indus-
tries, they sh uld revive the sick units.
Otherwise, they will have to spendso
much money « n p vidirg infra-structure
for the new industries.

Take the example of Gujarat. They have

t the Gujarat Industrial Development

rporation, Gujarat State Finance
Corporation, the Gujazrat Mineral De-
velopment Corporation and the Gujarat
Industria! Investment  Corporation.
Under the dynamic leadership of our
Chie}‘ giinistcr an(li_l the industries Minis-
ter, ave cvery hope that Gujarat will
definitely go ahead. '

I would like to make one suggestion.
The office of the Salt Commissioner
should be located at Jemnagar.
Jamn-gar produces 30 per cent of the salt
in this country. So, I do not know why
that office is stillin Jaipur. Let the office
be in ]amrne?ar where the salt is being
manufactured.

Development of industries in Gujarat
needs special attention. Particularlv scme
of the industries likethe clock industry in
Morvi are facing closure. I request you to

have someligison with Finance and also have

co-ordinatiog emong Finance, Commerce,
Industry and Labour, That is a necessity.
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I would request the Secretaries and the
Ministers to hold meetings every three
months and solve the problems in the
interests of the nation.

St Qe s (3g) o wamfr
ARy, & WIT F ATeqW ¥ HeY wEgRw
T AT IAT FATZAT § W) quré o
dar g f o2 QY far g o fawm
HETAT WX FFAT AT &Y TWAT w14~
Faear & Far qrEf F¥ At # v
ST A |

TH I 9T F1E I7 A9 A4y &
ArNfrF  ddl ¥ IamEw # afg &
aifas farm o o wd-sgaeaT
g3T g1 dHAT § WX W F gwgTAr
T Ghdl § AT a8 IATET qTawiAh Aer
§ fear 917, W @O &9 # R
sriafiraa d e agaw
g2 f& 3w & orariwor F aftom-
€Y FTH AT A qHEar W o
afF =& T 1 o TG gIIET IO
gsar 5 ag avfs fase 3w &
ot Wl § g &7 ¥ ad gev
g1 TS aat # FrEaws g
Zrar aamar o @ 9 fR 3w fred
g facge sifee &1 3¢ sfam
aug g w9 fF 3w W 3@ awa FTer
gEnfs wfa 7 Sseaw §9raA
AR I A AT FrE@EIC )

o Y wrfaw wafq & fow ag
ga@s g 5 sanr geat &7 faden-
For T 914 qar wrenfr gfe &
fae? & § SOrT geut w1 o faemaT
2| AT A ARRE a & fRaew
F@r wmgar g fr fafow soammat &
sfnfers ST #1 v faemy &
d qgd ®< | Wufeq T4 1961 &
wead STreAw #7 Saww 9T M T &
geaiid 9H) "I wefwar #) faw
fag sra@@ H AR IAFT 4T AR
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w1 gforeror fear AT w@r @ 1 qwr ¥
1968 ¥ A FT UWI % UF 1@ &
wfas wfafea ga= da< go &
o wfwerdf 9T ovgg gore § wiaw
WAT @E AT E | g a2 &I &
ga® AT weF g1 # HAY
wgea ¥ fada w=w ff o gawt A
TR feams &7 gar w0

wrsit fgerrd wrcar Jdto &Yo AT
& stfererrdT qreror & &g F19 F7 T
# T R T F Y@ gIAH S Q@@
st A famr g et faunaw & geaaw
¥ gutw gE g1 g feafa gaige,
TqIEAT WIe FqET & W & )

wrifrs gfez § s Rw e aw
faesT gor Aq wrAT ST § 9= R oA
G ¥ 97 T =Y A ATHRATIE, 30
wfama =g "rass, 25 9fqawa Frge,
20 sfawra s aqr 20 wfawe afe=t
T\ THEIERA § Heg T8 ATH AT
& o fagqg smavawar & wfus §
afe aw 1 fAdaar F1 g I
HeT FRI R 1 WA IW F 5 FAF
AN H ¥ wk" 3 FAT A G §
S OF 597 QW 9C qT 9 § FH I
Wt fait agT AT @ E 1 WRW
& 45 ¥ § 32 forx faegw fred gu
g\ gufy oWa wfa =safea o=
o A grafus g #§ faw 64 w99
T ER Y frg Ao 3 #7178 wE
gafz & T ITHI, TR, IS,
TIATH, FqAYLY, AIqTer, TETfEaT,
TR H & fage #2 w® I E)

B w3 & sy w mmemw & et v
qYT FTHTT FT 64T ALq FIW & I
32 foreit ¥ & o faegw e gu &,
X & agw o . o feemar g
Fer Fordr w1 7g gt 7 & i weraeeran
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& 30 a9 qvEg W fRr Srife
THIE HT  TATYAT FgT AgF 7 T8 qar
age for #§  AT9md oF T &
AT g wre @9 § o ¥ wE Fagaw
for & w7t a7 3w F7 W @ 99 I
& FAIT F HE H G0 F HqoAY
femM a@mz sx @& 1 aFO@ &1
gt T & & 97 ot At o fair
grnfre T Y AT 9T TEe
gra fragmr & qw wig A wi
Tadfas =aafdd w9d wEmdEw I
EHFTAI S I @@l T FT AN
Al # 7 9 wE | THET OF
e IT g a8  fo 1969-70 W
FEI R g0 uF femifad ¥
F TToaT 97 fAET gwr 9r afew
IH ARG TATAM FFAG HET Hr T
SHFT FAEY "WOA  qIAAIaEH FATal &
qfa & fAu s@ sy FrIg T g FT
am| & T 97 foayE ¥ Fvw F
Fmar AT f5 dqw grairaTe ¥ g §
AT 399 99 § § 99 f¥ awafas
feafa  faegsr ga% fagda 2

AT AL T TEATH AT THT 9267
qF Iqd IATT HAT oY Frgard ¥
gra W gt 9X 7F $Fey &1 forer-
e fear Tar 4T oGy WA agt ¥
foram=amer #7 9r g A AT &) gw
agw fawr &1 srfs safa =@k
" fasw v ag fegfa
g, v 5 qea W20 ¥ Aqw ¥ aFer
FT GFT TIT AERE, FE@ AT AT Y
TG HEIT @ 9T THE AT
H aF agt 9% T FEEm #@
oqmgr qgF & ¥ 1 wrfiw gfe
q AT qF T A TG K€ 777 TG
IIAT &1 FIEX A T@ATH, ITA
R | &§ foadt #1 fewer &«
fifvq frar § o1 a7 =0 foger &
gifgd 7 fem &1 & At IO &
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[+ qwre mrrgen])
fadzs w5 f 3ga fa 7 steafirs
fasra & faq foesr g3 ifga w3
arfs Iamafa srwfaa g FT =1 =@
g% W GeEIET &1 AW IST §H
JqT AgT 9T WQYFET ITAT AT @Y
g% |

SHRI K. MALLANNA (Chitradurga)
Maidam, Chairman, first of all, I congramu-
late the new Min'sterfor Industry. There
was an apprehension in the Country that
after the Janara Government, there may
be som: changs in ‘he policy of the in-
dustry because of the federal structure
of the pirty and multi-ideals coupled
with individual genius of some members
of the Janata Parry. We saw in the press
different views of 0 many leaders about
th: indus-rial po'icy. Reguyding public
sector, some members advocated that this
should be discouraged and it cannot be
encouraged because it requires more
capital and more amenities. Our Prime
Minister, Shri Morarji Desai, is of the
opinion that there should be equal opprru-
nity both to the public and the private
sectors while Mr. Charan Singh is keen
on developing agriculture even at the
cost of industry. Our former Industry
M nister, Shri Brijlal Verma said that
Janita Government Jdid nor intend to
continue the policy of the previous Go-
vernment in regird to sncouraging the
congsumer goods industr'es. Mr.. Charan
Singh agiin said that more and more
Khadi and village industries should be
daveloped and the big industries should
not be encouraged in producing consumer
goods and they should be allowed to
manufacture only export oriente:d products.
Aghin, Shri Brijlal Verma said that basic
and industries should be cncoureged in
ths public sector and consumer industry
should be encouraged in private sector
and we have to adopt the Gindh’an method
of khadi and villzge industries.

The way in which the leaders spoke,
the country was under an apprehension
that the palicies pursued by the Congress
Government may be diluted or diverted
or change!l. I  congratulate the hon,
Minister that he has not diluted or changed
the Policies of the Congress Government.
May I read the statement made by him
yesterday ? It was aimed at ¢ maximising
production of consumer goods<—this was
the po'icy of the Congress Government—
the optimum utilisation of human and
material resources— this was also the
policy of the Congress Government—
restricting monopoly concentration of
economic power, speedy development of
employment-oriented  industries  and
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making industry responsive to social
needs.” So, he has pot deviated from the

policies adopted by the Congress Govern-
ment.

Coming to the development of the
public sector, my suggestion is not to
discourage the big industries and
the fublir.: sector industries which are
involved in producing consumer goods,
like food, fertiliser, oil and other goods
needed by the common man.

Regarding the small-scale industries,
the cottige industries and the village
industries, the small-scale industries
should be developed in the rural areas.
In the ruralareas,80 per cent of the people
are poverty-stricken people: They have
no other go except to go to agriculture
and theyare gettinga very meagre income
from agriculture. Under the circumstances,.
the small-scale industries and the cottage
industries are to be encouraged by the
Janata Government. Itis nota new thing;
Itis not a new policy. It was also postu-
lated by the Congress Government.  What
is needed ‘s that we must see that the
big'ndustries should not be encoursged to
enter the areas where the small- scale
industries, the cottage industries rnd the
village industries can enter If the big
industries enter into the field of products
produced by the small-scale industries
and the cottoge industries, the small-
scale industries and the cott: ge indu stries
will suffer and will no: flourish. The
big industries should not be allowed
to produce the irems which can be
produced by the small scale industries
and the cottage industries.

The small-scale industries do not
require huge investments. They require
only a small investment. These should be
helped in that. These are all labour-
oriented industries. These industries.
will generate employment also. The Go-
vernment should also arrange morketing
facilities. The marketing facilities are
not available for the products procduced
by small-scale industries, the ccttage
industries and the villrge industries. The:
Government should see that marketing
facilities are provided to help these in-
dustries.

Generally, the industrialists wrnt to
establish industries in metropoliran cities
or cities where industries are alrerdy con-
centrated. They should be pursurded to
put up industries in the rural areas. If they
do not do that, they should be forced to
go to the rural areas to start the industries,.
so that the people in the rural areas get
some jobs and their economic condi-
tions are improved. I would request the
hon. Minister to see that the industrialists
go to the rural arcas - rd esteblish in-
dustries there. All the amenities should be
made available to the small-scale indus-
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tries so that the small-scale industries
the cottage industries and the village
industries flourish in the rural areas.

Coming to the development of
the backward areas, so many people
had spoken regarding the development
of industries in the backward areas. More
attention should be paid in this respect in
order to remove poverty, uncmployment
economic disparity gnd regional imbalan-
ces. The development of industries in the
backward areas should be encouraged.

The Planning Commission has identi-
fied 240 districts as industrially bsckward
districts. There are so many concessions
like incentives, facilities, financi:] con-
cessions, subsidy on fixed capital in-
vestment, income tax relief, free technical
consultancy services, relaxation in the
establishment of banned industries,
interests subsidy for a longer period,
supply of machinery at concessione| terms,
special facilities for improvement of
raw-material and transport subsidy,
which are given for the development of
industries in the beckward aress. Apart
from these, I would request the hon.
Minister to introduce marketing facilities.

There are so many people who are not
going to the backwsrd arces becduse of
the bottlenecks in grenting permission,
in granting licences rnd other things.
These bottlenecks shouid be removed so
that the industrielists can go to the back-
ward areas. There areindustrialists in the
metropolitsn cities who are hanging theiz
boards in the backward arezs but they have
started their industries in the metropolitan
cities. They are gett'ng 10 percent or I5

ent subxidy. This sort-of thing should
e discouraged.

I am coming from Chitredurge consti-
tuency which is in Karnataka. The Planning
Commission has declsred it as a beckward
area. There are raw-meterials for
starting a cement factory. In one of my
talukas, Hosa Durga, there are ample
rawv-materipls like limestcnes rnd othi r
things. T would requst the M-‘nister to
start a cement industry in my consti-
tuency. As far as mangancse and iron ores
are concerned, they are in abundance
in my constituency, but the mining in-
dustry has not been encoureged in my
constituency. I would request the hon.
Minister to start a mining industry.
Lastly, I congratulate the Minister for
having brought the dynamic policy, the
socialist policy on industry.

st WAW A AR (WIT) !
aarafy off, ¥ Tl 9T AW ¥ gy
et s FrTsaTT T W |
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feosr gm&t & gwEIT AW F oY
o AT WYL T JrAATHT 9T Ay
g9 faar 747 78 9= I A/AT H q3-
qg IAFM 97 & goT | FL ATET
& gAY, A ¥ 1975-76 F HwiwD
¥ FaT 7@ g, S grrITEfaw a3
A w9y gra & f9g § 37 97 oW aw
6553 TUT w747 7« fHar woT |
T ITWIT F 12 # w7 gw A=A w77
g @ g9 %1 ag Y Fgar fed B TR
dz wifez feaar fear ( faoer sma
aarar 74T f& < FAF gAT 4T | TEET
aaea 7% § fF dtv avde gur I9 o
ST TAACHE GHA FT T@T § 1 g7 A
1968-69 ¥ 28 FILIE FT T8 gAT
qr HIT 1967-68 ¥ 35 FAT FT |
ag ¥ TXFT FY Arfasr F SO Ay
AT FT WT & | TAAT FATT &L
F1 G 77 AfsFT FAwT A fed TR
#1 faaar arfed =it forg wren & e
%fgd a1 7@ faerr | vF aT@ W W
G | AT I A sAAT AT AY S
faar war e ww feax S #1
frer ? msfy s droefaw ® s
AT AT FTH FT @ § | TWF WG
9T HqTT TasT fawmo fear smg &
wagAfFnararar g F s ade
®IAT @H FH F aT3 gH WIS W AAAY
FTE FH T TH § | g avdT &4 seee
FT AT H FTIETE | T A7 A T
HIH qF FFTC ) A& FH QA & IAT.
Fef & = 7€\ WA 4. 20 FAT
AFTL TR ZWM § § | 9gey A1AAT @
X F quxra ag Tar ==t 41 & 0w
FAT AWM FFTL A NG F | gA R N
TIHAT d9Td GAT A HT T4 ASAT
Td M F AFaE), W@ W F AFR

R & WA 9T IFFT FATAT AT(ER
qr I wrww FT Afgd N fw
FFTO F7 gdT | Ffwew ag T@d =« ¥
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[y s=or 7w WA FY]

" g g1 x| o FY gy T TifEd
qt Jfe af & af @ gEwr ofonw
g & f& o g9 AW A 4. 20 FqT
e F57 fre 7@ § | forw axg ¥ =
® FAY B FETAIT J}[AT qIAT IH @
B¢ AW #T ATHAGT T F & AW
T IFTE FT TAEAT FT g F FHA,
g fafemg wa & 1 3@ a=R
# wrgar g fF ww a7 wiw faww v
Z, AR AT FrEfEr § )

TATH €A ETEIA 9T g ¥AT TR
FIX AT 78 &, 9% wiwd ofr § growy
¥ SEA g ) war wmar @ R wd
o ¥ gw X ofrwewt 9T sETEr
AT faar 91 | I¥ qTsAIITdAT A fHav
97 | IAFT ATT BT 2 | T8 ¥ AMGH
|/IHA I WG €A A ITHE &
FEy dgT TET IF HWiwS & AT
ATEAT § | 42 FAT FIT ATIT TZAT
TITAT A T A 3TET F  aTEd
wW@r | O F 187 AT, fEa &
236 FArz, I F 293 FUT AT
qi=dl FIFAT AT I @ § IH F A9
ws faw 902 0y wyar far
oo St AT SEEY O} 9T @
frar 9w d79 ¥ & marer @ TEERY
¥fag fagmu dd M Ivi s @ E
gt seenty ¥ @Y wwd dar @@= faar
T IF A F 4 9w g feeg
1975-76 1 fate 519 3F 1 rry
qar ot fF 1974-75 F A TTHEA
T e gl q@Erd droasfaw
& W ag 1975-76 H G W@ |
'FQ YT F AF gHT | Ay
fo=¥ sar w:fez a1 @@ wW grad
Fawa gz & @ o @7 aw
e ¥ ¥ ITR geSr I FT

{

JULY 9, 1977

Min, of Industry 96

gfez & qar smar mar arfd 2w 4
grafa a3, It ®) s« faw, dar
T EHET | I @ XY q@ E W
gafau faa &@T g3 @R IO
FT & T 9T FY o qIw ST
gar femy avisrgaa o fzan ?
800 HIGIHT | FTHTT ¥ TreTITERT
¥ oF HUT 7997 9T KT F 800
AW w1 w19 fawar & 1 @@ Samt
¥ HAT OF FULT 7997 AqA0GT AT A
IW ¥ 2100 AW ¥ FH fAw gEwar
g1 s 2100 s w1 fawre
78l fear | zafac ga gwer @R
YR & HTER 97 qWT 1 FI7 [
F IR A fagre FT TN, HR FwWR
2w Fr Tefegaw e < wrfaes
gHr  Arfgm 1 OHT W€ aF AEr
W # agadiwgar f& @i
F  QOIATISS BT §) 9TE, AfeT
IR IF wTAT @ wq iy A5 v
¥ w9 w77 & TAwT weer gAET
faa® awfas st S § sm
¥ ooy SfEa 91w Iy
=T L FTA ¥ fAm A g% =R
JUNWT &I ®@AT FAET G OFRT )
B e ema ar foe w5 ogEr o
arm gar fo e sErY ¥ ogwy
36 vdz 9T FawEr faw § 62.9
qEe T AT o sawgs 49. 2
qEz | 39w ot sATEm g€, Wn Y
Qe W sarer fawm At dar st
FH @mar Ter 1 zafwe GE A
dter TH A & fAm weer @ AR
812 Iurt 97 SUTET 4Ty F}|T ATRT
fomer w=6 @M=T 9 F=ET 9™ arfw
WY N FFTCE TART FIH Z A% |
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OO T awT Y @ oew @ g
qg €7 a7a€ ¥ amfoel # qga &
gweard §, Ry wWiwfert & awen,
gfen ), ol &7 "wer o gwfad
& qadr avaf qu@y ¥ qw F 4l g
T UTAEEAT § §F ® 7 gAST IAWN
F7 fa¥edrra waT A7fzg | Qar v
¥ wgll ®Y awEATd WIA WIT &H &
ITEAAY | wrEl Wi BE e forwl #
IO @wy wWifgd  arfs Swn oA,
W A ATY #Y A€W A I8 | AT FA
¥ o wgd ¥ o wroww wweard €
Fg WY F7 AT WIT AT Hat F A
= w7 oY fadar 1 gw gfee ¥ ¥R
wifaRs Hrargdns ow §TRT
N gary Nfedt o ofed fom &
T FY SIEY SEY srrg Fw fwer A
I T 9 3T Wl FT ATCE A THAIEH
AT g ag W @7 B |

TS A wga § fF waAAz g
srEad ® sf@ s Far wfgd
&, ¥ xaw Qe afi § | feg o7 @
a7 ¥ T@AT 78T | 1950 WYX 1952
¥ gwA M gE F quv @+ faam,
TFAT dar T gWT gAY WA
v foad Foo0 ¥ WA M F
wifes fagre  ov U wAT 9¥T
ZUR IEWY ToTA & fox O wqaAv
fa2w ¥ a1 forar, afww ag &= w+y
TET TG | WA FY qrfat § g ag @@
o7 wifgy fe gw a2 9@ ofses
d92T ¥ =Y, wfFw ag w0 dx A
qer AT Tfgd | xw @ Y fama
FIX A graegwar §, T I TG
&Iq, ar 2w * wd-sgaedr § @7
wgafeqr dar gt

1

wvY g% faa ¥ agi wgr fe dna¥
fefezez 200 a7k ¥ | ag @AY
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g e awq ¥ oY dwwd fefige
4, IR IR oY TR av wgi-
g ¥ AWT wRE ¥ s N,
iwad fefeguem & fay g% forel o1
T gwt g | & wel Wl ¥ fawt
FIAVE 5 ag o oriw w0d o awqw
# & dwad fory § av et gReRT Qe
& T dF9€ FAX X §

T 7g gary & fF g | e
T ATl 7 geAEIwT g
aifgd 1| fawsdt aFX ¥ FroATg A
&, afes 1€ gradriwa a8y fmar)
JEFT OF JIgw F mrowy W@ E,
TR I Hely ot oY o adw
T g4 fr faei & do@ A F
At &% & Fw A Al 1 & I
qeAT wTgaT § & #gqT ag A€ @k
fad &= awTdd 9 19 ¥ fAY FH 7
"% 7

g QYISATHT #T WY SO
foost g@TT X F7 4, ¥ Wty @
FT T WIIHT Favar § | 50 wife
gyt oY, A srefraa faw 34 70
#71 fqr mar A @=i Faq 10 ®OF
1 foam | 5ot axg TR T w-geyA-
Az & qUX F S @ 25 FAT FT
afew md fFar 9 FC® *7 1

gH T AT ®T WA HTAT
aifgd f& arivew wew gra G
FATT 73 W Frwal ¥ w6 @ gAY
gyt gd aardy =rfgd | afsa o
STt & arq Y afz gw TR
e ¥ AT FIA a¥ FEA ®TH T@AN
Y | gt arefvor et # graeradw,
# far a9 =St Al # wrAEEa;
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[+t Fawor T ATAHT

g | FTiA-Aes g & i g
a® &t e afe aral # e afe
gfe gurd oAaT qrET &Y T W
TEFT 3F Y TrEATdew g Fr ay
AT ¥ T AL g0 )

7@ favama § fF ot &t w@w
59 fem # faaea3d W 1@ saww
# fewiza aT ooy fa=re g%z @
gT & HIAT WO FHTA FLAT E |

SHRI K. LAKKAPPA (Tumkur) :
Mr. Chairman, yesterday I was very
much delighted "to hear the Industrial
Policy statement made by my friend, Shri
George Fernandes. It is also .my privilege
to say that we fought many battlestogether
when you were in the ¢pp. siti n. The
Industrial Peclicy announced by Shri
Fernandes is a martter ¢f great satisfac-
tion; it emanates from his heart that he
wants to establish an industrial policy
on proper lines. T would like to remind
him. The industrial policy has led to a
lot of controversyin this country and also
led to the split of the Crngress at the
Faridabad AICC sessicn where the great
Mr Nijalingappa was the Congress Presi-
dent, who is now the accredited leader
of the Janata Party. Once he proclaimed
that the industrial policy of the country
has led to s» muchof controversy and
that gentleman is in the Janats Party.
Why I am p.inting out this thing so much
is that my friend, Mr Gecrge Fernandes
should take care of such elements who
have been operating in key postsin the
Janata Party.

.

When we lrok back, the Finance
Minister, Mr H. M. Patel has presented
the budget of this country which envisages
and also contradicts the pronouncement
made by Mr Gecrge Fernandes yesterday.
In their contradicticns, the recent reve-
lations in the Blirs are quite relevant.
But I would like Mr. Fernandes to fight
the battle and succeed.. There we would
all like to sup him and we would like
to know whether he will put into practice
what he said. We know how difficult it
is. He has not gone even knee-deep into
the industrial world because the multi-
nationals -- I find my Marxist friends are
very happy when I say multi-nationals—
arc thexe and the big industrial houses
of this country are also linked up.
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One thing you said, that we do not
need the technical know-how and foreign
collaboration for cosmetics, biscuits,
brassicrs and all that. I quite appreciate.
Butif you are renl.lz interested, youshould
cut the gordian knot and see that the
industrial operations of the big industrial
houses linked with these multi-nationals
should be probed into to see how far
they have gonec and how far they have
operated and how the economy of this
country has been shattered. Kindly go
deep into it........

SHRI GEORGE FERNANDES :
Very deep.

SHRI K, LAKKAPPA : Only I doubt
because there are people who will come
in his way.

SHRI GEORGE FERNANDES :

They are completely out of the way.

SHRI K. LAKKAPPA : I know it,
I do not know whether they will live or
you will live. We have tosee. One point I
want to make because you are very
honest, you ar very purpnseful and you
are capable of great initiative and you
should put forth all l3_:'0111- ideas into action,
Only you must see how this Janata Party
would allow you to do it.

The objective you have said but we
have to see the budget which
also discusses the industrial pnlicy.
There we find that the whole thing is
contradictory. You have made a very im-
portant point, a policy decision of en-
larging the atea of production and supply
of gnods and achieving nati nal
self-reliance and increasing the employ-
ment potential. In that aspect, the budget
of the ountry does not ve us any
hope. In the Fift Plan in
the agricultural sector, absorption
of 1-62 million jobs were envisaged.
Industrial growth in Sixth Plan 18-9
and 9* 1 non-urban has been provided.

It has been stated that 50 million jobs
spread over a period of 10 years will be
provided.

You are accusing 30 years of Congress
rule. Previously, Shri Morarji Desai
was the Finance Minister in the Congress
Government. Now he has joind Janata
Government. There arc many people on
the Opposite side who were previouly
in the Congress Party. It isirreclevant to
say always that thirty years of Congress
rule brought a collapse.

SHRI GEORGE FERNANDES :
Not rule, but mis-rule.
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SHRI K. LAKKAPPA : I would like
to know the prc portic n ¢ f natural 1est i ces
that are being explcited ? Exploitation of
natural resources is most impcrtant for
creating better conditions. The programme
that has been envisaged in this regard is
not happy. Unless you explcit natural
resources in a big way, you cannot provide
50 million jobs in ten years.

Everybody is speaking of industrial
growth and rapid industrial growth in
every nook and corner of this country.
But no industry has reached the rural
areas. The industrial growthin the North
Eastern sector from Bombay to Kanya-
kumari is very negligible.

Small scale sector is the only hope to
create job oriented .programme. ¢Half
a million small scale units having an
investment of Rs. 10,054 crores in 1972
and Rs. 18,020 crores in 1975 has
been there. So, the contribution of the
small scale sector is 43% by employing
2 million people in factories. But the
problems of these industries have been
completely neglected.

16 hra,

The operations of monopoly houses in
regard to the production of consumer
items h.ve played havoc so far as the
small scale industries are concerned. They
have caten the vitals and resources
available from various institutions.
The supply of raw material has been
completely de ied. Smallscale industries
have been completely neglected. The raw
mterial supplied to the small scale sector
is 1/3rd and the rest goes to the larger
houses beciuse they have got a big hold.
It will not be a matter of surprise if they
enter into Janata Government slowly
and ;lowly. I would like to quote “*Hundred
Days of Janita Government”. The
stainless steel roller manufacturers are
preisurisin Government. They are
ops=rating through their party. Of course,
I do not like to mention the name.
They are pressurising and bringing
political pressure for more and more
concessions. Large houses are demanding
two or three shifts and demanding supply
of raw materials. They are making huge
profits. When you say mixed economy
you only want to efcourage the private
sector. It should not be the attitude of
Mr. George Fernandes. The monopoly
houses are producing important consumer
goods. These manufacturing, distribution
activities arc not controlled by the Minis-
try but by themselves. Take cement for
instance. The private sector distribution
syitem has completely collapsed. After
Janata Government came to power the
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%rices have gone up. At least the distri-
ition system could have been controlled
by the Government. Wherever monopoly
houses produce such things necessary
for the common man, why can’t you
cruryl, mucionilise, and take over
such distribution work ? Can you do that ?
How many cem:at factories are there in
the private sector ? They are hoodwinking
yyu. Tazy are mking use of various pro-
visions in the Company Law, amalga-
mition, diveriification and all that and
therzby miking huge profits. Why can’t
you put an end to all these ings ?
You can take over at least the distribution
of cement, the distribution of oil and the
distribution of the necessary articles for
the consumers which are produced by
the monopoly houses. If you do that
you will be ableto humble them down,
you will be able to control prices.

Me. Mohan Daaria anl Morarjl Bhai
~e aiking big indu:t ialists to do that.
They praise them, beg them, appeal to
them, saying, °please bring down the
prices’. I request Mr George Fernandes
to take action to control the monopoly
houses. Then only they will come to their
senses. Then only you can have an effec-
tive distribution system. Then only you will
help the smll-scale industries. Then only
the articles will reach the lowest man
whom you c1ll the Janata, This is what is
expected of you. I know this is a big
task. I kn>w you cannot nitionalise the
entire thing. You have already expressed
it. You say that private sector
and public sector must go hand in
hand. Itis due to Shri patel's policy.

Manufacturing of tractors in this
country is g2ing on on a big scale. Please
do n>t m:n-mse the achievements of the
previous Government. First, take the
land-reforms. I should say that we are
proud of our achievement in the matter
of land-reforms. You may not agree with
ui fully. I hope you also subscribe to our
view and you will not hesitate to bring
in further land-reforms in the country
if a need arises in future. Have you
given thought to re-structuring the
ministry ? Science and technology in
India have brought about a change from
the bullock cart age to the automation.
Auromobile industry has been developing
so fast in our country.

Very small people are to-day manu-
ficturing big tractors and it is they who
ar= exnloiting our financial institutions
by taking huge sums of money and earni
huge profits by the sale of sub-standar
tractors and other things which they have
manufactured. Itis they who are ultimately
creating a havocin the country ruining the
country’s economy. That is not helpful
to ths farmers at all. Todty thousands
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of people who have taken loans for the
purpose of purchasing big tractors in the
country are weeping. Thercfore, what is
required is a new technical know-row
which should be developed. The Ministry
should see to it that a new technologyis
adopted so that the prices of tractors are
not allowed to go up and they are manu-
factured on the basis of the new technology.

I was referring to the political pressure
excrcised by certainre-rolling str inless steel
mills. The Janata Party Government’s

decision towards the stainless tteel industyy
was liberal. The import duty on stain-
less steel has also been reduced ty 2009,.
It was really appreciated. But, you know
that in the Finance [Bill what they have
done is quite different. That was due to
political pressures thst tre operating in the
country. Why I am telling all thisis that
for want of raw materials, these small
units will be putin jeopardy. And thatis
the reason why there is a big lobby that
is being created through one Minister whose
name I donot wantto disclose Thst was
the reason why they wanted to see that the
import duty is fixed upin such a manner
that there was no difficulty for these people.
As a consequence it was only the small
sections of the re-rollers who were opposing
this. Big re-rollers who are operating did
not bother about this. You will find even
now they are operating in Jullundur,
Delhi and Faridabad areas. They have
not registered themselves wunder the
rules. Income-tax, sales-tax etc. are never
paid by these people. Energy consumption
by them is ranging from 6o t o 100 percent,
While they use 60 H. P. motors they
actually show that they use only 5 H.P.
motbrs. This small section of the re-
rollers are cheating the entire country. The
Janata Party is supporting these handful
of reactionaries. Ultimately what will
happen ? The small manufacturers who
arc buying the materisllocally and mrking
utensils will get wiped out. "Further, Sir,
this levy amounts to price rise.

So Sir, I would like to request the
Ministet thar before announcing rny
policy heshould see toit that all the hutdles
get cleared. The Finance Minister is
the biggest hurdle for the Industries
Minister. The Industries Minister must
be very careful sbout the Finance
Minister as the Finance Minister ccmes
from a stock where he wentto Washington
and was tutored by IMF people and he
isfaithfullyimplementing thesame through
the budget pronouncements. The Finasnce
Minister is giving # distorted versicn ¢nd
he will keep the ecofiomy of the coumry
in doldrums with the result that your
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panounc:m:nts and your socialism will
g2t shartered to pieces. Therefore, it is
my wrni to you - since you are my
grod feiend to see toit that these people
dy ni ouar obiticle in the implemen-
tition of yyue indu:trial policy.

wt Amq fag (ar) : gwmfa
7RG, AT TF FIq quTT AW 0
frex atq ol §, a8 I IawAT AT
T FL, WILT & A7 FT AT
fear ar & | g7 W F¥ FrLd e
frgsft aeFre &Y § | WEMEET ZL-
feg &1 W9 W% TATH IFE TIHE
wfa ad g7 & f5 ora 1w wre A
EAFY Faq 3.5 WY &1 qur xElag
gar f& wigw ¥ ¥ I awmfad
¥ dar ¥ FT IART FA7AT FY qESA B
Bz ¥ & WX IFA I W GH FT
q2T | gEET Adrorr ag gwr fF o
@2 I 49 gz ¥ g3 e | &
FEEIOT FJTE | | WA TS AR
A Aw § § IAHr Aot e v /2
wE 1 1971 ¥ FEE 7 AT gEHT
1 ara f.a1 /i< fagm aar aware b
IAF q17 WIFE HT AG @ AT qET
T fF whE /X i @ e W
e WY AHIT | SEET FqT FTC07 AT ?
ararerETe feafy & w fagar A

g
|
:
:

& wreq ¥ o W qgt 9% G g8
MG | qg IAF AQ W wAwT g

=
g
4
|

w1 aga wfas w@Er ga
see el feafa & o | 3 wEs
gafae g fe I FOT w740
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wia® ¥ faar g siHw o ¥ gxwr
A IR GAF (YT FA Y 2T A
uw W Ferg e & =1 Argar § 1 Al
fafuze ¥ 5o dad azad savrafaal
¥ fag, g2 ok a9 gaF T
# Argda 77 | F #3q7 F fa W
ad @O ¢ | wrofear o Y wrefa
A AT 4 I 25 9@ ® dARX
WX IAHY @Aq i’ F wrsaw 7 67
A FAF T ¥ FAT fqwr | s@ @
¥ gE Iunafaal & oF @ & AA
faqg a1 SR TF FAT Faar & 2
FT QAT A A T%1 & a7 fovar ag
WET | HAl FLEA AT 78 WHIAATEY
€ & &% 37 X 7w w7ar § (F qwara-
Frefta feafa & ar faox ael & I
At grefew faq & wwefa
EAAT FATAT A TE §, FT IART A TG
FICH M afz § DT qrg ATCH AY
Far 7% freg sriare 30 1 fagiy
d97 rdY 7 "refa FEA §F @4
FOT YT FAE &1 a7 a&1 7 foar
< fax o1 o 7% S fF TG gAT
? FT AT IR geAr T wwEd
Mz Ik faeg Fiard  wq ?
#% dfga} ¥ fyedt @R *F, FAF
qret A, 7T F @ w7 F Ay gA A
a€ Iavef &Y ¥ w77 faar ) S@ aE
foeY &7 # faar €1 Fv HET I €@
o1 ®r Y T FOIR ?

¥ aErn wEw g e s
AT #Y W WG G aga v
Y, W AvAT THH I GEHT JeAg
waT 9¢T | §efegaw v 7 g7ae gfa
e 20 @rel ¥ agr fAT W gA 2w
¥ gadwerad 11. 1 900 9T Y |
@A T WY gAR N F wACHETHHE

‘oY gwenT wT g TEY guT 1 7@ AT
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g f5 dft wEew Gefgaw s
FI AT & @Tg AR 9T -
AT Y FTFA FT K1 arwr frwrea |
WHRTHH I AT ! W9 gA
M H W FA A A qAT ;WA |
giwst & gy fufea SOwm
HSqT AT W F FWT 1 FUT 10
wra g, wfnfaa IOwmd & g=ar
qAT A FOT X | T AY A WHE § Y
FepTYy ot & 2o & 1 e g7
ZomeT Mg ¥ f6:F @ FqarT R
g fogir feet W Qe Fmafew
# wroar a7 foaamar § 1 19 Ay
q TN 5 FOT T AT W AT
& 1 ¥ dqT & ? FifE gETR Al 9%
St wreTs AT &Y € ag W
afcfeafaat & e a&f 6t |
TG /T AAAFT § I@ EHAATAT Y
g fFar ) agh 9 o eR Ay
T g4 F Sieqrgs T@¥ faar maw
TAT IUFT A o @) fear 0 &
HTIH! S ITE AT I1gar g | faedyr
T ATl ¥ AT TgT I ST TATSH &6
g oY 9 9 St G4 @9 gur ag
330. 60 FU¥ 97 | AfFT FEQ A
T ESEIT 9T 8,964 FUT TIAT
g+ frar mar | =T ag =fge a1 fF
StaT T S Fga 9 fF gAR A )
9 AT A AT § A IEHT ITET
&A1 qrfg T 41, 7 FF T #7110 "
I A9 qTa KT IUGWT { ATAT AT AY
FAFAE A FwEn g & I, qw
w & faw Sran, T § SR er
IUN g9 @A I W AW HY Sfw
gyt | Sfwr Qar = fovar mar

TEEF FwATAT Jgt 9 AT FAATY ¢
IAET WY WG FHT | ATH TF I FEY

a1 @ & fe waew § wd=f 1 e

g arfgg 1| Afew gTwTe Tar wF
T ®dr R 99 sHwfEl §1 Faw
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qrEFH F@T WK AT 9 | I
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w® € =t & fv g S sesns
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& TAT FgT, WIYHT FTEHTT A Ay qWT
ot 787 Fgr | afer graTEEET fafa
# &l A e, @ SEEmfaEy #
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€, Tad AVETOTEr wY Srearg fwar
g AT W™ T7% $T § qfeqs q¥2<
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qATet ¥, FEE ATE AEAEIT A
e
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TaT Iw § gl FE TR @ o
aFar § T @Y o7 gEa § |
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ey, AT ¥ £ I @ g
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ITeH A FT THT L | AR AW &
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f& @ o wqw W feewr gwv
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U I9eey FOT & gfee & @il
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TTIAT FT AMfge | wfad aegd
JaT ®1 SF FrHG I ITHH HIK
FTHT =TiE |

T 1 A1 F wgy T a1 fF
1977 a% A= fow s 3w & & Fawrior
& g1 sS4, afer vt o qar T
favar mar & 1 &= fot & femior 3w &
% ¥ @ &7 ¥ gfar § W@ E
T THAFT F q% A G ATGAT |
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Tt g w6, "1k 39 7 “aw fag
wrew” &1 o arw fewn §, Sw W g
H4T |

16-35 hrs.
[SHR1 SoNU SINGH PATIL in the Chair]

SHRI D.D. DESAI (Kaira) : The task
before this country initially is to deal with
inflation and unemployment. The hon.
Minister has before him a very big
challenge, as well as opportunity. Whet
are the means by which he is going to
perform his task ?

The solution for these two problems
require a concerted ¢ffort, for which we
have to-day got certain reserves on which
he can rely end of which he can make the
best use. We have go-to-day reserves
of food, exchange, personnel and infre-
structure. These are the means with
which he can start. No doubt he may
not have so much of budget allocation
in his hands. Some of our friends have
mentioned it. But the investment in the
public sector which he has got, is of the
order of Rs. 700 crores, out of which he
can caslly generate every year Rs. 100

-
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crores. Last year he has generated Rs. 70
crores; but Rs. 100 crores can and wil be
aviilable for him to apply for a growth in
Public Sector which we sre looking for.

Unemploym *at, which is our principal
problem, cganot be tackled by establishing
Large scale industries. We have in un-
employeds a huge idle overhead and this
overhead viz. of over a million of unem-
ployed people, is costing the country very
h:avily; and this overhead can be easily
uied, if only wa establish a large number
of artisan traini centres and village
industries. The and for artisans to-
day is very great. If somebody wants a
c?rpemer, it is very difficult to get him.
If som=body wants a mason or a repairer
of anything, it is very difficult to get them.
To get a cook is also difficult. This
means that the services which we need
are not easily available; and these services
bisicelly require hand-tools which, on an
1n eaverage, cost Rs. 500/-. By providing
Rs. 500 crores for one crore jobs, the
Mmister would create a lot of wealth
and purchasing power; and we would
<ez that the Minister of Industry is
showered with praise and credit. is
cin happsn only if the economy starts
broming. The present approach of cen-
trzlization of funds and industrial invest-
ment is such that the cost of collection is
high, as alsd costs of investmemt, and
dislocation and re-allocation of personnel.
The Janata party has indicated that its
philosophy is one of rural development.
‘This is an area which is most neglected;
and whatever we might have done in the
past, rightly or wrongly, let us start a new
chapter to-day in regard to rural develog-—
ment and take care of the poorest of the
poor. That has been the philosophy of
Gandhiji, and we all have been brought
up in that tradition and we would be the
first to , congratulate the hon. Minister
if he takes care of the poorest of the poor.

This can be done very quickly, because the
the poorest of the poor only needs guid-
ance and certain training to enable him to
undertake a profitable or productive
activity. We cannptjust pay him monies,
which would lead to inflation. And,
therefore, merely doling out some money
or increasing his wages is not likely to
bri in sizeable benefits. But we
should see to it that whosoever is ready to
work, is provided with adequate training,
for which a ldrge number of training insti-
tutions should be established all over the
country. The fact is that the Middle
East is for them a booming market. The
consequence bas been that a large number
of remittances are coming from Middle
Bast sources.

These remittances are coming from
the people who are serving there, who are
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d>ing som: old job:, mastly some techni-

cal arti jobs. So, within the coun-
try if we have some surplus, we should
not worry about it. In fact, it would be
an excellent export, not of commodity
but services exports, which we should
usc to our advantage. The basis of my
saying this is our glorious past. Till the
Industrial Revolution in the West, india
was a net exporter, After the industrial
Revolution, slowly over the Centuries,
India got into a very bad shope. Itis a
factthat India usedto export far more
than its import. It was already kmown
that when the East India Company
started, even when they were weli-esta-
blished, as late as 1625, one merchant of
Surat, Virji Vora loaned to the East India
Company money, which was more than
the capital of the East India Company.
The fact that an industrialist of Surat
could give more money than the capital
of the East India Company itself shows
that there was enough money within the
countty as iate as 1625. Of course,

earlier than that, our records show that
an econmists like Barbara Ward have
written it clearly that handicrafts and
smill-scile industries were the order of
the diy and India was rich and in a very
good shape.

Whn=n w: are talking of small scale,
villags and cottage industries, most of
the p=ople are thinking of coir mats or
soms sort of baskets Khadi and thatsort of
things. But, in the presant context of
the world, the pfttern of small-scale
industries has totally changed. Of
course, cashew and coir mats are some
of the important raral industries. But
w2 have got diamond cutting, componcats

anufacture and so on and so forth.
l‘l"‘.ll'leri: are a large number of requiremens
from the international world for which
sub-contracting is made and more can
bs done in this country. If we have
smill-scale industries, utilising ‘the
‘international demand for a large number
of ¢components and the requirements of
the world community, I think we would
‘be doing a good job. For example we
export spactacle frames. You mention
an item and there is a market for it.
Therefore, these small items have a
tremendous ‘market in the international
world. So, the country’s demand should
not be the criterion for licensing or
mynufacturing those items, and that is
where our graat patential lies.

There have been soms= sick units in
industry and even in the pist we were
tilking absut sickm=ss in industry, But
what 1s the cyuse of sickness? If one
wére to losk tor the cause of sickness,
ons would find that the cost of replace-
m-+nt or m>d=rnising'a plant has been fs
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more than the original cost of the equip--
ment. Once an equipment is installed

and operated the maXimum amount

that one can d=bit to the account is equal

to the depreciation, which cannot exceed

100 per cent of original cost. Between
1961 and 1971 the cost of labour alone
has gone up to 220 per cent and the cost
of raw materials has gone up to 181 per

cent. So cost of replacement has

almost doubled in ten years. Therefore,

whatever depreciation reserves were built

up were not foupd adequate to replace

the machinery and equipments, and the
persons who weresin charge found that
they had to cirry on with either redundant
or obsolute equipment, because the alter-

Dative was to pay higher cost of new

equipment. This shows that the taxa-
tion policy has to be adjusted to the
experiences of the last 20 years of indus-

trial operation.

The credit policy also requires a
«certain amount of rural bias. I think we
have to change the credit policy in the
Light of our new requirements. This credit
policy is controlled at the Reserve
Bank and Finanee Ministry level. They
mmay review it. I am not spzlling it
out in detail, but I would say this much
that the existing credit policy has certain
.drawbacks and deficiencies which require
to be rectified.

Our export r:quiremsnts are of a varied
nature for our expart-oriented growth,
to keep and improve our reserves and meet
‘repayments of dsbts which have plled up
to a very large sums, and this can only be
done if we continue to maintain a good
tempo of exports.

Our most fortunate thing is our place-
‘ment on the glove, We are very well
placed and we can always do better than
any other country if only our policies are
sound, beciuse ultimately solar energy
seems to be the only energy source. The
growth period of crops here in India is
shgrter than in any other country. To
that extent we arc very well equipped
for economic revival.

I wish the hon. Minister wellin his
endeavours and I hope we will very soon
‘have an economy which will be booning.

SHRI BASHIR AHMAD (Fatchpur):
at the outset I congratulate the hon.
Minister for providing guidelines and
laying down ‘the industrial policy.

Members from the opposite side have
given credit to the ‘previous Congress
Government for laying down policies, but
I would respectfully say that their rule
of 30 years has left the country in the
lurech so far as -industry is concerned,
and the present Government has only
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inherited an onsrous liability which it is
unable to discharge.

They laid down an industrial poli
which cannot be implemented and whic
has never been implemented. Need-
less to say that the industrial policy of
the Government reflects itself in every
walk of life and affects the life of every
individual citizen inhabiting the country.
The previous Government set up certain
industrial units not on the basis of any
sound industrial policy, but merely on
political considerations, without proper
planning. [ may cite one example.

In U.P., in the constituency of the
previous Prime Minister, Rae Bareilly,
several industriial units were started, but
so far as the neighbouring constituency is
concerned, nam:ly Fatehpur-Banda from
which I happen to come, there was not a
single industry, though it is hardly
furlong away. Industrial units were set
up by the previous Prime Minister only
with a view to politically corrupting the
p=ople of that area, mz:rely on political
considsrations. If Rae Bareilly was
bickward, then Jaunpur, Azamgarh,
Fatehpurand Banda were equally back-
ward areas. This has resulted in the
flopping of those industries.

During the previous regime, several
sugdr mills became sick. Lakhs and
lakhs of rupees were due to the farmers
in U.P. and Bihar, but a large number of
mills had to be closed or taken over by
rec=ivers. They created sickness of those
sugar units and completely ruined the
farmers.

5S> fur as textile mills are concerved,
on acchunt of c=ntralisation of those mills
in big and metropolitan cities, they have
become sick. Now, we have to start
afresh with a new industrial policy which
should bs the reversal of the old one.
We have to start with cottage and small
scale industries from the rural side.
80 ‘rer cent of our pzople reside in villages
and we have to take these industries to
those areas where thes~ people reside. Top
priority should be givcn to rural areas
with the:installation of small scale and
cottage industries and then we have to
take up big industries. Those big indus-
tries should be set up in those areas which
are really backward. This should be
d:cided without any political consideration
That is the meaning of the reversal
of the old policy. Not that we may indis-
criminately locate all the industrial units
wherever we want without:any regard to
local conditions. The result of the past
policy has been the creation of bi? mono-
poly houses and concentration of wealtp
in a few hands regardless of the fact why, |
they are doing and what they will do j,
future. This should be investigated hyg
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the entire wealth has been concentrated
in a few hands and what should be the
method to nullify those monopoly houses.
The policy in regard to monopely houses
should be rationalised. Otherwise, these
monopoly houses which are the creation
of Congress Government will create such
a situation which will be very difficult to
bear in future. Therefore, I would urge
upon the Minister to sce that these mono-
poly houses should be controlled.

I would also suggest to the Minister
that we should not merely work on paper
but we should practically sit down to
find out ways and means and take decisions
on the spot. For that purpose, I
would suggest that India should be divi-
ded into different industrial zones. And
these industrial Zzones should be put under
the charge of various commissions and
committees in which both officials and
non-officials, Members of Parliament,
technicians, etc., should be there. They
should survey different parts and take
decision on the spot about industrialisa-
tion of that particular sector. We
cannot take decisions about industriali-
sation of the entire country bysitting here
in Delhi.

Bidi industry is also a cottage industry.
By levying certain excise duty on this
industry, both the consumers and the
poor workers have been hit hard. So, I
would request the Minister to intervene
in the matter and request the Finance
J;@(ill;ister to drop additional excise duty on

1di.

I would also suggest that the handlocm
industry should also be exempted frcm
excise duty. Handloom cloth is made
from handloom fabric znd till now, it has
been exempted from excise duty in order
to enable 1t to compete with the power-
loom industry.

After levying the excise duty on hand-
loom fabrics, the entire protection to the
handloom industry has been lost with the
result that the textile industry has been

ivenan e over the handloom industry.
at should not have been done. About
21/2 crores of people are affected by the
imposition of excise duty on the handloom
industry. The Budget has equated the
handloom industry with the powerloom
industry. The imposition of the excise
duty on the handloom industry will give
and impetus to the big textile industry.
They get their cloth manufactured by
powerlooms and get It processed in the
textile industry. That will be a reversal
of the icy. ore, it is but for
the industry Minister to intervene in
the matter and get the Budget modified
to that cx‘t?:lt.
)

]
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With these words, I support the de-
mands for grants relating to the Ministry
of industry and I, once more, congratu-
late the hon. Minister for the policy
which he has outlined. ¢

St wAgT W (F19R) ;- wfy-
sTaT wgrea, ¥ wrowy g T §
fF wray g/ ST 7 s fear &
¥ 7 wEEl &7 gwda s & fag
FIT AT E | & av gur AT T §% oY
¥ W IuT waww 7g 78 § fF g
9 g7 W TFI X & W@ &1 T8g:
QHT ITT ALY § | WTT FT AT § AT
qrET FT @THTT FY AT AT /YT )
39§97 IFFT g FO1 WY 0 § orafw
0 T W wer g o, fegeA
# WG sqaeqT Wez g AF oY, AT
ITE IFTN, IO, qEEE wT
HTAR 91, I aE qHT grrq qav
FAT W A FT & o foay 7@
2 @ a1 fF qra w9 ot Y @
FT qrgar, F ot gt 7 a7 qrear )
T T ¥ Fa g A fad agi
¥ IO g8 e § 7@ fFar afen
oY sgaEqr F1 T8¢ wez WY v fzaw,
FIFT AR FATMT FT T FT &
faar | gaTX Atsrar ogiA gw SwR
& arg faar qrf €t fF IaFT Qe
faermr 9% @ w@er faedr & faw
AT | HEICAT TET G FATC T TqEX
® FHHT T A 7E W faw gt
#1 97T W@ & fag o aTEd @A
¥ fag & s arfafaat sae wwar
T Grfgg ff Ia6 I@A "E@AT
fear ta w3 &7 7o ag § fF W=
AT FY TIHTL JAT § | TA A ES FF
® § &% nawa ag 74 § i q@ 9«
T Y Iar qrEl #Fr FewT 9T g )
TEer vl § ard frdard s
qrdf & aFTT qC §, Fraw et foraR
2 W W A4 FY d@ @
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T &84 at @r ff e I qu
T fwar W Agrear e & aag
g MY T 7Y 797

qf 77 wg¥ ¥ Wi dwre @ 2
fe wilg & ga w4y g T TF
AT qF I WO FLO T AETCHT Tiedr
T ATH ar gawT AX @ Afww w9
oY IaF wrawt 9T A 4% | w7 Wy
T aY o I &Y 7g grad A grav,
o4 3qIEqT FY 98 AT T AT | gAR
IO g8 F1H wl q TAw T A |
T G AT’ 77 1 iy | AT N
aEE) BB IANT F1 &Y ;T TIT FX
qFYWE 1 T §, @Y A7 T 5@
& qrRa @ wdT & | guTY aw Y feafy
® WY AG | gHTR TET FIAT AT
FEATAT ¥ EraT } | I ¥ 7g 37 grar
21 @@ qT wrarfd @ 9 s
o8 g #3& g AT &1 ey
W FT TFT §, IO WM TAT A

g

g W ¥ 91E-8 Jun g4
¥ §ATY 9T FAC U o N fEaEr
& U a1 AT HAST Wi W
qHAT 9T | TgT ¢ T¥-IT ATEEG
feg wg, TR ¥ SEft o & foe &
qr AT A A FATA & fAw ik @@
a¥ Farrafaal w1 ¥ fag aw Wi A
IE X &7 FII0 § | FrAw ME w A
qar ¥ @1 FAE AT & fEAT F 9w
¥ w1 g« FAT G A I«FT TF
T FT T @Y g @ W A IwA
a7 fF A # AT ® A€®I@ A
W dar 7 Ard, wrew A AW w7
Y g $A & fag wfow # J1Q)
W Y SrAAT FY TIE IAY HAL €A1
T faar | q@ wedt axg ¥ WA
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& e oY areda g oy @ €Y AT e
% fag, =92 & fou, cvadie ¥ fag
I ATTEET By sdwari: fow @ <@y
o H § a9 ora @ W AT § AT
qTET R ST el #Y § s 2
WSt AT ¥ @< gy @ | wEgd w7
Aawe a8 ¢ f T ag & ifedr oy
T § IEFT azerAr gom, W1 § g9
wat st ¥ wrgar fe o e w9A F
ATEEE FAF AHTL GIA ATH & T8
fer o¥ & Qfefawr wmaw T @
¥ faa fored fF 3 Y st g Aol
FI IFT AT §F, IT ATZRE F71 IgIA
FEqdm foar 91T s4F § Ia®) g}
39 fear | gw qw@ & oY aF IF

vahmafa § famsT s=ar 100 W AF

2 7% g9 § wa uw WY ArEEE A A0

qr | $YT & /Y g i dar qg Jd

ST ¥ waT & F 3w £ s aTe ST

2 @ uF Frw oredr & e foray a3-ad
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Fgt 9X I A F1 a9 9T SfFwd
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FEAT §, TaT 7T gV FTIAT AY IAAIA
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FEEITA FTAT qSNT gEfAy Ig WAAT

Tt W guTid WX W W geer

dar 37 | A T O Uw & A

dar g1 ST g W F Ty F FAA
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17 hrs.
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& AR T T H FI IURT § | W
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TF WX & aTar § a1 gEQ qE@ gEe
AT W FAGT § | W AW ¥ TE AE
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A W R Ager F "I w9 a7
FT & et {1 Afwa gy aE
T § 5 gF 99 oF FTIE ® 91T
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Y AT § A WA @ ¥ 4y agr
W ) R AT TURT wAY oY
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IR 7w fawmr & & 7 Gwren
2 AW o & fF oY 2w ¥ awae-
WTET @ SHW @ F & Q-8
IR G5 FT JGT FT W BT TET
4T |

¥ oz faat Y @ @ Fa@
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for fas éqmerga AT 3w ¥ o ITHr
THo o o # af@ T@X
Fogx grg ¥ ¥ foar 8 = faei
- e a@R g fgw FE
gu A Tteed & afd ¥ g
‘F1 T F GO FH & fAC @
qE o Qo l";ﬂ’olﬁ?ﬂ‘l’fo o Tdo
afgsrd W st g foawr fae

WA FT RS AF AL ERAT | TE
T T P ¥ N g F favAme-
qrE ¥ | FTAYLC F H2L g AG AleHF
el wgd # i A e e o
* wfd wad § S a@ @
Ao Tratwex fast oY g F
HreAr ¥ w1 faiy g e X
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sttg odf 1 arEt wTwar IR &
= ¥ fear &1 & SErgonr ¥ @wan
grag st & 1 Nowfodo}, a7

-
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Ro Fo =l § dafuw §) ;@ @
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T4 We2l & ®d ¥ IUW wEFT
¥ wEEl T gHYT F@T § |

SHRI G. NARSIMHA REDDY
(Adilabad) : Mr. Chairman I w: uld
first like to congratulate the Hc n. Minis-
ter for clearly spellingcutthe prlicy «f
the Janata Government yesterday me 1ning.
I would like to jemind him that befire
the policy was clearly mentiored,.
there was a lct of o ntr< versity in the
country as regards the Industrial
Policy of the Janata Gcvernment. We
all know that when the budget was under

Min, of Industry 122°
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preparati'n this controversy existed in
the country.

I would als> like to remind the Hon.
Minister that his policy statement of
yesterday morning and the Demands
which he has presented are absolutely
contradictdry to each other. I would like
to prove this td him. Firstly, he had
-clzarly emphasizad in his plicy statement
that hs would give topm>st priority to
cOttag: industries an next to small-scale
injustries. I think my party also would
have suppoirted him c>mpletely had he
d>ne this. But if you see the budg:t pro-
-visions which has bzen made, as against
otha=r industries for which Rs. 265 crores
has b:en provided, for the small-scale
and cottage industries both put togethzr,
only Rs. 82* 65 crores have been provided.

Apart from this our Hon. Minister
has cl=arly saii that the entire industry
is gring to b: labour-sriented. But while
we think on th-sc lines. sh~uld we forget
about the growth-rate in industry 7 I
think the }fm. Minister will agree that,
Simultaneously, even if the growth rate
cannot be increased at least the growth-
rate existing at present should be main-
tained.

N w, our Ho1. Finance Minister Mr,
Patel hai said in his Buclﬁt speech while
presenting the Budget t the country
had achieced a 10 per c'nt indus-
trial growth  last y:ar after
several years but he also cautioned that
this was on acco>unt of firtuitous circum-
stances and we should not expect to repeat
the performancc. So, the Finance Minis-
ter has admitted that there was a 10 percent
growth in the industrial field and at the
same time he has expressed a doubt as
to whether this year this achievement can
be repeated. What do.s he mean by this ?
Does he mcan that under the stewardship
of Mr. Pai the industrial economy had
revived and was showing a dynamism but
now, since there has been a change, the

same circumstances may not be there ?
Is he preparing an ‘anticipatory bail’ for
the success r of Mr Pai in the Ministry
of Industries ? So, I would like to remind
the H'n. Minister that in the Budget
speeph itself such a doubt has been raised.

Now, when we talk of labour-oriented
Industry, I absolutely agree with our
Hon, Minister,

It is true that it is the small scale
industries which are m ‘re labour-oriented
than the big industries. The big industries,
a8 we know, are situated near the cities.
As the hon. Minister said, about 6> per cent
of these big industries are around fifty
cities of this country including the four
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big cities, The remaining 40 percent,
industries arc in the rural sector, [t is
theref re, a must that these industries
should g to the rural sector,

Now, I come to the public sector. For
the success of the public sector, three main
roblems have to be tackled, One is the
dureaucracy of this country. For any
industrial policy to be succearful, the
hon. Minister would have to tackle the
bureaucracy to function in the desired
manoer. Second is the labour problem.
The hon., Minister himself is a labour
leader and he knows their problems.
He would have to solve these problems. .
Thirdly, power is very essential for our
industrial growth. As we know, we are
very much short of power and this aspect
of the problem will have to be given due
imp.artance and attention.

Now, T would like to say something
with regard to certain particular indus-
tries. About the cement industry, the
hon.  Minister  very Clearly said
Yesterday that while the installed capacity
1S 21°67 million tonnes, we are able to
produce 18-5 million tonnes and we are
not able to meet the great demand for
ccment in the country. He agreed that
cement production has to increase. In
the last year's budget, five places were
selected for putting up five cement plants
under the Cement Corp.'ration of India,
Out of which only three plants have been
given sanction. The three plants were in
Andhra Prasdesh and two in Madhya Pra-
desh. Two plants in Andhra, Pradesh one
at Adilabad, which is my constituency, and
the other at Tandur have to be cleared
as yet. As the hon. Minister would appre-
ciage, cement industry is one of the m st
imp 'rtant industrics and we require
this commodity very much. I would
request him that these two schemes,
which fall in my State, may be cleared as
early is p.ssible.

No>w, about th: watch industry. In
the badg:t, it wis vary clearly montioned
that certain import of watches is gring
to take placs. In this industry also, while
the total approved capacity is 16.3 lakh
piecss, we are producing only 12-10 lakh
pieces. The demand is, however, so lakh
pieces, and 50, we are very much b=hind
the requirements. That, however, does
not m ean that we should import the finished
goods from other  countries. It
would certainly go against th industrig]
policy announced by the hon. Minister.
If we import the finished goods, where
comes the question of labour-oriented
industries.

I would coms to anather print now.
A commission of Enquiry, headed by
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Justice A. K. Sarkar, a retired Judge of the
Supreme Court, was constitued on
18-2-1970 to go into the question of
misuse of industrial licences by Birla
concerns and other, Sincs then--now this
is the seventh year runnng ......

SHRI GEORGE FERNANDES :
8th year.

every year in the budgst Rs. 20-23 lakhs
have be=en Eﬁovidod and this year also
about 21 lakhs has been provid=d and
fortumtely or  unfortunately, today
this commission scannot go into detail
bsciuie a stay has already b2en granted
by the Cilcutta High Court. After an-
other two years, it will be a d=cad= and
almost Rs. 2 crores would have been by
then invested in this inquiry g:ting no
result out of it. I therefor, request you that
such unnxcassary expsnditue on inquiries
should not be there in our budg-=t.

Nw with regird to small scale indus-
tries about which the hon Minister has
said, w= have on: Nitiona' Small Indus-
tries Corrporation undsr small scale In-
dastries. Tais Corporation is working in
this country since the last 20 years. I
wou'd like to remind that this is another
sign that governm=nt is em»hasizidg small
scale industries, but, as far as the budgst
is concern=d and as far as the fun-tioning
Is concerned, it is going in the reverse
way. This is an orgwnization which is
suppdsed to help the smillscale ind'istries
by getting them m~chinery on hire-
purchase basis. Now, If you see their per-
formnnce, in April—October 1975, 522
machines worth Rs. 6-1 crores were
obtained by this Corporation to help the
small scale industries. Next yeari.e. 1976
254 machines worth only Rs. 2 19 crores
were purchised. That m=ans agiin that
this activity meant to help the small units
is also going down.

Another greatest disadvantage the hon.
Mnister, in my opinion, will be facing is
that as far as the smnll scale industries
are concerned, we just cannot get the small
scale ikndustries started in rural areas
anywhere 've lik®* unless power, water,
raw materials and othsr things are avail-
ble. T have my own sad experience in
ourown State. If anybodv wants to start a
small scale industry, he will have to
struggle hard and move heaven and earth.
So, it is npt that east to implement.
It is only because of bureaucracy which
is coming in the way of our advancement.
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A part from this, ons more point and
I have finished. Regirding cottage in-
dustries which the hon Minister has
mentioned and also some of our friends
have said it, take the bidi manufacturing
industry. This is an industry which does
not require any machinery, which does
not require any foreign collaboration and
it is definitely an industry which can be
called a cottage industrv. The excise
duty on it is doubled. You may say that
itis only one paise per ten bidies. If you
sec the parcentags, itis a 10% increase in
the cost of bidi. It is the small person,
the small farmer or the labourer who uses
it and this bidi manufacture is a labour-
intensive industry and is not produced
through machines. It is only through
labourers. Therefore, this is another step
going against the cottage industry or
small scale industries

I wish the hon. Minister all the best.
He has to face tremendous difficulties
before achieving his targets.

I would like to remind him one thing
before I resume my seat.

In th= big industries, we understand
that there is a complete break down this
year in minag=ment. There is considerable
labour trouble. Production in the month of
April was of Rs.80 lakhs against a target of
of Rs. 6 crores. I would like to remind the
hon. Minister, if we have to achieve the
minimum 10% growth which the Congress
Government could achieve (keeping in
view the target of Rs. 6 crores but  actual
production of Rs.80 lakhs in April & May
the hon. Minister bas to be very cautious
agajinst bureaucrats and he has to keep in
mind other points narrated by Shri
Lakkappa.

I think the Chair for giving me this
opportunity.

st g == (FhweT) @ dacia
aTed, mWAAE HAY St ¥ & S
e ¥ @k W wodr qrferdr T
g foar ar, & awwar § 5 ag
w7 3o & fod OF TgT Erar—ama
wA g1 & Afaww AR dfEEs
¥ fafreex #ff sgaom st &1 wEm
WY gAT 971 IFIA AIX ATEA F
T ¥ st ofty & oY, 3N ag fow
frar a1, fr Y freg gu = §
gt FqATHE ALY GHT, T qTHIL-
AT qrEt F FTHET-IT LETHN A
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SHRI PURNA SINHA [(Tezpuri:
Mr. Chairman, Sir, from the First Five
Year Plan to Fifth Five Year Plan, there
is a backlog of unemployment and to-day
the unempl-yment figure has come up
to 4 crores. It will rise if nct checked.

We always, in any industry, find that
the civil servants are put in charge cf
managing thc irdustrial departments.
Either a statg civil servant ¢r an LA.S.
officer is a must in any industry. fir
business like management ¢ { the affairs
in Grvernment direct rate why should
not the Industries Department try tc- 1ake
pecrple frrm the industries themselves
sc that they will be able to keep in
mind th¢ need of jo! ariented industrial
pclicy and, at the :ame time, they will
be sble t tee that the industries are.
run pr fitably.

Sir, we find that expenditure on major
Industries under the H. ad 63 nill
¢ ntinues t¢ be higher than the allocatior
for village ard :mall indw nic:. Ir the
Plan outlay for this year ¢l. o the all ca-
tion « Irduitry as o mpared 1o villege
and :mall indu:tries iz more by R:.
57'9 criges. The village &rd gmall
industri s have been allocated mirimuvm
expendilure in recpect of devil pment...
I belitve, the Ge vernment has in mind °
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to develop industrially backward regions.
In that context all the Nerth Eastern
States should be declared to be back-
ward industrially and greater mcney
should be invested including seed mc ney
to the new entreprencurs there.

Sir, recently a big industry, Steel-
werth Ltd., at cur request planned an
industry-based training instvitution. The
pclicy and scheme were to carn while
ycu learn. Frr that purprse with
them we submitted the scheme to the
grvernment of Assam frr acceptance
but the State Government did nct agree
to its implementation though the party
cffered to spend r f their «wn. Thcvgh
it is a metter which ccmeg under the
purview o.f the Educatic n Minigtry yet
the Industries Department should have
some say alsc in these pr jects.

Mr. Chairman, there are sick industiics
in Assam also. Itis Tea which is mainly
grcwn in Astam. There are sick tea
estates also in Assam. Everywhere
industrial units gr ing sick ask fi r take
+wver. I find that sick tca estates generally
in the name ¢ f continuing empl yment
of labcur are « flered tc be taken ¢ ver
by the government or the Tea Ccrpera-
ticn ¢f India. The renowned Mastan,
Shri Haridas Mundhra was a person who
awned a tea cc mpany named Brahmputra
Tea Ci mpany which employed 9,000
labcurers ¢n fiur tea estates. It was
found to be sick and there was an agitatic nn
and a mcve to take it< ver by the Gi vern-
ment. Crntrary n ‘that the Assam
Tea Emplr yees Industrial Cocperative
Society trck «ver these tea gardens with
the assistance ¢ f the Gt vernment. They
are ncw deing very well. It is since
running very well. So, Sir I believe
that it will be a wirer o untel] &t the
g vernment t¢: hard c¢ver the rick
industry first to the labc urers so that
they arc nit deprived to their emplr y-
ment, while (wning the unit towards
fulfilment of ¢ wnership or trusteeship
idea. The Gt vernment, cn the cther
hand sh uld ccme firward tc  help
them with necessary m¢ ney and know-
how. Similarly, there are units in
textile and other industries which be-
o me sick. They alsc be handed ¢ ver
tc the lab ur with the astittance of the
Government fc r their own management.

In g far as Assam is ¢ ncerned I
wr uld like tc make ¢ ne submisfion to
the h n'ble Minister becauie he has
recently vi. ited arcas in the North Easicrn
India. Sir, it is p~stible fir cur Indus-
tries Department t gether with t'e
p° wer department t- start smal. hydre-.
electric pr jects in the small hill rivers,
This has als» bcen demanded by Hill
States tuch as Himachal Pradesh. There
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is possibility of joining up one hydro-
electric prcject with another hydre-
electric preject that will generate suffi-
cient pcwer at hand sc that we can meet
the demands of toth big and small
industrial units in the rural areas of the
Ccuntry. '

. Sir, the whole of North-eastern part
cf India is full cf forest. They have a
rich forest wealth. I may point out here
that ‘agar’ is being sold at Rs. 4,000
per Kg. in the Arab countries and other
gulf countricsthrcugh unlawful channel.
Agar is available in plenty in the forest of
Assam. F. rest based industry can be
started in the State beth on small and
big scales. With the Government assis-
tance, many small industries can be
atarted in the State so that they can
provide emplcyment to the local rural
people. I weuld also like to make it
known to the Industries Minister that the
tea industry is gradually changing hands
to the mvltinationals. Some tea gardens
are ncw owned by Tata Finlays and
others. Now these multinaticnels in
league with other big Indian firms have
started acquiring tea gardens for their
cwn ben: fits, There are some employ-
ment pclicies to be follcwed by the tea
or mpanies in sc far as tea workers are
concerned but these policies are not
follr wed by them. The policies adcpred
by them are not employment-criented
bur they arc of emplc ymen*-freeze nasture,
with the result *here is more unemploy-
mecn- in the tea industry. ‘This was not
the case some 15 or 20 years ago. I hcpe
the hrn. Minister will lcck into this
preblem by an enquiry of the Hc use,

I understand that the public under-
takings are started with sufficient
technical knowhe-w but the Gevernmene
of India has been found in mr st of the
cases to have placed ¢ rders abrcad for
the supply « f technical knc whe w. M¢ re-
over the knowhow is tc be chased after
purchase by our «fficials, very cften
thus shuttlirg the (ngireers and the
technicians between India and cther
Wes'ern coruntrics. On  acount  «of
these chasing after the technical knr whr w
of a pr ject very often, we lave t
sperd lakhs bey rd the crrres « f mpees
on a project. Frr irstance, f r For gai-
ga'n  Petr l-chemical ircdvsuy, 1ke
Government has spert about Rs. 20
crr res till nr-w., § me techrical experts
and engincers were shuttlirg between
India and West Germary, the U.K. ard
France quite ' ften f r technical knv w-
h w., This increases the ¢ st «f the
project and « vt valveble f recigr exlerge
is wasted, ref re, we sEr-rld' fir st
have qualified ergireers and tectniciars
whr  shr uld acquire expertise in t' e'e
ficlds s that we may m« t waste cur time
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and maney in acquiring foreign technical
knowh~w after the prjects are launched.
This als» delays completicn, I h.pe
the hon. Minister will ¢ nsider my
suggestions and a new spirit will be
inculcated in the Industry Ministiy sc
that real pr-gress may be achieved by
paying more attention t~ the small and
cottage industries in the backward aress
of the country as a whole.

SHRI DINESH JOARDER (Malda):
Mr. Chairman, Sir, at the first instance
I greet and thank Shri George Fernandes,
our, good friend and I am very glad that the
hon. Minister, Shri George Fernandes, has
given a new idea regarding the industrial
policy of the country which he wants to
follow during the coming years. We
hope that there will be some radical
changes in the growth and development
of the industries in our country. ir, we
have heard here that during the last few
years, there was a 10%, industrial growth
in the country. But we have not heard
from the speakers from the Congress
benches that though there was such
development in the country there was
also increase in unemployment and there
was increase in poverty and increase in
the mal-distribution of the essential
commodities. There was increase in
closures, lay-offs and retrenchments.
These were there in the last few years.
We have also heard about the necessities
of the .infrastructure to the development
and growth of industry and it has been
mentioned very often that for that in-
frastructure the communication, energy,
raw material, .abour and many other things
are necessary. But we have never heard
that for the development and for the
creation of the infrastructure, the genera-
tion of the purchasing power of the people
of our country is also an essential
ingredient. It has never been considered
by the previous Government. Unless
we increase the purchasing power of the
people, we will never be able to grow
and develop our industries to the desired
extent. For that we need first of all
radical land reforms and together with
land reforms, the supply of inputs,
fertilizers and power should also be
adequate at cheaper price. Unless we
implement land reforms and also similar
other measures like National Wage
Policy we cannot enchance the purchasing
power of the millions of labourers work-
ing in the factories, industries and
agriculture. Unless this is done, rapid
industrial growth will not be possible
in the country. . .

Millions of people engaged in cultiva-
ti-n  and growing raw-materials like
Jute, Cotton and Sugar-cane are being
exploited by the mill owners and the

t
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industrialists. The industrialists are
purchasing these raw-materials at such
cheap rates that the cultivators are made
1o incur losses. So, the prices of these
raw-materials should bé fixed. There is
a ‘Bureau of Industrial costs and prices’
and they in consultation with Agricul-
tural Prices Commission fix up the
prices of these raw-materials. ow do
they assess and how do they arrive at
the prices of these raw-matrrials ?
That is done fu!!{ in e>nsideration of
the interest of the big industry and their
profit earning factors and similar other
things. Unless the retail prices of the
goods that are being distributed among
the masses at large, the prices of the
consumer goods , essential drugs, standard
cloth and similar other essential commodi-
ties are fixed and unless you control
these factors, you would not be able 10 in-
crease the purchasing power of the people.
Unless this is achieved, there will be no
growth and development of the industries.

There is a trend in each and every
industry, whether it be big, medium,
small or cottage industry, to enter into
foreign market. Just by exploring the
demand in the foreign market you would
not be able to have the desired growth
#nd development of the industry. Ex-
port-oriented production is the policy
now. ‘Export or perish’ is the slogan.
But how long will it continue ? The
demand in the foreign market is changing
every now and then. You will have to
run after the gulf countries, African
countries and Latin American countries.
Their interest are varying from year
to year. How will 'you cope up with
it ? How will you have a constant,
continuous and uniform growth in the
industrial sector in our country ?
These aspects have always been
neglected. I know that many factors
which I have mentioned do not come
within the purview of the Industries
Ministry. There shall have to be co-
grdination with the Planning Commission,
Commerce Ministry, Labour Ministry &
Agriculture Ministry and we want a
sum total of comprehensive planning
and policy covering ancillary and other
allied factors for the proper growth and
development of industries in country.

.

Very often we have found that big
industries become sick, Why ? Let us for
g=t the pre-independence period. During
the 30 years of Congress rule, these big
industries have looted money. Jute,
textiles, tea gardens—all big industries are
becoming sick because they have ex-

loited the people for the last 30 years.
%’hcy have earned crores of rupees as
prefit and diverted their surplus money
to other industries instead of ploughing



137 D.G, 1977-78—  ASADHA 18, 1899 (SAKA)

it back into the same industry for moder-
nisation of the plants, for its periodical
improvements and for Research and
Development programme. These are
the main causes and these should not
be allowed to happen. You are allowing
multi-national corporations to enter the
small and medium sector of industries.
For instance, the business of ready-made
garment export started with small families
as exporting units in Delhi, Calcutta,
Bombay and other places. They had
their relations in London, New York and
other metropolitan cities and they started
their business. Now this industry is in
the hands of 10 or 12 big firms who have
swallowed up all those small units.
Union Carbide is entering in the field
of marine products and food processing
industry. Britannia Co. have also entered
the food processing and other small
and cottage industries. These “things
should not be allowed to happen.

Now I mention that there are some
established companies which have become
sick and have closed down. For instance,
the National Iron and Steel Company
is one such unit. Your have an industrial
Reconstruction Corporation. It can help
in the re-opening of the National Iron
and Steel Corporation. The National
Rubber Co. is also in the same condition.
The Industrial Plant of Birlas situated in
Howrah in West Bengal—It is a precision-
machinery making plant—has also been
closed and needs Eelp. Similary the
Burtand Scott Co. in Naihati which is
a paper machinery manufacturing plant
also needs help. These important in-
dustries are sick and lying closed for the
last 4 or § years and no action has been
taken to revive them. Similar is the
Condition of the Indian Paper plant in
Naihati and also the Everest Cycle
Company. Then, what about Sen Raleigh
Cycle Company ? Now we are exporting
cycles and there is also a large increase
in the requirement of cycles in the
domestic market. Then, why is Sen
Raleigh Cycle Company lying closed ?
So, these are the industries to be looked

into.

Sir. with these words I conclude by
thanking you once again.

g8 hrs

MR. !CH.AI'RMAN: Belf;ore we aqjouin
today, ave got a small suggestion to
make. We have got only onc speaker
jeft. He is Mr. Rajagopal Naidu. He
will take less than ten minutes !coordmg
to me. If the House agrees to sit longer,
i, about 10 or 15 minutes, I think
we will be able to finish.

SOME HON. MEMBERS: Agrerd.
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MR. CHAIRMAN: So the House will
now sit up to 6.10 P.M.

SHRI P. RAJAGOPAL NAIDU
(Chittoor): Mr. Chairman, Sir, the
recent change of the Minister of Industry
itself exhibits the internal contradictions
and the differences in the philosophy of
Janata Party. It is not coherent. There
are pulls in opposite directions. Anyhow,
I do not want to go into the internal
differences, but whet T want t- say is that
the present Minister of Industry is having
a very difficult tasks because he has to
fight internally so as to implement the
policies enunciated now.

Today there is permissiveness in the
country with the advent of Janata
Party. All the industrialists are thinking
that a freedom has been given to them
to exploit the labour, to declare lock-outs
and to retrench labourers. Therefore,
the hon. Minister must first control these
industrialists. Then only there will be
industrial peace, there will be industrial
growth and therefore, I appeal to the
hon. Minister to see that these indus-
trialists are controlled.

The second thing is that they are
saying that they are going to develop
rural industry. It is easy to make a
statement. I am coming from a village.
I know that our villages are very much
backward, there is no industrial atomos~
phere there and therefore, unless we
build up infrastructure like extension of
electricity and develop skills in rural areas,
it is very difficult to spread industry
there. e can spread khadi and village
industries to a certain extent, but if
we want to manufacture some of the
goods necessary for the country in rural
areas, then there must be an integrated
plan, I want the hon. Minister to spell
out how he is going to spread industry
in rural areas. To my mind it seems
that he must look to Japan for a model.
In Japan what they are doing is, they are
decentralising this industry. For exemple,
when they want to manufacture a radio,
thgr are giving every part separetely to
different households, hey are manu-
facturing them and then they are taking
them to a small town and there they are
assembling them into a radio. Therefore,
they are creating a cluster of industries
and creating industrial atmosphere in
rural areas thereby they have developed
all the industries in’ rural areas. If
we can take Japan as a model, I think we
can do something. Secondly, we_ have
to look at Kera'a, where an experiment
is being made. There, they are spread-
i:_':f mini-induarrial estates. They start a

ni-industrial estate wherever 'ptople
come forth for establishing small ynits
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of industries; e.g. if § persons come
forwgrd, they do it. It can start even with
3. If we can encourage people in this
manner, it is very easy to spread industry
in rural areas.

We can take Japan as a model in another
r also. ey start an industry and
stabili it. When they get profits,
they sell the shares to the people; people
buy the shares and own the industry.
Therefore,theindustry hecomes a people's
industry. If we can adopt that model
in our country, we can create ple’s
industry and spread this system through-
out the country.

vé g
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My constituency is Chittoor; and it is
the richest in mangoes. It comes second
in the in the matter of mango-
productian. I request the hon. Minister
of Industry to establish a fruit processing
industry in Chittoor, and also an indus-
trlal complex near Tirupati, at Reni-
gunta.

MR. CHAIRMAN : Tht hon. Minister
will reply on Monday, after the Question
Hour is over. We now adjourn and
will re-assemble on Monday at 11 A.M.

18°'08 hours

The Lok Sabha then adjourned till
Eleven of the Clock ox Monday, July 11,
1¢77/Asadha 20, 1899 (Saka).



